Before the Wational Green Tribunal

Principal Bench, New Delhi

Member Secretary,

TSPCB, Agartala.

({DR. BISHU KARMAKAR )

In the matter of

splication No. 475/2024

News item dticd "Mountains of plasuc are choking the Himalayan

States” appearing in The Hindu dated 04.03.2024

Report of compliance in the form of an affidavit affirrned on behalf of

the Tripura State Podution Control Board. respondent No. 14

IT Doucnrvon of Dapers
I

b pheer e
L lm L\e Yort T %
| | 8
4 I[ ,opy of the notification with rega rd 1o P

the “Pollution Cost”

-G PA L cony constitution of the Lever R .-.9.(- [
} Advisory Comruitrec
|- Frop ‘?_ e —)
[ 4 } Coplc\ of the notification and the Action
| i Plan
) , A copy or mmuLes 01 mc last m etmg ot
|
| the Stawe Level Commiirtee
)G I A copy ot the letwer of the TSPCE
|
| | communicating the crder-of the Tribunal
| | to the Government Department
7 | | A Copy ¢ of the resource material as
! developed and circulated by the TSPCH
3 sy of the order o7 the TSPCE whereby | RYT Qe
TS S .=~ ¥ oo




| the Audit Team has been constituted

A copy of the order of the TSPCB for

establishment of the Control Room

10

A copy of the notification on usage of

plastic waste in constructing roads

A copy of a Workorder issued by the

Agartala Smart City Ltd.

12

A copy of the Action Plan by the State

13

Copies of the last Quarterly Report
submitted by the TSPCB with the CPCB

Copies of the letter of the TSPCB dated
11.09.2024 with the Annual Report for
2023-24

15

The copies of the registrations granted by
the TSPCB

' Wire Mesh installed in drains

' Copies of the Letters/ Advertisements

l / Orders/Notifications etc. for Awareness

‘ Campaign

6
[ 1
’18
|

19

t
|
] A copy of the letter to the ULBs for
|

Copies of newspaper clippings about

enforcement drives
g7

A copy of the letter to the Commissioner of | R-I18

tax & Excise

,/_.

disposal of plastic wastes linked with

Trade Licence

"R N,

(DR. BISHU KARMAKAR)

Member Secretary,

YSPCB, Agartala,



502D LE 0T 20

Before the National Green Tribunal

Principal Bench, New Delhi

In the matter of

Original Application No. 475/2024

News item titled "Mountains of plastic are choking the Himalayan

States” appearing in The Hindu dated 04.03.2024

Report of compliance in the form of an affidavit affirmed on behalf of

the Tripura State Pollution Control Board, respondent No. 14

I, Dr. Bishu Karmakar, S/o, Late Jogendra Karmakar, residing at
P.C.-Noagaon Krishnanagar-799006, Police Station- New Capital
Complex, Agartala, District- West Tripura, State — Tripura, aged about
49 years, by occupation- Service at a statutory organization, do hereby

solemnly affirm and submit before this Hon’ble Tribunal as follows: -

1. Pursuant to the direction of this Hon’ble Tribunal dated
12.07.2024 1n the instant lhitigation the Tripura State Pollution
Control Board (in short, “the TSPCB”) is to file their response

.,3{./-'":',53—; A ‘,‘:':i'\.}_ with regard to deposition and accumulation of microplastic in

— -~ T \ tland and water bodies. I am the Member Secretary of the TSPCB.

E\ virtue of my office I am well conversant with the facts and

o [ ' _ cx}xjcumstances of this case as gathered from the official records
1',_[ :— \E ) :kg;pt and maintained at the office of the TSPCB at “Parivesh
1-1\"",';_' _;_f}ﬁilax\ra11’ at Pandit Nehru Complex, Gorkhabasti, Post Office-

'.-""Kunjaban, Agartala, West Tripura, PIN- 799006, and as such I

am competent to swear this affidavit in compliance with the
direction of the Hon’ble Tribunal dated 06.05.2024.

2. I have perused the aforementioned order dated 12.07.2024 in
O.A. No. 475 of 2024 of this Hon’ble Tribunal wherein it has
been noted that another matter “In re: News item published in
The Hindu dated 27.02.2022 titled ‘Tourism has brought
economic prosperity to the Himalayan region, but the
environmental cost has been catastrophic™ is being dealt with by

the Hon’ble Tribunal as OA No. 178 of 2022. The Tripura State

g

(DR, BISHU KARMAKAR )

Member Secratary,

TSPCB, Agartala.



Pollution Control Board has submitted its compliance report in

the said litigation.
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3. With regard to compliance of environmental norms it is
respectfully submitted that utmost priority for plastic waste
management has been given in the State of Tripura and the
Tripura State Pollution Control Board is in continuous pursuit of
taking all necessary steps to control indiscriminate littering of
plastic waste. The following steps have been taken for plastic

waste management in the State:

{(a) As part of implementation of Plastic Waste Management Rules,
2016, the State of Tripura has notified the provisions of

“Pollution Cost” to be realized from the violators

A copy of the notification with regard to the “Pollution

Cost” is annexed hereto and marked as annexure “R-17.

(b} State Level Advisory Committee (SLAC) was constituted under
the chairmanship of Secretary, Urban Development Department,
for the effective implementation and monitoring of the Plastic
Waste Management Rules 2016. The Committee met on regular
interval for review and effective implementation of the Plastic

Waste Management Rules, 2016.

A copy of constitution of the Committee is annexed hereto

and marked as annexure “R-2”.

— <= (c) The Government of Tripura vide a notification dated 11.05.2021
: A has constituted a Special Task Force to prepare a comprehensive
,__,j\.-.‘fAction Plan for phasing out Single Use Plastics with focus on
| fifpplementation of provisions of Plastic Waste Management
I".i_jR_lules, 2016 and building strong public movement around this
_ ":ijgsue. The Action Plan has been submitted to the Ministry of
-";""‘}I",nvironment\ Forest and Climate Change, Govt. of India and

also under implementation in the State of Tripura.

Copies of the notification and the action plan are annexed

herewith and collectively marked as annexure “R-3”.



(d) The State Level Committee under the Chairmanship of the Chief
Secretary, Tripura, is reviewing the implementation of the Plastic

Waste Management Rules in the State on monthly basis.

mbw&o

A copy of minutes of the last meeting of the said

Committee is annexed hereto and marked as annexure “R-47.

{e) District level committees under the chairmanship of the DMs
has  been  constituted for monitoring and  effective

implementation of Plastic Waste Management Rules, 2016.

(f) The Tripura State Pollution Control Board has already
communicated the Order dated 12.07.2024 passed by the
Hon’ble National Green Tribunal in OA No. 475/2024 to the
Urpan Development Department, Tourism Department, Forest

Department and Rural Development Department for compliance.

A copy of the aforesaid letter of the TSPCB communicating
the order of the Tribunal to the Government Departments is

annexed herewith and marked as annexure “R-57.

[g) The resource material on phasing out Single Use Plastic have
been developed and provided to all Urban Local Bodies and
Rural Development Blocks with a request to conduct awareness
programme to sensitize local people regarding generation of

waste due to indiscriminate usage of plastic.

A copv of the resource material as developed and

circulated by the TSPCB 1s annexed hereto and marked as

annexure “R-67.

: (h) AAudit Team has been constituted by TSPCB to conduct regular
- N o

VA > —% visit in different Government offices to assess the present level of
"/ & /WD, SAY 4 \\ implementation on the direction issued regarding phasing out of

fll.!. 3 j ; ! - - - . b \\
. Il e | Single Use Plastics.
{ :
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Member Secreta
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(ij A Contrcl Room has been established by the TSPCB to monitor

the enforcement of Single Use Plastic ban.

A copyv of the order of the TSPCB for establishment of the

Control Room is annexed hereto and marked as annexure “R-87,

(j) The Government of Tripura has notified the “Policy for use of
Waste Plastic in construction & periodical renewal of bituminous
road” policy with detailed procedure for implementation of the

same within 50 km periphery of Agartala City.

A copy of the said notification on usage of plastic waste in

constructing roads is annexed herewith and marked as

annexure “R-97.

(k} A 680-meter road stretch from Bodhjung School to Women
College Road was constructed utilizing the plastic waste that has
promoted resource efficiency of the waste because of the
alternate usage of the same. In order to utilize the plastic waste
at the maximum extent, Agartala Smart City Limited 1is
encouraging the contractor towards utilizing the plastic waste in

paved surface.

A copy of the Workorder issued by the Agartala Smart City

Ltd. on the aforesaid aspect is annexed hereto and marked as

annexure “R-107,

() In compliance with the direction of this the Hon’ble Tribunal
= AN dated 09.03.2022 in OA No. 178/2022 the State has prepared

< L a s ) o .
‘e . J=%4 an Action Plan for mitigation measures {o offset the adverse
~ N\ 4\ .

; \\ impact of tourism activities on the environment of the State of

\\
j 11 Tripura.

i}

A copv of the afcrementioned Action Plan by the State is

3 : > //
™ F annexed herewith and marked as annexure “R-117,

A _ 7 (m) In compliance with the directions passed by the Hon’bie
T National Green Tribunal dated 12.03.201% and 22.07.2019 in
OA No. 247/2017. Quarterly Report on implementation of the
}"Iastic. Wastle Management Rules are being sent on regular basis
to the Central Pollution Control Board. On the other hand, the

plastic waste recyclers in the State of Tripura, who are

ATV
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transforming segregated plastic waste into raw material for

producing new products, are submitting their Annual Reports

(DR. BISHU KARMAKAR )
Member Secreta
TSPCB, Agartala,

with the local bodies in the State as per Form IV of the Plastic

Waste Management Rules, 2016 under intimation to the TSPCB.

Copies of the last Quarterly Report submitted by the
TSPCB with the CPCB is annexed hereto and collectively marked

as annexure “R-127.

(n) The urban local bodies of the State of Tripura are also
submitting their Annual Reports with the TSPCB as per Form V

of the Plastic Waste Management Rules, 2016.

(o) The Annual Report in Form-VI on implementation of Plastic
Waste Management Rules, 2016 is being submitted to the
Central Pollution Control Board within stipulated time-frame by
Tripura State Pollution Control Board every year. Annual Report
for the year 2023-24 has been submitted vide letter déted
11.09.2024.

Copy of the aforesaid letter of the TSPCB dated
11.09.2024 with the Annual Report for 2023-24 are annexed

herewith and collectively marked as annexures “R-13”.

'pl There are presently 13 registered Plastic Waste Recycling Units
which are having the adequate capacity of plastic waste recycling
or reprocessing. So, there is no gap in plastic waste management
in the State. These units have obtained registrations from the
‘Tripura SPCB. There are 25 nos. Plastic product manufacturing

units are presently operational in the State.

The copies of the registrations granted by the TSPCB are

annexed hereto and collectively marked as annexure “R-147.

(q) Regular random fileld inspections are being carried out
throughout the State like sabji mandi, flower shops, fish markets
and including check posts for effective implementation of ban on
SUP items.

(r) Wire Mesh has been installed in all the drains to prevent littering

of plastic waste into any water body or river. Copy of the Letter



issued by the Director, Urban Development Department, Govt of

Tripura is annexed hereto and marked as annexure “R-15".

(s) Rural Development Department of the State Government

encourages different Self-Help Groups in the State for
manufacturing of alternative items like cup, plate, thonga (i.e.

small carrying pouches) etc. by using paper and leaf of areca nut

under TRLM Scheme.

(t) Industry & Commerce Department of the Government of Tripura

has lunched various incentive schemes for the new

entrepreneurs interested in making alternative of SUP items.

(u) Bio-degradable carry bags have been distributed to the different
shopkeepers, Bazar committees, NGOs and entrepreneurs to

sensitize about the alternatives of plastic carry bags.

(vi Two Compostable Plastic Carry bag manufacturing units have

been established 1n Tripura and they are presently
manufacturing the compostable carry bags. Commercial
production started in full swing after obtaining testing report
from Central Institute of Petrochemicals Engineering &
Technology (In short, “CIPET”) and after obtaining due
permissions from all concerned. Another two industrial units
have been set up to manufacture corapostable carry bags. But

production is yet to be started; awaiting for testing report from

CIPET.

(w) A number of steps taken by the Urban Development Department
for segregation. collection, transport, processing and disposal of
the plastic waste. At present, there are 85 nos. of Material
Recovery Facility (MRF)/ Segregation Sheds Operational
scattering in 20 Urban Local Bodies of the State. They are linked
to the 19 Solid Waste Processing Facilities / set up in

decentralized manner to cover all 20 ULBs.

(x) The TSPCB has organized many workshops with the Officials
and Task Forces of the Urban Local Bodies and Block
Development Officers regarding implementation of ban of
identified Single Use Plastic items. In addition, the TSPCB has

provided 23 nos. of thickness measuring devices/ machines tc all

{DR. BISHU KARMAKAR )
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the Sub-Divisional Magistrates for enforcement of ban of

identified Single Use Plastic items.

Further, the ULBs are following a streamlined mechanism for
door-to-door collection. segregation and processing of Plastic
Waste. All the 20 Urban Local Bodies have instituted door to
door collection of segregated waste from both households and
from other waste generating institutions. In 20 ULBs, 148
Women Self Help Groups (1337 members) are engaged for door-
to-door waste collection. The route plan to cover all doorsteps in
each and every ward is worked upon by the concerned authority
of ULBs with the help of ward representatives. The segregated
wastes are stored separately in separate containers and are
transferred to their vehicles for transportation to the designated
segregation sheds. After completion of waste collection from the
designated route, the women SHGs transfer the wet waste to the
linked vehicle for transpertation to the designated Solid Waste
Processing Facilities/ MRF Centres. The Segregation Sheds are
operated and maintained by the designated women SHGs under
the supervision of respective Urban Local Bodies (ULBs). The
women SHGs further segregate the collected non-biodegradable
wastes (Plastic Waste & Metals etc) into various categories as per
market demand of local recyclers. The segregated wastes are
again screened into finer categories as per market value. Upon
filling up of a particular secondary center all the materials are
either sold to local recyclers in lieu of monetary benefit or
transfer to the linked Solid Waste Processing Facilities/MRF

Centres for further processing/sale as per category of the waste.

(z) There are total 85 (eighty five) numbers of Segregation Sheds

which are already functional and are linked to the 19 Solid
Waste Processing Facilities/MRF Centres set up in decentralized

manner to cover all 20 ULBs.

(za) In rural areas plastic waste are being managed through

1130 waste segregation sheds/storage facilities at village level
and using existing MRF facilities of nearby ULBs.

)
Member Secretary,
y Agartala.

(DR. BISHU KARMAKAR
TSPCB
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(zb) Being a hilly State, the rural population of Tripura is
practicing age old traditional way of packaging and they are far
away from using Single Use Plastics in their daily life. Per Capita
Plastic Waste generation in the rural areas are negligible. But, in
the urban and semi urban areas, it is increasing day by day

exponentially.

(zc) Regular workshop/meeting /Awareness Campaign on SUP
ban and Promotion of Bio-degradable items are conducted by
Urban Development Department, Rural Development
Departrnent, Skill Development Department, TSPCB, TRLM,
TIDC etc. Further, all the concerned Stakeholders have been
communicated to strictly enforce the ban on identified single use

plastic items.

Copies of the Orders/Notifications/Letters etc. for
Awareness Campaign is annexed herewith collectively and

marked as annexure “R-16".

(zd) Regular enforcement drives are being conducted by the
joint team comprising Officials from District Administration,
Sub-Divisional Administration along with Officials of Tripura
State Pollution Control Board, and such actions are often

reported in newspapers.

Copies of newspaper clippings about enforcement drives

are annexed hereto and ccllectively marked as annexure “R-17%.

(ze) Meetings have been organized with representatives of
different Bazar Committees in connection with implementation of
banning order and penalty provision of Plastic Carry bags in the

State of Tripura.

(zf) Commissioner of Tax & Excise have been requested to
issue necessary instruction to the check post at Churaibari and
Akhura ICP not to allow import of any kind of Plastic Carry Bags

into Tripura.

A copy of the letter to the Commissioner of tax & Excise is

annexed hereto and marked as annexure “R-18”.

(L.

ol

’

(DR. BISHU KARMAKAR )

Member Secretary,
TSPCB, Agartaia.
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(zg) The 1G, Prison, have been requested to arrange for making
of paper carry bags (thonga pouches and other varieties) by the
jail inmates in all Districts, besides making Jail campuses
plastic bag free. Social Welfare Department of the State
Government has also been requested to engaged NGOs/SHGs
/Prison Wards/Social Welfare Homes/ Entrepreneurs in making

paper carry bags as an alternative to plastic carry bags.

(zh) Letter along with an Appeal from the Secretary to the
Covernment of Tripura, Science, Technology & Environment
have been submitted before the Registrar, Hon’ble High Court of
Tripura, School & Higher Education Department, Forest
Department & all District Magistrates & Collectors for
enforcement of rules and generate awareness programmes for

minimizing use of plastic carry bags.

(z1) The Agartala Municipal Corporation and other ULBs has
been requested to incorporate a requisite condition such as not
to use plastic carry bags while granting Trade licence to retailers

and street vendors.

A copy of the letter to the Agartala Municipal Corporation
& other ULBs 1s annexed herewith and marked as annexure —

“R-19”.

(zj)The Chief Electoral Officer, Tripura, has been requested to
encourage and also to promote sustainable practices and to use
alternate options to single use plastic during campaigning of

general elections.

{zk) All Urban Local Bodies have been requested to take necessary
steps for use of plastic waste (preferable the plastic waste which
cannot be further recycled) for road construction as per Indian
Road Congress guidelines or energy recovery or waste to oil. The
said practice shall be commensurate with end-of-life disposal of
plastic waste as has been envisaged under the Plastic Waste

Management Rules, 2016.

4. In view of the above the TSPCB as the sentinel for protection of

environment in the State of Tripura is in the process of taking

-

W\ AR
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appropriate measures for mitigating environmental degradation

TSPCB, Agartala,

due to plastic waste.

(DR. BISHU KARMAKA
Member Secreta

5. The averments made in the paragraph 1 herein above are true to
my knowledge and those made in rest of the paragraphs herein

above are obtained from the records kept and maintained ajthe
!

Office of the TSPCE which I verily believe to be true.
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VERIFICATION

I, Dr. Bishu Karmakar, S/o, Late Jogendra Karmakar,
residing at P.C.-Noagaon Krishnanagar-799006, Police Station-
New Capital Complex, Agartala, District- West Tripura, State —
Tripura, aged about 49 years, by occupation- Service at a
statutory organization, do hereby sclemnly declare and verify
that I am the Member Secretary of the Tripura State Pollution
Control Board at ‘Parivesh Bhawan’, Pandit Nehru Complex,
Gorkhabasti, Post Office- Kunjaban, Agartala, West Tripura,
PIN- 799006, and | am competent to swear Affidavit in the
Instant litigation on behalf of the TSPCB, and competent to
affirm the same and, as such, I am well acquainted with the
facts and circumstances of the present case, and that the
averments made in the paragraph 1 herein above are true to my
knowledge and those made in rest of the paragraphs herein
above are obtained from the records kept and maintained at the
Office of the TSPCB which I verily believe to be true. I have not

suppressed any material facts. 1 am competent to sign this

! signed this verification on this the | 4 cgl}u of Oé@zfﬁﬂgr,

—

Prepared in my office Sigrniature of the dﬁr;jg)?lerit
vig ":E\f
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Advocate [dentified by me.
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Member Secretar
TSPCB
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4. Authorized Officers:- \ o

,_

The following officers are herehy authorized to implement this Notinice 162 10
their respective jurisdiction, namely,:

1. Member Sceretary, Tripura State Pollution Control Board and O rs at
the level of Junior Environmental Bnpincer/Jusior Scientist and above,

2. Municipal Commussioner, Apariala Municipal Corporation, Apartala and
other Officers nominated by him.

3. Chief Exccutive Officer of Tripura Tribal Arca Autonomous District Courcil,
Trpura and other Officers nominated by him

4. Dhstiict Magistrate & Collectors of all respective Districts in Tripura @i nd his
DOMINCes.

5. Superintendent of Police, SDPO, Sub-Inspector of Police and Asst. Sub-

. - {
Inspector of Police & Other Officials nommatcd by Supecrintendent ol
Police.

6. Drirector, Department of Science, Technology & Environment, Government
of Tonura and his nomineces.

7. Director, Food and Civil Supplies Departinent and Officers at the level of
Inspector and above. Dircctor may nominate any other officials as deemed
fi.

8. Director, Industries & Commerce Department and other Officers nominated
by him.

9. Directer, Health & Family Welfare Department or other Officers nominated
by him.

10. Commissioner of Taxes & Excise and Officers at the level of Inspector of
Taxes and above.

11. Labour Commissioner, Labour Department and Officers at the level of
Inspecior and above.

12, Sub-Divisional Magistrate of all iespective Sub-Division in Tripyga, \

13. Co irol er, Legal Metrology, Government of Tripura & his nomjnge s/

14, Block Development Officer of all respective RD Block 'I‘rip‘.zr:an

15. Chief Executive Officezof all Municipal Councils in Tripara [\ Regn - ™

16 Executive Officers of all Nagar Panchayets in Tripuri

5 Itis made clear that au the time of imposition of pollution cost” and call
from the shop keepers or from any individual as per
proper receipt should be given

the quantum referred abovas
Ly the all concerncd as doucunient,

6. Proper accounting should be made by the all converned and alse by the
Tripura Staic Pollution Control Board, so that the State Level Advisory Body
fconstiiuted under the provision of the Environment (Protection) Act, 19806 and the

Plagtion Waoste (Monagement cnd Handling) Rules, ZUL0] Do dme o e can

supervise the worle of the impleienting agencies towards protection of Eavironment,

/

Puge 2003

N
b
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Plagﬁc(g) - I'Lugizrs, St\OCklth, Users and Transporicrs of unauthonzed Single Use
astcls) a lable to face prosccution and other regulatory order as confirmed

G Environment (

th_ afore ) Proteclion) Act, 1986 and Rules made there under, apart from
“Hmentioned payment of pollution cost.

EIL

: During raids conducioc
Poltee will render ful
authorities will tal
12.

E by the all above mentioned “Authorized Officers”, local
L co-operation and in case of refusal 1o pay ‘pollution cost’, police
(€ necessary action in accordance with law.

This 1s issued in supersession of  earlicr Notification No.
F%..SQOVDSTE/ENV/PHV/G195—6395 dated 04.10.2019 and will take immediate
clicer.

By Order of the Governor

L
(Dr. P.K. Chakravartly, [AS)

Secretary

to the Government of Tripura
Copy ton-

The Sceretary to the Hon'bie Governor, Tripura.

2. The Principal Privatc Sceretary to the Hon'ble Chief Minister, Tripura.
3. P.S to the All Hon’ble Ministers, Govt. of Tripura.

<. The Hon'ble Mayor, AMC, Agartala.

S. The Hon'ble Chairpersons of all Municipal Councils, Tripura.

©. The Hon'ble Chairpersons of all Nagar Panchayets, Tripura.

7. The PS to Chiefl Secretary, Govt. of Tripura.

§._The Direclor General of Poiice, Govt. of Tripura, Agartala.

7. The Chairman, Tripura State Pollution Control Board.
10, All Pr. Secretaries/Secretaries/ Special Secretaries, Govt. of Tripura.
11.The Municipal Commissioner, AMC, Agartala.
12. DM & Collectors of all districts of Tripura.
13.41 Heads of Departments/Directors, Govt. of Tripura.
I4.All Sub-Divisional Magistrates of all Sub-Divisions, Tripura.
15411 Block Development Officers of all RD Blocks, Tripura.
16.Chief Executive Officers, All Municipal Courncils, Tripura.
17 Executive Officers, All Nagar Panchayets, Tripura.
V7o Concerned  Department of the Authorized Officers mentioned in  the
Notification for information of the Authorized Officer.
19 Sr1 5. Banik, Scientific Officer, DSTE for publication in the Departmental
Website.

2U. The Manager, Government Press for publication of this notif’ica;ior. I the next

issue of official gazetic. /j
\ 00
//Bﬁuc'u
(Dr. P.I Chakravarty,
Sceretary
to tne Government of Tripura

b ' : I / Proe 3 of3
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DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT \3\

o VIGYAN, Pr\AJ UKTI O PARIVESH BHAWAN '

=~ - GORKHABASTI: P.N.COMPLEX
. AGARTALATRIPURA. :

No . (30)/DSTE/ENV /PN 3FR P~ 9 & Dated 2.9/ 08/2016
TNOTIFICATION

In the public interest and in accordance with the provision of the Enwron.ment
(Prote ctmn) Act, 1986 'and the Plastics Waste Management Rules, 2016, the Governor,

C‘O\’I* RNMENT OF TRIPURA

Tripura, is hereby pleased to constitute the State Level Advisory Committee (SLAC) with
the following composition  for’ monitoring of unplem“ntatton of the “Plastics Waste
WManagement Rules, 2016” towards protection of environment in the State.

1. Principal Secrutary/Secretary Deptt. of Urban Development Chairman

2. Director, Science, Tech. & Env. Deptt. ' : Member

3. Member Secretary, Tripura State Polluticn Control Board : Member

4. Municipal Commissioner, Agartala Municipal Corporation  : Member

5. Executive Engineer, Agartala Municipal Corporation : Member

6. The Commissioner of Taxes & Lxc1se ~ rMember
Deptt.of Taxes and Excise. )

7. Dy. Drugs Controller, Office of the Dy Dlugs Controller,  : Member
Gorlchabasti, Agartala, Tripura. :

8. Director, Deptt. of fndustry & Commerce, Govt: of Tnpura ’ : Member

Q. Secretary, Association for Research on Pcoplc and Nature, " : Member
(ARPAN Society), Agartala. . _

10. Principal, Tripura Institute of Technology, Pcartala : Member -

11.Director, Deptt. of Urban Developmen T ' : Convener

The Committee shall meet at least once in Six Month and may invite experts if it

consider necessary. _' ' !

This issue in' ccumellatlon of the nouﬁr‘atlon NOFS(BO}/DSTE/ENV/Pt—H/

3812-19 dated 03.07.2013.

To
1.

By the orde; of flie Gove'nor

C Murt:z & 1//7
Sp_ecml Secretary

Government of Tripura

_P.8 to the Hon'ble Minister, ST&E for kind mformquon "

.27 The Chairman, Tripura btate Pollufion Control Board.

3.

4.

.\0_09.\7

The Joint Secretary, Ministry of Environment, Forest and Climate Chanae
{(MeEFCC|, Govgrnment ol India.

JS &.SA to the Chief Secretary, Govt. of fupura o 1=
All Head of Departmernt/DIrector, ......oco..iveieenn. TR eeedreeerrsaierinaeaered

Director, ICA Deptt. for information and request to arrange for wide pubhcamon !
in the Local Daﬂy .

The Joint Director, DSTE, Agartala.
All members of the Committee.

Sri 8. Banilg, Scientific Officer, DSTE, Aga, tela for pubhcauon in the website of |
this Department.

1

%
F

y \\.

"
"

O T hb Man ager, GOV@J. arnent Press for publication of this notification in the next

//’
. : 0 ¥
i ) (—/g/\&’u\/&*\/{'
‘ ' Special Secretary
: Government of Tripura

%
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‘ GOVERNMENT OF TRIPURA
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
VIGYAN, PRAJUKTI O PARIVESH BHAWAN
GORKHABASTI: P.N.COMPLEX
AGARTALA:TRIPURA.
No.F.8 (30)/DSTE/ENV/Pt-1V/ 3202 - 2 ¢ Dated ...4.f../05/2021

NOTIFICATION

In the p}lbhc in_terest for eliminating ‘Single Use Plastic’ in a mission mode, the
Governor of Tripura, is pleased to constitute a “Special Task Force (STF)” with the
following composition.

1. Chief Secretary, Government of Tripura : Chairman
2. Director General of Police, Govt. of Tripura : Member
3. Secretary-in-Charge, PWD (DWS), Govt. of Tripura : Member
4. Secretary-in-Charge, UDD, Govt. of Tripura : Member
5. Secretary-in-Charge, ICA Deptt., Govt. of Tripura : Member
6. Secretary-in-Charge, Tourism Deptt., Govt. of Tripura : Member
7. Secretary-in-Charge, Deptt. of Industries & Commerce, : Member
8. Secretary-in-Charge, R.D. Deptt., Govt. of Tripura ' : Member
9. Secretary-in-Charge, Higher Education Deptt., Govt. of Tripura : Member
10.Secretary-in-Charge, School Education Deptt., Govt. of Tripura : Member
11.Secretary-in-Charge, S.T. & E, Govt. of Tripura : Member
12.Secretary-in-Charge, Sports & Youth Affairs, Govt. of Tripura : Member
13.Municipal Commissioner, Agartala Municipal Corporation : Member
14.Director, Science, Tech. & Env. Deptt., Govt. of Tripura : Member
15.Director, Directorate of Skill Development Department : Member
16.State Coordinator, Swachh Bharat Mission 2.0 (Gramin) : Member
17.State Coordinator, Swachh Bharat Mission 2.0 (Urban) : Member
18 Member Secretary, TSPCB _ : Member Secretary

The Special Task Force will prepare a comprehensive Action Plan within one
month for phasing out of identified single use plastics with focus on implementation of
provisions of Plastic Waste Management Rules,2016 and building strong public
movement around this issue with wider public participation.

By the mmor,
g 1/5{2.

[Abhishek Chandra, IAS)
Special Secretary
to the Government of Tripura
To :
1. The P.S to the Hon’ble Minister, ST&E for kind information to the Hon’ble
Minister, ST&E.

2. PPS to the Chief Secretary, Govt. of Tripura for kind information of the Chief
Secretary.

3. The Chairman, Tripura State Pollution Control Board, Agartala:

4 All Members of the Task Force.

...........................................................
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\/5( The Scientific Officer, DSTE, Agartala for hosting in the website of this
Department.

6. The Manager, Government Press for publication of this notification in the next
issue of official gazette. '

Copy also forwarded to :

The Joint Secretary, HSM Division, Ministry of Environment, Forest and Climate
Change, Government of India, 3t Floor, Jal Wing, Paryavaran Bhavan, J orbagh Road,
New delhi: 110003 for kind information.

Wl

—

* (Abhishek Chandra, IAS)
Special Secretary
to the Government of Tripura
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GOVERNMENT OF TKIPURA
DEPARTMENT OF SCIENCE, TECHNCLOGY & ENVIRONMENT
AGARTALA, WEST TRIPURA

Ne. FASQITSPOBSUPST ©73 0 Lo Agartuly, Jun

MEMORANDUM

The state Government constituted a Special Tash Foree (ST under the Chairmanship of
Chief Secretary vide Notification No.F (30)/DSTEANV/PITV/32102-206 dated 11/05/202) for
preparation of Comprehensive Action Plan for phasing out of Single Use Plastic in the Statc.
Accordinghvoa Cédmprehensive Action Plan for phasing cut of Single Use Plastic in the Siate has
been Nnalized by the Special Task Force. A copy ot the said Action Plan is enclosed herewith.

All concerned are requested 1o take necessary sieps for effective implementation of the
Comprehensive Action Plan for phasing out of Single Use Plastic in the State. The Activn Tuken
Report on implementation of said Action Plan may be sent (o Tripura State Pollution Conirol
Boeard on aonthly basis.

(8. Chakrabart)
Director, DS e

Guvernment of Trinura

70

. The PCCF. Forest Department. Govt. of Tripura.

2. The Director, Urban Development Department. Govt. of Tripura.

3. The Director. indusiries & Commerce Department, Govt. of Tripura

4. The Director. Information & Culwral Affairs. Govt of Tripura.

S The Director. Elementary Education (School) Depariment. Govt. o Tripura.

6 The Director. Secondary Education {Scheol) Departiment. Govt. o Uripur.

7. The Direcror, Educattor (Higher) Deparument. CJO\ af Tepura, .

8. The Director, Sports & Youth Affairs. Govt. of Tripura.

9. The Director, Tourism Department, Govi. of Tripura,

10, The Director. Skill Development Department. Govt. ot Tripura. _
1. The Chief Engineer, PWD (R&B), Tripura. 3
12, The Chief Engineer. Rural Development D(,{)dl[)ﬁ@l/!

12 The C [..’ Faecutive ()H‘ku Tripura Rural Livelibood Mission.

Lio Phe Municipal Commissioner. Agartala Muricipal Corperati
P30 The Member Sceretary. l!;_m:'a State Pollution Cannrel Hoard.
1o, all the Diswict Magistrate & Collectors, Tripura

17 Adl the Sub Divisional Magistrates. Tripura. ),
i3 The Chief Exccutive Ofticer/ Executive Officer. all Urban Local Bedies, Tr;pdlu g

19, Ail the Block Developinent Officer, Tripura.
200 The Ofticer In-Charge. CHPET. Agartala.

|
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Cop to:
| PPS 10 the Chief Secretary. Tripura for kind intormation of the Chicl Seeretary.

(OB

N

'

6.

PA to the Chairman. Tripura State Pollution Control Board for kind information ol the
Chairman. o
PS to the Principal Secretary to the Govt. of Tripura. Rural Develonment Department for Ling
information of the Principal Secretary. R
PS to the Principal Secretary to the Govt of Tripura. Revenue Department for hind
information of the Principal Secretary . _

PS 1o the Secretany o the Gowi. of Tripura. Education (School) Department Jor hind
information of the Secretary.

PS 1o the Secretany 1o the Govi. of Tripura. Education (Higher) Department for
information of the Secretary.

PS 1o the Secretary to the Govt oif Tripura.
mformation of the Secretary.

PS to1l

lre Secretary to the Govt. of Tripura, PWD. for kind information of the Secretary
PS to the Secretary to the Govt. of Tripura. Tourism Department for kind information
Secretary.

Lrban Development Department for hind

.PS to the Secretary to the Government of Tripura, Science. Technology & Environment

Depariment for kind information of the Secretary.

. PS to the Secretary-to the Govi. of Tripura, [rduseries & Commerce Departnent for ki

information of the Secretary.

.PS to the Secretary 10 the Govt of Tripura, Information & Cultural Affairs for kind

information of the Secretary.

. PS 10 the Secretary to the Govt. of Tripura, Sporis & Youth Affairs for kind information of

the Secretary.

=N
P AR

(B. Chakrabart)
Director. DSTE
Government of Tripur.
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COMPREHENSIVE ACTION PLAN
FOR

PHASING OUT OF SINGLE USE
PLASTIC IN TRIPURA

Science, Technology & Environment Department

Government of Tripura

June, 2022
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1.0 Introduction:

Single Use Plastics referred to as disposable plastics (usc and throw iems), are
commonly used for plastic packaging and include items intended to be uscd only once
before they are thrown away or recycled. These melude, among ot ther items. cary

bagzs, food packaging. bottles, straws, containers. cups and cutlery.

Plastic  waste. cspecially littering of single use plastic, pose  severe
environmental problems, moreover, there is frecuent water logging of different arcas
due to blockage of drains and canals by plastic wastc.

Over the vears, the widespread concern over single use plasue liter has

necessitated the need for a strategic approach for its sustainable managenmeni.

Plastic poses distinct risks to human health
plastic particles themselves and associated chemicals. Plastic persists and causes
2 }

arising from both exposures (0

3

serious damage to environment during its complete life cycle, beginning {rom

production 1o its usage. to its disposal process. Being composed of toxic chen S t
and most tmportantly a non-biodegradable substance. plastic poliutes ~>m-; o , L__
eopemal’v awr and water. The harmful effects of plastic on aquatic life arg/dev qs‘ iting
and accelerating, Plastic also reduces soil fertility. / 4
|
2.0 Background: -
Ministry of Environment, Forest and Climate Change. Government of [nd Ned A ‘
notification on August 12, 2021 regarding ban on the manufacture, usc, sa!é""ii"ﬂ%mrz l
and handling of Single Use Plastic items from Ju: 2 1, 2022. I
|
The manufacuure, import, stocking, distribution, sale and use of following single use ?
plastic, including polystyrene and expanded polystyrene, commodmes shall be i
prohibited with effect from the Ist July, 2022: .
(a) ear buds with plastic sticks, plastic sticks for balloons, plastic flags, candy 1
sticks, ice-cream sticks, polystyrene [Thermocol] for decoration: !
(b} plates. cups, glasses, cutlery such as rorks, spoons, knies, straw, trays. l
wrapping or packing films around sweet boxes, Invitation cards, and cigaretie i
packets, plastic or PVC banners less than 100 micron, stirrers. )
An office memorandum F.No.17/6/2021-HSM dated 08/07/2021 has becn '
received from Ministry of Environment, Forest & Climate Change with reference to
PRAGATI meeting held on 24/02/2021 on elimination of Single Usc Plastic. The
Special Task Force mayv prepare the Comprehensive Action Plan on projsimg gut of
Single Use Plastic in Tripura and communicate the same to the Minisiry.
2




3.0 Already Banned SUP Items:

In exercise of the powers conferred by the Section-5 of Environment (Protection) Act,
1986, the Government of Tripura had imposed a complete ban on the manufacture,
1mport, storing, transport, sale and use of plastic carry bags in the whole State vide
Notification No F.8(30)/DSTE/ENV/Pt-11/1679-97, dated - 10/03/2015 as follows:

¢ No persoy ncluding a shopkeeper, vendor, wholesaler or retailer, trader,
hawker or fehriwala (i.e., which shall include all kinds of hand pushed/puiled
carts which are used 1o sell various commodities), shall sell or store or use any
kind of plastic carry bags for storing or dispensing of any eatable or non-
eatable goods or materials.

s No person shall manufacture, import, store, sell or transport any kinds of
plastic carry bags (including that of Poly Propylene, Nonwoven fabric type
carty bags) in the whole of State of Tripura.

o No person shall use any kind of plastic cover or plastic sheet or plastic film or
plastic tube to pack or cover any book including magazine and invitation card
or greeting card.

Subsequently, on 04/06/2018, a notification was issued by the State Government vide
No. F.8(3C)/DSTE/ENV/Pt-11/3890-3908 for realizing Polluton cost from the
violators of the direction issued vide Notification rmentioned in para 1 and the same

was amended on 04/10/2019.
4,0 Actions Taken so far as per Plastic Wg&ke
® S, e
Management Rules, 2016 as weli as phasing gut, of
3 ¥ B L s
Single Use Plastic:

(X

gsment, s

i) For menitoring, and effective implementation of Plastic Waste Manzs
Rules. 2016, State Level Advisory Committee (SLAC) under the chakgfanship

L]

of the Secretary, UDD and District Level Committee under the chairmanshig/T 4 o= ¢
the DMs were constituted. B

I(f

1) Meetings were organized with representatives of different bazar comnmiuees,
representatives of different NGOs/ voluntary organizations/ SHGs in connection
with impiementanon of the plastic carry bag ban uider, penalty provisions for
violations, and finding out altematives of plastic carry bags,

Hi) Several awareness programmes have been organised throughout the state
imvolving 1100 Eco Club Schools & NGOs for implementation of plastic carry

i
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bag ban order. The School Education Department structed for organmizing
awareness programme by school students.

V) Commissioner of Taxes & Excise has been requested 1o issuc necessary
instructions to Churaibari & Akhaura Check Posts not to allow 1ﬂp01 Lot any
kind of plastic carry bag into the State. This requires strict implementation.

v) A memorandum was issued on 13.11.2019 suggesting all government
offices/sub ordinate offices etc. shall be declared as single usc plastic frec by
banning single use plastic items/disposable plastic items.

v1) Hon’ble Chief Minister chaired the meeting of AGRAGATI (Assuring Good
and Responsive Governance with timely Implementation) on 21/09/2019 and
09.09.2020. One of the agenda of the said meeting was “Ban on single usc
plastic products”,

Vi) 65 Nos. of Hoardings are being installed at railway stations, airports, markets.

tounist places etc. highlighting issues of plastic wastes and cleanlingss=by
TSRCB.

vii)Survey works on inventorisation of Single Use Plastic wastes gei *uau i al:
ULBs is bomo carried out by the TSPCB.

1x) In comphance of the NGT order, an Action Plan has been preparbo ,91 th&"8tq
[ripura for implementation of Plastic Waste Management Rules), 2(:{6 thdt S
under nnplementation. N\ O~

x) For eliminating “Single Use Plastic” in a mission mode, the Government ot

Tripura vide notification even number dated 11.052021 has constituted a
“Special Task Force (STF)” to prepare & comprehensive Action Plan for
phasing out Single Use Plastics with focus on implementation of provisions of
Plastic Waste Muaneagement Rules, 2016 and building strong public movement
around this i1ssuc.

x1) Morzover, 1o climinate the “Single Use Plastic” i a mission mode, the
Government of Tripura vide No.F.8(30)/DSTE/ENV/Pt-1V/3456-63 duted
24.05.2021 has designated Urban Development Depar'fimem and  Rural
Development Department as nodal departments for urban and rural areas
respectively.  The above mentioncd Departments are responsible  for
implementation of Action Plan prepared by Special Task Force.

xil) An Essay competition on “Ill-effects of Single Usc Plastics on environment &
health” has been organized among the school studeniz for creating awarencss
among the people as well students.

~D
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x11DAN Audit Team has been constituted by Tripura State Pollution Control Board
1o conduct regular visit in different Govermment offices to assess the present
level of implementation on the dircction issued regarding phasing out of Single
Use Plastics.

5.0 Potential For Traders:

It is the good opportunity for the traders to imports alternatives items of single use
plastics. The Industries & Commerce Department should encourage the trading

community to introduce and import altematives of single use plastics items.
6.0 Opportunity for Manufacturers:

Since single use plastic will be banned from I®* July, 2022, the Industries &
Commerce Department, Rural Development Department and Skill Development
Department should take necessary initiatives for entrepreneurship development for

manulacture of alternatives of single use plastic items. _——

7.0 Relaxation on existing banning order of Plastic_____;i_‘gf,_.

In exercise of the powers conferred by the Section-5 of Environment (Protection) Act,
1986, the Government of Tripura had imposed a complete ban on the manulzguire,
import, storing, transport, sale and use of plastic carry bags in the whole Stise gide

Notification No F.8(30)/DSTE/ENV/Pt-11/1679-97, dated — 10/03/2015. ""‘-7:__

The Notification No F.&(30)/DSTE/ENV/P-11/1679-97sdated — 10/03/2015 issued by
the Department of Science, Technology & Environment, Government of Tripura is
hiereby withdrawn. The plastic carry bags will be banned i the state as per e
provisions mentioned in the Plastic waste Management Rules, 2016 and-as amended
ull date

8.0 Measurement of Thickness of Plastic carry bags:

The thickness of plastic carry bags can be measured by using Vernier caliper or
Digual Micrometre. The authorised officers for implementation of ban order of single
use plastic should take necessary initiatives 1o purchase these devices 10 measure
thickness of carry bags. The autherised officers should confirm the thickness of plastic
carry bags while enforcement.

nr
o
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| 9.0 Proposed Alternatives of SUP :
I, Tll(&i@quvu memallﬁo SUP Hems arc as foiluws: S |
l St SUP items Appz ox. | P nmosoJ Approx. Qty. of
o - No. | Qty. of SUP | Alternatives of items to be
[ | | items used | SUP items produced per ;
‘ | per year year as
. ] N 7 alternative !
| 1 Ear buds with 12,000 nos. Bamboo/ 12,000 nos. }
; ___blasticsticks | wioden sticks o }
I' 2 | Plastic sticks for 5.5 Jakhs  Bamboo/ 5.5 lakns nos. 1t
i ] balloons nos. wooden sticks o _ |
3 = Plastic flags 50,000 nos. Paper/Cloth 50,000 nos. ©
| } flags .
' 4 Plastic candy | 4.6 lakhs ~ Bamboo/ 4.6 lakhs nos. :
1 _ sucks 4__ Mnos. ~ woodensticks | :
5 Ice-cream sticks 9,000 Nos Bamboo/ 9,000 Nos. ,-
, R | wooden sticks o l
6 *  Polystyrene 10,000 kg Paper/Cioth for = 10.000 & Ka
| (thermocol) for decoration
; decoration 1 R _
' 7 Plasticcup & Plastic Paper/Mud cup, | Paper/Mud cup g
~ plates Cup=0 lakhs | Plates made of =6 lakhs nos.
; nos. banana, shawl, |
Plastic arcca nut leafs E
- PlateS“NH - - ) f
8 Plastic straws 1,000 nos. | Bamboo/Paper T Bamboo’P: \w — j
Straw Straw = 41 000 ﬁ
9 Plastic cutlery 12 lakhs Bamboo 12 lakhs nos.
1tems such as nos. cutlerv wooden forks. cutlery items
forks, spoons, | items SpOoONS, knives
i , knives, trays | | o x
10 Plasticstirers | 5000 nos. Bamboo/ 5000 nos |
oy B wooden sturers | I:
Il ' Plastic carry bags | 70tons |  Paper bags, 70 tons L
ciothes bags. &
jute bags, '_
crochet bags,
muslin bags, Bio \
degradable |
plastic bags, WO il
~ plastic bags W&, > {1”
above 120 V4!
meron P B
, = - — : R ,
| 3 !
| |
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10.0 Comprehensive Action Plan for Phasing out of
\dentified Single Use Plastic

The Ministry of Environment, Forests & Climate Change, Government of India has
circulated standard guidelines for single use plastic including indicative action plan
which suggests different set of actions that the StatesUTs may take to minimize
production and use of single use plastic. The indicative Thematic Areas have been

covered under the Action plan are given below

e Policy and regularity frarmework
e Institutional mechanism
¢ Management of littered single use plastic items
Plastic waste management including single use plastics items
e Enforcement of ban imposed on the use of identified single use
plastic itemns at District/ ULB/GP level.
e Plastic recyclhing infrastructure and end of life disposal facilities
o Development and promotion of alternatives to prohibited single use
plastic 1tems and promoting innovation
¢ Data collection and monitoring mechanism
¢ Awareness generation and capacity building
The suggestive acuvities under each theme for phasimg out of Single Use o Plastic
throughout the State of Tripura are as follows: )

Sk Activity/Sub-activity Nature of  Timeline Responsibie
A o activity Department /

R o . Organization

1.0 Policy anc Regulatory Framework -
1.1 A Notification to be issued imposing  Short Term | June, 2022 Science,
ban on the identified Single Use Plastic | Techno.o gy &
items for the state with the provision of | “Environment
monitory penalty for the whole state of
Tripura in  accordance with  the
notificeion dated 12.08.2021 issued by
' the MoEFCC in this regard. R N (S
12 A circular may to be issued for  Short Term | June, 2022 Science,
procuring alternative items of banned ‘ Technology &
SUP items by the Government Offices Ensisemvsn)
0 be used in the Govermment | W
Orfice/Meetings/Programimes with a ; /R 3 ~_ F

priority 1o local manufacturers.
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# SL Activity/Sub-activity Naturc of ¢ Timetine =~ Responsible
' No. activity | Department
i Organizatien
| 2.0 | Institutional Mechanism

| | 21 ComL tution of Di qtnct Sub-division | Shert Term | June, 2022 Sciencec,
"and Block Level Task Forces for Technology &
H . ; -
i cffective enforcement  of  the ~ Cnvironment

implemeniation ban order of identified
I Single Use Plastic  with the specific
| Term of Reference

3.0 ' Enforcement of ban imposed on the use Identified Si ingle Use Phy’c [tems

x 3.1 ReUul enforcement  drives  and | . Continuous | Continuous District /Sub
| impose rHonetary penalty against the Activity Activity ~ Divisional /
' manuiactures, dealers. stockiest and ~ Block Level

| - sellers only.

Task Farce
i 4.0  Plastic Recycling Lnfrastructuxe

4.1  Entrepreneurship Development for | Continuaus | Continuous - Industries &
setting up more plastic waste recycling | Activity Activity | Cemmerce.
} | facilities including plastic product like | CIPET- Agarala

\ naver blocks etc manufacturing from

| plastic  waste to minimize plastic

| astes with an incentive scheme. | - | B . -
] 4.2 ! Development of policy for use of Short Term | June, 2022  PWD (R & B)
1 plastic wastes in road construction !
| | works /carpeting works.

5.0 Development, Manufacture and Promotion of Alternatives of Single Use Plastic
Items and Promoting New Innovative Ideas o _

. Development of new technology which Continuous | Continuous | Scienc

| will provide adequatc alternatives of  Activity Activity  © Technol

i 'SUP and also to popularize them

amom he entreprencurs. '

wh

ogyv &

Environment

5.2 Initiatives may be takenﬁeygn and | Continuous | Continuous . S¢

_ " m:-.i—-:': the alternatives of SUP items | Activity Activity

| ! such as glass, cup, sticks etc. made of

| | bamboo and other suitable matenals in |
consultation with BCDI & NECTAR.

Twnnolog\ 5
Environment

l =

| Proy Lding necessary “assistance  in | Continuous | Continuous . Industries &
setting up of manufacuring units of | Activity Activity
alternative items of SUP like bags
made of jute, cloth & compostablc
' plastics and other compostable items,
_ atensils made of bamboo, areca nul
| Jleafs  etc.  Attention  of  the ,
entrepreneurs may be drawn through O MNF

| o Pty SO

|
lJJI

Comireree

e e e Rt — e e e T T R~ o R e s e - o g -
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- paver blocks from plastic waste and |

i e
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Activity/Sub-gtqi;i.rt\f»

= bnlrepreneurs may be encouraged 1o

set up ndustrial unit for making bio
degradable plastic carry bags, plastic

~other suitable alternative products of
: SUP. Public notice may be issued in

- SHGs

this regard. Interested entreprencurs
may be facilitated with financial
iIncentive” under various schemes and

_also necessary Technical support.

m-p:;_ 4/,;,1.., e

L e e e  —

Nature ¢f  Timeline
activity

fContinuous  Continuous
Activily

may be encouraged for

~manufacturing of altermative items of

+ banned SUP such as cup, plates, pots,

~bags, thonga of different sizes using

paper and leaf of areca nut
TRLM scheme. The products may be
popularize and

- i
marketing.

AL least oie SHG may be identified

- SUP Ttems.

" banning

and trained 1n each ULBs providing
start

financial mncentive to
manufacturing altermative items to

SUP items In first phase, which may be
replicate further.

Capacity building for the entrepreneurs
encouraging making altcrnatives of

Continuous  Continuous
Acuvity.

under

promoted for |

Continuous = Continuous
ActIvIty.

Activity.

Responsible
Department/

Organization

Industries &
Commerce /
Information &
Cultural Atfairs
{ CIPET-

Agartala

Activity

Rural
Developraat
Department/
| Urban

Development
Department
/Tripura Rural

Livelihood
Mission

T;dxlstries &

Activity

A FAQ (Frequently
Questions)on various 1ssues related the

order of SUP and its

~alternatives may be developed and kept

1 public domain

6.0 Data Collection and I\-fi(jriit(ii'-ing Mechanism

portal related to SUP 1ssues

Asked

Online  public  grievance/complaints | Contintons

Activity Commerce /All
Urban Local
Bodies
w
Continuous | Continuous Skill
Activity Development
Science, '

Technology &
Environnient
{Trinura SPCH

~Continuous Rural s
VLA 2 AsUvity Develepment |
o P Department; |
Urban i
Development |
i 1 X Depariment Ej
|
|
‘

7~
5O
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Nature of
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Ttmenpe Respnnsﬂ)le

actionable pomnts i the campaign

!

- through e]ectron‘ / print

media/)
jingles; ;:suibuuosz of cloth bags in the

callets/ hort video  Jradio

market area/posters/ video competition |
among  the  youths/social  media |

- campa'g-% marathon  for awarcness
gamst ingle Use Plastic / involving
erinent personalines das ambassadors.
Alternatives of plastic carry bags hike
bio-degradable plastic/paper/cloth/jute
bags may be distributed free of cost/ at
cnominal cost at market places to
“discourage Single use Plastics and
s‘wowcase the altcrmatives. The specific

>(D

| action are as | b llows:

|

Si. Activity/Sub-activity l
No. activity Department /
| o Organization
6.2  The ~ Science. Iml1no'om & Continuos ~ Continuos Science.
) S p [ \ A ooy &
' Environment  Department  will look | aclivity activity T%Ch.nmoo/ &
‘ | Environment
after the entire mission of phasing out |
Jéff the Single Use Plastic as Nodal |
Department in terms of policy making,
monitoring of implementation, explore
the scope/ or develop new technology
which will provide adequate |
altern natives of SUP and also to
popmanze them among the
‘ © ERIrepreneurs.
7.0 Awareness Generation and Capacity Building B . o
7.1 Development of following IEC materials | Continuous | Continuous | Information &
banning of SUP as well as Activity. Activity  Cultural Affairs '
promotgon of suitable alternative items . TSPCR Al
' an'*'- ill effects of SUP and display of these L':b" e
; r0an Loca
materials o generate awareness among the Bo-ies
:people through secial media, print and . o
electronic media etc. !
¢« Leaflet : 50,000 nos.
e Posters: 20,000 nos. |
¢ Radio Jingles : 10 nos.
¢ PVC Board: 3000 nos.
. ¢ Script for drama : 10 nos. L
7.2 Mass sensitization on hazards of Single = Continuous | Continuous ~ Information &
~Use  Plastics  (SUP)  highlighting  Activity. Activity  Culturz. Affairs

TSPCB/ All
.Urban Local

Rodies

{os

.( “ 5.. \

R\,

B T i =S e e g e
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Activity/Sul;ﬂctivity

* Nature of  Timeline Responsibie
No. activity Department /
S . ‘ Organization
o Radio Jingles: 2 nos. per month
= Short Video: 2 nos. in local ,
LLD”UMQC '
e Distribution of cloth Bags: 5000 |
Nos. 11 the State ' _
»  Marathdn : 1 nos. in cach | |
District,
« Bio Degradable bag distribution
i omarkets: 100 Kgs inall
districts. 1 IR T | | RIS =SS
T3 Awareness campalgn on ban on Single Continuous | Continuous Education
Use Plastic as well as its ill effects and ] Activity. Activity (Schoo)) /
also promotion of alternatives of SUP | Education
in cducational nstitutions  involving (Higher )
Eco Clebs. veouth organizations such as Sports &
NCC. NSS, NYK and other voluntary Youth/TSPCB
organizations. All Eco clubs, NCC, ~
NSS. NYK shall organize at least one |
campaign every month on the
following event : b
s Essay writing competition .
s Speech competition
o Seminar | g
o Street Drama \
¢ Door To Door Campaign 5
e Ral‘zj_s >
« Leafler Disuibution B L S S
7.4 The wblm awareness and road show = Continuous | Continuous Science,
may be organized through civic | Activily Activity Technology &
volunteers or NGOs 1o demonstrate the Environment
banned and permitted SUP items in Information &
werms  of materials or thickness 1n ~Culrural Attairs .
micron unit with a frequency of one ' TSPCRB
programmec  per month  In o each
- subdivision. | _ | _
75 Mass sensitization on ban on Smblc Continuous | Continuous | Informanon &
Use Plastic as well as its il effects and ¢ Activity ' Activity  Cultural Attars /
alsc promotion of altez'nmivcs of SUP Al Urban Lovad
in various markets, shopping malls, rail - Bodies
station, bus  station  cte. mvolving ISPCB
NGOs/voluntary organizations al least
~_|one prouramme per month on  the
11

o &

)
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j St Activity/Sub-activity Natuyre of = Timeline Responsible
: . No activity Department/
i L ) ) - ‘ ) OGrganization
i  following cvent:
i ¢ Street Corner
o Miking
| ¢ Door To Door Campaign |
s Leaflet Distribution B ) o I
7.6  Targeted campaign at littering hotspots  Continuous  Continuous Forests /
g such as tourist spots, places of  Activity Activity  © Tourism Al
| religious and cultural importance, Urban Local
i weekly marlkets, unban sprawls against Bodies
| littenng _and  promoting alternate ’
| materials n terms of postering, display
| boad L ‘ _ _
" 7.7  Display of message/videos /posters on | Continuous ' Continuous - Information &
!l ‘ban of SUP, 1ts ill effects and  Activity Activity | Cultural Aftairs s
l | promotion of alternative of SUP TSPCB/ Al
engaging eminent public personality | Urban Local
and algo to serve as brand ambassador Bodies
in this campaiyn on regular basis R
H| ~
1
|
1l
i
| [
f
|
g . !
H 'd
|
| ——
|
|
|
| = '
2 L
: i
; |
|
1
|
.
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minutes of 35" meeting of the State Level Committee held on 31/08/2024
at 5:30 PM in Video Conference Room of the Civil Secretariat under the
Chairmanship of Chief Secretary, Tripura to review the progress of
implementation of the Directions dated 13.04.2023 and 16.05.2024 passed
by the Hon'ble NGT in OA No. 606 of 2018 in the matter of compliance of
Solid Waste Management Rules, 2016 and other environment related
issues of the State.

3
> X

The 35" meeting of the State Level Committee was held under the Chairmanship of the Chief
Secretary, Government of Tripura, on 31.08.2024 at 5:30 PM in Video Conference Room of the
Civil Secretariat to review the progress of implementation of the Directions dated 13.04.2023
and 16.05.2024 passed by the Hon'ble National Green Tribunal in O.A. N0.606/2018 in the
matter of Compliance of Solid Waste Management Rules, 2016 and other environment related
issues of the State.

The list of officers attended the VC meeting is mentioned at Annexure-I. The District
Magistrate and Collectors of 8 (eight) Districts, DFOs of all 8 (eight) Districts, Sub-Divisional
Magistrates, BDOs of all RD Blocks and Commissioners/CEOs/EOs of all Urban Local Bodies
participated in the meeting through Video Conferencing.

At the outsct, Director, Urban Development Department elaborated various actions taken to
mitigate the gaps in solid waste management and sewage management in urban as well as
rural areas of the State through PPT. The Member Secretary, Tripura State Pollution Control
Board also briefed the status of implementation of the Action Plan for rejuvenation of the
identified river stretches of the State, Status of enforcement of ban on Single Use Plastic,
Status of implementation of BMW Management Rules, matter related to OA No. 69&2 72028, QA
No. 156/2023, 263/2022,22/2024(CZ). - '

The decisions taken in respect ot each of the issues are as follows:

T T B A

Sl | Responsibl Action Points as i Progress as on Date Decisionjtaken in: ,
'N | e { per NGT order | meeting 0£35" -State | |
o  Departmen | ‘ Level Comifteeheld on |
t/ 31.08:2024~
- Organizati
on | :

Issue: Solid Waste Managemeut & | Sewage Management
_ Ref: NGT Orders dated 13.04.2023 & 16.05.2024 in 0.A.No : 606/2018

l_lJ UDD/PWD | The Chief | Urban Area #Necessary initiatives shall |
i (DWS)/RD | Secretary, Tripura | » Solid Waste | be taken by concerned

D/ may take further Management: ULBs and UDD to check
Panchayet/ | remedial | ® Present Solid waste | the functional status of all
DMs/ULBs | measures to | generation of 20/ the solid waste treatment

| ensure ULBs is estimated to | facilities already set up

| compliance of | be 350.2 TPD. The | keeping view of the!

1 | SWM Rules | game quantity is Hon'ble NGT direction. |

considering  the being collected and eThe UDD shall take |
| necessary initiatives to

statutory processed.

timelines 10 Dbe | e There are 19 Solid  ©Xecute the proposed

sacrosanct 48 | Waste Processing | SEwage treatment plants/
| already directed Facilities/MRF oxidation ponds /In-situ |

‘ ' by this Tribunal ni Nalla Treatment (31.5

Centres set up
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Teliamura, Udaipur &

2024.

No.F.13(23)/TSPCB/NGT/606/Pt-Il/ - /25023372024
25 35
Sl. | Responsibl | Action Points as | Progress as onDate |  Decision takenin
' N e . per NGT order { meeting of 35" State
' o | Departmen | Level Committee held on |
| | t/ l 31.08.2024 |
| Organizatij |
o ‘
L T n . . -
| \ vide judgment | decentralized manner | MLD STP at Kantakhal &
| | dated 22.12.2016 | to cover all 20 ULBs | Kalapania Khal, 8 MLD
\ (para-10). ' which are linked with | STP at Kantakhal, 9.7 MLD
| | P
| | Similarly, the | 85 (eighty-five) | in-Situ nalla treatment in |
| | timelines numbers of { 8 small ULBs, 17.5 MLD
! | ensuring  setting | Segregation Sheds. 2 | STP in 11 ULBs and 1|
'up of necessary | (two) ULBs namely | MLD oxidation pond at |
| sewage | Bishalgarh MC and | Bishalgarh & Kamalpur)l
management Jirania NP are using | within at the earliest. '
systems have to | neighbouring *PWD (DWS) / RDD shall
' | be accepted as| fgeilities of Agartala | take necessary initiatives
| ri.gid timelines in| MC and Ranirbazar | (0 ensure the compliance
! view of judgm'ent MC respectively. At of SWM Rules,. 2016 gnd |
| | of the HoCn ble present, the state also 1;01" ensuring settmg|
\Supreme ourt | 4o surplus capacity up of necessary sewage
| dated 22.02.2017 ‘ . management systems in
‘ of waste processing, | o
| | ie 446 TPD . rural areas of the State to
| o L | mitigate the Liquid Waste
\ | *The Solid Waste )
| Treat + Tacilities Management in rural
l | ! trea men b cl : areas within the
a anisagar . .
» | stipulated timeline.
| | | Amarpur and P . ]
| ] Melaghar has been | ¢ All DMs shall monitor &
| \ | set up and ready for | review the Comphance of |
\ _ | . "¢ The Blshalgarh MC dlso to ensure setting up
| ‘ == will set up a Solid | of necessary sewage |
\ \ | Waste Treatment | Mmanagement systems in
| ! | Facility. Accordingly, rural areas as well as
f 8 | aF: ' land identification is | urban areas mn
‘ i | going on. coordination with the |
f |‘ concerned line
| ] v °Furt.her, additiogal departments.
| \ (D _ equipment for \
‘*\-;__{:'-;j: N | _ augmentation of 5|° . l
| |‘ N /- Ak M Q solid waste treatment |* Bishalgarh shall
‘ S J ' facilities has already | ldentify su1tab1e land fOI“
| | ' been reached at| IWTP by September, |
| Mohanpur and | 2024
| ( } | Ambassa. F.or‘ Other |y ghoywai, Teliamura and
I l | ULBS’, materials are in Melaghar shall identify
| | transit suitable land for setting |
! ' sFew ULBs namely| up of FSTP by September, |

Mohanpur MCs are
making paver blocks
using C & D Waste.

¢ All ULBs shall conduct |
. weekly meetings with the |
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‘wST W_R_ésﬂponsibl [ Action Points as

| Progress as on Date |

Decision taken in

I'N e per NGT order ~ meeting of 35" State
0  Departmen l | Level Committee held on |
t/ | 31.08.2024
,| | Organizati
T e | |
| 1 * Work Order has been | stakeholders alongwith
| issued to the Agency representatives of the |
. forsettingup of C&D | construction  agency of |

Waste Management
| Plant at Agartala. |
* The Departmental
{ Secretaries are |
| regularly reviewing |
' the progress made in
| ensuring setting up of

necessary Solid *
Waste Processing |
Plants and Sewage
Management systems ‘
alongwith other
issues. I
» Sewage .
| Management: j
s Total sewage |

l generation in 20
ULBs : 82.4 MLD.
Total Treatment e
Facility i

operationalized

9.4 MLD |

Treatment facility |

under
construction/Prop |

, osed: 7470 MLD e

|> Existing/Under

construction:

*8 MLD STP ar
Chandinamura AMC
already operational. |
8 MLD STP at Akhaura |
ICP, Agartala |®
constructed and it will

| be made
operationalized

| shortly.

1.4 MLD In-Situ Nalla

| Treatment at AMC
area is completed and
functional. Initiatives |

| have been taken to,

|

to install the OCEMS
system in the existing 8 |
MLD STP at |

STPs to monitor progress
and resolve intermittent |
issues. Ground truthing of ‘
the progress made in
different projects shall be

done through field visit. |

Details of total numbers |
of drains present in ULBs
alongwith flow, length, ‘
depth  ete. shall be
prepared by the |
concerned ULBs.

| |

The Udaipur MC shall
identify the land and also
handed over to TUDA for
construction of STPs at
Udaipur MC.

ASCL shall take necessary
initiatives to complete the
construction activities of
8 MLD STP at Akhaura
ICP, Agartala and make it
functional by September,
2024.

AMC may take initiatives

chandinamura and also to
connect with the CPCB
server and TPCB portal.
All the concerned
Departmental Secretaries
may review the progress
made in setting up of the
Solid Waste & Sewage
Management plants and
other such issues. A copy |
of the minutes be shared
with the TSPCB for
record. |

26
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| Sl | Responsibl ' Action Points as

N e
o

Departmen |

t/

Organizati

on

per NGT order

|

|

1

Progress as on Date

Decision taken in
meeting of 35" State

' Level Committee held on |

\

| S —— L -~

|
|

| packages.

enhance the capacity

of this plant.

» New proposal:

e 31.5 MLD STP at
Katakhal & {
Kalapania Khal of
AMC - work order |
has already been |
issued and works
started. Target
Completion date is
31% July, 2025.

¢ 8 MLD STP is taken
up (Katakhal &
Kalapania Khal)
which is under |
tendering stage. |
Target date of |
completion is June, l
2025

¢ 9.7 MLD In-Situ Nalla |
Treatment in 8 small
ULBs - work order |
issued and works |
started at Bishalgarh
& Kamalpur. Target
date of completion is
December, 2024. |
[Bishalgharh MC,
Kamalpur ‘NP,
Panisagar NP, |
Sabroom NP, Jirania
NP, Sonamura,
Santirbazar MC,
Amarpur NP]

¢« 1 MLD Oxidation
Pond in two ULBs.
Target  date  of |
completion is March,
2025. (Bishalgarh
MC & Kamalpur NP)

e 17.5 MLD STPin 11 |
ULBs - Total works ‘
has been divided in 4

LOA has \

|

PR |

31.08.2024
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| SI. | Responsibl | Action Points as | Progress as on Date Decision takenin |
‘N ‘ e per NGT order meeting of 35" State
o | Departmen Level Committee held on
t/ 31.08.2024
Organizati | '

already been issuedi

( to the Agency and |

| preliminary  works

‘ | | started. Target date

| of completion is 31%

July, 2025.

‘ [Ranirbazar, |

Mohanpur,  Beloniq, |

Melaghar,  Udaipur,

1 Kumarghat, ‘
, ' Kailasahar,

Dharmanagar, '
Ambassa, Khowai,
Teliamura)

‘ Total new proposed ‘

| {(31.5+8) ¥ |
’ (9.7+1+17.5)} = 67.7
{ MLD

Rural Area: P 4 h

> Total estimated /AR 57 e A

Solid Waste \[

Generation: 263.70 1y [ VP8 Ut & 8oy o

TPD (Biodegradable a1 : '

& non- ‘ . sl i <

biodegradable) oad

| > Total  GP/VC: NOa___ 4/

| 1176 nos. N WEet Yy

- Biodegradable s

} | Waste: In rural areas

| 192.50 TPD solid

J ( waste is being

| | { | generated and 100%

r treatment is ensured.

Present solid waste

. J treatment capacity of

' ) Rural areas is 262.20 /

‘ { ‘ TPD. Present
\
l
!

treatment  facilities ‘
are 79548 individual
] ' compost pit and
41899 Cattle feeding,

. 4046 community

j compost pit, J
\ L Individual Biogas |
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t/

on

Departmen

Organizati

I

per NGT order

‘ Sl. | Responsibl rAction Points as |
| N e
o
|
l
I

|

Progress as on Date |

| Level Committee held on

|

|

)

-2 {1
29

- D—ecfsio—n takeﬁ in
meeting of 35" State

31.08.2024

—

l
1
.
|
.
l
[
[
[
-
||
|
[
|
i
.
.
]!
|
|\
.

|
|
{
|
|
l
|
|

=

Sewage Management
{ (Rural):
> Total gray water |

Plant: 640 nos. (0.16 I
TPD).

> Non-

Biodegradable ‘
Waste: In  Rural |
areas 71.20 TPD non-
Biodegradable waste
generated and
existing  treatment
facility is 68.36 TPD |
(1130 waste |
segregation
sheds/storage/comp
osting facilities at
village level and
using existing MRFl
facilities of nearby
ULBs). The gap in
treatment of non-
biodegradable waste
is 2.84 TPD and this |
will  be mitigated |
through proposed 47
waste segregation
storage sheds and
utilization of existing
MRF  facility = of |
adjacent ULBs.

deneration in rural

areas is 145.03 MLD. \
Present treatment
capacity is 105.14
MLD through 16396
nos. Individual Soak |
Pits (3.20 MLD), 5159 |
nos. Community Soak |
Pits (33.17 MLD) and

351254 kitchen

gardens (68.77 MLD).

The gap in treatment

of gray water of 39.89

MLD will be mitigated

through v:onstruction'I
of 57093 nos.

of |

é

1,250233/72024
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’ Sl | Responsib? Action Points as | Progress as on Date | Decision taken in

N e | per NGT order meeting of 35" State

0 | Departmen Level Committee held on

t/ 31.08.2024
Organizati
o | |
1 ] Individual Soak Pit
and 4470 nos. of

i Community Soak Pits.

| | Faecal Sludge |

. |
Management in Rural |
| Tripura: ‘

I » In rural areas,
household rely on

{ ‘ onsite sanitation and
w ’ predominantly on
twin pit system which

| do not generate faecal
| sludge. Mou Signed
with ULBs for all 58 |
r blocks to treat faecal

sludge generated in
rural areas. Moreover,
20971 single pit toilets
| have been converted _———1%
into twin pits during :
2023-24. V /A~ Y
‘ > 8 nos. FSTP will o

be constructed on st Civit & Szeersn Moy

cluster basis  with (G | l
' | technical  assistance WO\ Regivo.midzozz |

from Consortium for S\

DEWATS N O
Dissemination, India 5» —
during 2024-25. The Ny \

team of CDD, India has

visited/surveyed  all

the districts. Land has
been identified and
found feasible in six
districts. Site selection
is going on at Khowai,
- Teliamura and
) Melaghar.

2 ‘ Finance/ | As per the order | ® As per decision of the e Initiatives shall be made
UDD/PWD | of Tribunal dated @ Cabinet, State has | to keep/credit the

(DWS)/RD ’ 13.04.2023, the | already Ring Fenced W remaining Ring-Fenced
D/ State was | an amount of Rs.| amount in the bank

* Panchayet required to ring | 282.58 crores. | account as directed by the

fence an amount | *A separate Ring- | Hon’ble NGT.

of Rs. 282.5 crores | Fenced bank a/c was

+ Rs. 100 crores| opened in Tripura °All concerned

for urban solid | Garmin Bank. | departments shall

.
|
)
|
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'sL ] Responsibl | Action Points as ] Progress as on Date F Decision taken in |
| N | e per NGT order | meeting of 35" State |
o l Departmen | | Level Committee held on
t/ | | ' 31.08.2024
| Organizati | l
) | | |
sewage | *A/C Name- Ring| incur the  necessary
| management, but, | Fenced Account for | expenditure to create
Waste Management | facilities for Solid Waste
about the amount | Tripura. | Management and Sewage
| actually credited | e A/C No.- | Management from the
| in the dedicated | 8004010016746. Ring-Fenced amount.

2 Y

account. It is also
not disclosed as to
| why full directed
| amount could not
| be ring fenced
instead of |
| mentioning \

i
l
|
|
I

sources from |
various Agencies. |

l |

|
| and
| there is no clarity |
l
l
\
l
l
l
|

* The present account
balance of the Ring-
Fenced Account is

| separate funding | (191.58 cr. + 50 cr.) = \

Rs.176.42 Cr.

e fund released by
Finance to  Ring |
Fenced Account
Rs.241.58 cr.

* Balance fund

yet to be received
from Finance Dept.

| amounting Rs. 41.0 er |

|
i
1

3 ’ UDD/PWD | It has been | ®All the ULBs were o Fresh assessment ol solid
l (DWS)/RD ' disclosed that | instructed to carry = waste generation in each |
‘ D/ | 350.2 TPD waste | out fresh assessment ULBs based on 2023-24
' Panchayet | generated by 20, of Solid Waste | RoR population by
J /DMs/ULB | urban local bodies | Generation based on | engaging third party
S (ULBs) is | the latest statistic of | agency shall be done. (
processed and | population and ,
| existing designed | reassess the |~ ?r‘?per réalcula“uo‘n . Of
! facilities are for  capacities of the Sclid | solid waste PIOLESSING |
! 446.0 TPD. When | Waste Processing capacity (dry & wet) of
; . . each ULBs be done by
| asked on | Plants including UDD & all ULBs
adequacy of | composting facilities. '
: '  facilities to | Further, it was also
i l process daily | instructed to prepare | ‘
] 'I incoming  waste | action plan to “
l | for composting, mitigate any gap for
l proper both dry & wet waste. |
g ) W | justification could | ® An RFP for the same
\ W\ | not be provided. | is being prepared
N |
4 | UDD/PWD ‘It  has  been | eAll the ULBs were | The UDD and all ULBs
(DWS)/RD | disclosed that| instructed to carry | shall take  necessary
‘ | D/ | there are 19| out fresh assessment | initiatives for
| Panchayet | existing MRF I of Solid Waste | reconciliation of dara
| l /DMs/ULB | Centres with | Generation based on | with respect to each ULB
L | s the latest statistic of | on  waste generation,

| segregation
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Responsibl | Action Pointsas | Progress as on Date Decision taken in
N e per NGT order | | meeting of 35" State
o Departmen Level Committee held on
t/ | 31.08.2024
Organizati ;
| on ! | |
centres but, | population and | existing waste Processing
reconciliation of | reassess the | facilities (in the form of
data with respect | capacities of the Solid | MRF), actually utilised
to ecach ULB on| Waste Processing | capacity and utilisation of
" waste generation, | Plants including = compost and  rejects
| existing waste | composting facilities. [ management and also to
| Processing Further, it was also | take necessary action,
‘ facilities (in the | instructed to prepare | accordingly.
' form of MRF),| action plan to {
actually utilised | mitigate any gap for
capacity and | bothdry & wet waste. |
utilisation of E A RFP for the same is | / '
1 compost and | being prepared. ‘ . i
rejects ) ! i |
management has s\
| not been =
| provided. ( ==
5 UDD/PWD It is disclosed that ®Qut of 13 ULBs, 10 e Ensure scientific disposal |
[ (DWS)/ Hapania  legacy | ULBs have already | of the legacy waste
| Forests/ waste  site at| bioremediated the ' remediation outputs by
RDD/ | Agartala has been | existing Legacy ' September, 2024.
/DMs/ULB | remediated and | Waste (Panisagar, | Further, the concerned
S ' closed. Closure of | belonia, Sabroom, I ULBs to immediately
site has to be | Xumarghat, Udaipur, obtain Third-Part-
done in | Khowali, Melaghar, | Certification of post-
| 'accordance with | Ambassa, Sonamura,‘ remediation  confirming
the MSW Rules. It | Amarpur). | scientific remediation.
| is further o Plantation  or  other
observed that 13 | *7The remediation | qyitaple activities shall be
ULBs are yet to| work of Kailasahar & = popfrmeqd in the

| remediate  their

sites. It is
| mentioned that
| eight sites are

) remediated but it |

is not clear as to

what  work s
remaining and
, whether  legacy
waste still exists
in these 8 sites. In
respect of
quantities
mentioned as bio-
mined material

Santirbazar will be[

completed by I,
October, 2024 and
Dharmanagar will be |
completed by

September, 2024. |
* The Lagacy Dump site |
of DC Nagar will be

| remediated by
November, 2024.

*The RDFs from 4
ULBs namely |
Panisagar,

Kumarghat, Ambassa
& Amarpur are being |
sent 1o Cement |

reclaimed land.

Forest Department may
take necessary initiatives
for planation or making
park in the Hapania
reclaimed legacy waste
dumping site.
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Vo

]ﬁ Responsibl | Action Points as |

Progress as on

Date Decision taken in

’ N e per NGT order meeting of 35" State
o | Departmen Level Committee held on
L Ty | 31.08.2024 |
' | Organizati l i
‘ on | | — [
T | like good soil, | Factories. ‘
, ‘ | inert, C&D waste '
o and RDF, it has )
| not been
| disclosed that |
| how these !
I fractions have
been disposed. ‘
| .
. 6 | UDD/PWD ' We also find that | ® The UDD and all ®*The UDD and all ULBs
(DWS)/RD ‘ out of 82.4 MLD of | the ULBs have taken | shall take necessary‘
| D/ sewage generated | necessary initiatives | initiatives in time bound |
' Panchayet | by 20 ULBs, 61.0 | to mitigate the gap in | manner to execute the
l /DMs/ULB | MLD is generated | sewage management = proposed sewage
| S | by Agartala. In | through construction | treatment plants/
| | | case of other | of STPs of adequate | oxidation pond/ln-situ‘
| | | ULBs, sewage | capacities / In-situ | Nalla Treatment.
\ generation is | Nala Treatment and *The UDD & ULBs may
! 1 \ estimated oxidation ponds. ensure that capacity of the
L | between 1.0 to 3.0 | proposed and ongoing
| | MLD each and | | STPs for each ULBs for |
| | | accordingly, l  treatment of sewage shall
| l sewage | : | “beadequate.
management -
! facilitiges are to be | |
designed and | , l '
executed without | & !
further delay. For| e | i '
l such ULBs, \O\ |
| packages/modula | L NG |
| r  decentralised i’ ~ |
| plants may  be N
“ considered. T
/7| UDD/PWD In Agartala, § e To increase the|e UDD/ all ULBs shall|
] (DWS)/ MLD STP is | utilization of STP to its | take necessary initiatives |
' /DMs/ULB | underutilized. Ioptimal capacity | to ensure the sewerage
S  Agartala MC and | through interception | connectivity =~ with  the |
l | other ULBs shall | and  diversion  of existing as well as

| ensure that STPs | drains, the work of | proposed STPs for their

should not remain | installing
underutilized and | sewage
| a simultaneously | station

has

additional
pumping | within stipulated timeline.

full capacity utilisation

been |

household - started and shall be | .
connection is | completed by | |
| secured. | November, 2024.

' l

10



NoO.F.13(23)/TSPCB/NGT/606/Pt-It/

Sl Résponsibl A

N e

o | Departmen
t/

‘ Organizati

| on

' 8. UDD/PWD |

(DWS)/RD

. D/
| / Panchayet
' /DMs/ULB
s/TSPCB/D

STE

9. | UDD/PWD
‘ - (DWS)/RD
D/
‘ Panchayet
| /DMs/ULB
s/TSPCB/D
STE

|
|
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A A

Action Points as | Progress as on Date | Decision taken in ]
per NGT order meeting of 35" State

[ Level Committee held on |
[‘ [ 31.08.2024
|
|
Concentration of | ‘- The ASCL shall take

Faecal Coliform in ® All concerned will necessary initiative to
| the treated water | take necessary action | assess the performance |
discharged from | as per the direction of | results of existing 1.4 |

the STP shall be | the Hon'ble NGT. | MLD  in-sin bio-
' analyzed and filed | remediation plant
before the | | through accredited third |
Tribunal  along party. J
with ~ the — next * The AMC shall regularly

rt. urther .
reep? t. Further, analyse the concentration )
rmanc ) .
performa ? . = of Faecal Coliform in the
results of in-situ e ] { r

treated  waste  water

bio-remediation 7. O ' A SN\
shall be | > 4 ., discharged from the

; )

determined  and/f/ % /MD. SavEp rus, A\ existing STF.

filed before thelf~ /U5l il L Secany ) ®\The TSPCB  shall also

Hon'ble NGT. {132 1A ' | monitor the Faecal
‘ ;I?"?;:i. G2 N, 01 ][ [Coliform along with other
| t b 27 : -r..'-'parameters in the treated
\ N O~ %/ waste water discharged

' XN Wwee 7 ) from the existing STP.

| | 1
y The  State  of | ®* Regular Review pThe six-monthly report

Tripura to file the | Meetings are being | shall be submitted on
next six-monthly | held at State as well | behalf of the State
report keeping in . as District Level. highlighting all the
view the | « All concerned | progress made on Solid
observations Department shall  Waste & Liquid Waste
made by  the| take necessary | Management as per the
Hon'ble NGT in its | initiatives to comply direction of the Hon'ble
| Order dated | with the direction of | NGT.

16.05.2024. the Hon’ble NGT. All concerned
The matter will be | ® All concerned shall | departments shall review
! listed on | provide the updated | their compliance/

| 05.12.2024 for | status report on each | progress in terms of
consideration of | component to be! direction issued by the
report in respect submitted before the | Hon’ble NGT twice a
of State of i Hon’ble NGT within | month.

{ Tripura. stipulated timeline. |

{

L 5l | 7

R E—

Issue: Restoration of Polluted River Stretches

Ref: NGT Orders dated 28.02.2020 in 0.A. No: 606/2018 and orders dated 29.11.2019
l & 21.09.2020 in OA No.673/2018 (Application Disposed) and EA No0.35/2023

11
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lﬁ { Resp0n51b1 i Action Points as IT Progress as on Date | Decision taken in
N | perNGT order | meeting of 35" State
o | Departmen ‘ Level Committee held on |
Y. 31.08.2024 |
| | Organizati | |
| on | | e M -; l
1 | UDD/ ?- Implement 'e Action Plan  for | * All concerned shall
0 ‘ Forests/ |ation of  the | Restoration of | implement the Action
PWD | Individual Action | Identified Six | Plan for restoration of
(WR)/1& |Plan for | polluted River { identified polluted river |
c/ Restoration of | stretches s wunder | stretches with utmost |
‘ DMs/ULBs | Identified Six | implementation. priority. Special emphasis |
'  polluted River shall be given to the|
‘ ' stretches l Model River Haora.
‘ :- It was | ¢ Construction of all
| | declared in the ! Sewage Treatment Plants |
l | 15™ CMC meeting shall be expedited.
i | | that the number of * Proper  monitoring
' polluted river shall be done to prohibit
‘ ’stretches of the the illegal encroachment,
|| state reduced . dumping of all types of |
I ‘ | from 6 to 1. ' wastes and illegal sand
L | | mining |
[1 ; DSTE(RRC) 'Momtormg of the | »The RRC is momtormg | ] The RRC  shall
'1 | /TSPCB |implementation of | the implementation of | monitor the
Action Plan for | the Action Plan for | implementation of the
restoration of | restoration of | Action Plan for
; | Rivers by River | identified river | restoration of identified |
3 .| Rejuvenation stretches with special | river  stretches  with

"|Comm1ttee (RRC) l emphasis on Haora | special  cmphasis  on
* | River. The last review | Haora River. \
meeting was held on | ® The ASCL shall take
25.03.2024 under the | necessary  steps  for
L
{ |
!

Chairmanship of the | implementation of the

Director, DSTE. different projects related
\ ¢ *The Haora River Front | to Howra River |
Q ¢ Development Project | rejuvenation witlh utinost
~ WE | is under | priority. “
o T——— 2 ; | implementation. l |
| | |
'1 | UDD/ Submission of |r° UDD, Forest|e All concerned shﬂ‘
2 | Forests/ Monthly Progress | and TSPCB are | submit  the  monthly
‘ PWD Report showing | submitting  monthly | progress report within |
| (WR)/1&C | incremental Progress Report on | 20™ of every month
‘ | /DMs/ULB  progress in | regular basis. showing incremental
|| s/TSPCB/A | implementation of | Monthly progress to the TSPCB.
| l MC/ASCL | the Action Plan. Progress Report s |e Monthly Progress

| being submitted to | Report shall be submitted
NMCG with a copy to | to NMCG with a copy to
CPCB on regular basis. | CPCB  within stipulated |
. In the 15" | timeline by the TSPCB.

| | Central Committee |

|

|

l
L

|
l
|

12
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! SL. | Responsibl | Action Points as

| Progress as on Date T Decision taken in |

N | e . per NGT order meeting of 35" State |
' o Departmen | | ! Level Committee held on
‘ t/ 31.08.2024
! Organizati
___on | ] |
| ’ | Meeting, it was 3
; informed  that  the | [
i number of polluted | |
| river stretches of the
state is now been | ’
reduced to 1 from 6. L
[ - |

:VIssue: Pollution Control Boards are the weak link (Regarding inadequatew

| facilities/staff etc.)

Ref: NGT Orders dated 23.11.2023 in 0.A. No: 693/2023 ’
——— e

1 DSTE/ | Vide NGT Order
3 = TSPCB/  Dated 23.11.2023
Finance in OA No.
693/2023,  the

‘ State of Tripura
| was made a party
[ ’ in this matter. It is
‘ directed to file the
Report showing
sanctioned
strength of Staff in
the concerned
| SPCBs, the Ratio

Ministerial and
| Technical staff in |
SPCB and
regulating &
' Monitoring
[ facilities ~ which
i was available
' the SPCBs.

’ with
The report shall
have to be filed by
| the Principal
Secretary,
I Environment
Department, Govt
[ of Tripura within
I

8 weeks from the
date of hearing.

| of Administrative, f

The TSPCB has | » TSPCB shall take |
set up laboratory in | necessary initiatives for |
the Head Office, creation of adequate
Agartala. Total man " additional (
power of TSPCB in | posts/manpower required
position is 22. ‘ for smooth functioning of |
. Two Zonal | the statutory duties as |
Offices are functioning | well as to comply with the
at  Kumarghat and J directions issued by the
. Udaipur without any  Supreme Court, National
Jaboratory facilities. Green Tribunal and other
o Supply Orders | judicial bodies related to
| have been issued for | environment and ecology

|

procurement of | at the earliest.
{ additional . Initiatives be taken
instruments/ |for strengthening of the
| equipment. Some | existing laboratory at
major equipment has  Agartala and also for
already been installed { setting up of Zonal
for strengthening of | Laboratories at Zonal
the  Laboratory of{ Offices of TSPCB and
TSPCB. equipped -them  with
. Tender flouted | requisite “staff &
for selection of agency | instruments.
for obtaining NABL e TSPCB shall
! Accreditation for | expedite the initiatives to
'laboratory of TSPCB. obtain NABL Accreditation
o The State | for the existing laboratory
Government and = of the TSPCB—=—~—
| TSPCB  have already y/ e
submitted Affidavit &5
 before the Hon'ble
| NGT. A
[ ° Initiatives have | j
already been taken for WZ

creation of Additional

13 L — ,_ :.I'___,.. o o

1725023372024
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S1. | Responsibl [ Action Points as
per NGT order

Progress as on Date

|
\
l
|
|

( Decision taken in
meeting of 35" State
| Level Committee held on

| 31.08.2024

{ N | e l
| o | Departmen l
| t/ I
|| Organizati |
| on '
|

|

J Posts by the TSPCB.

1/250233/2024

Issue : Plastic Waste Management as per Plastic Waste Management Rules, 2016
Ref : NGT order dated 06.12.2019 in 0A No0.247/2017

DMs/SPs/ | Enforcement
| ban imposed on |
SDPOs/BD | the use Identified |

1

|4 SDMs/
|

|

Os/ULBs | Single Use Plastic “

| Items

of | e Hon'ble
Minister has
launched “Plastic
Mukta Tripura
Abhijan” on
15.07.2023.

| are conducting raids
| and imposing penalty
i on violators.

| « Extensive awareness
activities  involving
ICA & Education
Department is being
carried out in all the
Districts.

|
|89 nos. of raids
| conducted by the
| District
Administration/Subd
ivisional
Administration/

|

|

| ULBs/Home (Police)
Department; 160 Kgs
of prohibited SUP
seized and an amount
of Rs. 23200/- has

| been realized in the

month of August,
2024.

* AMC constituted four
teams for

|

: enforcement of Ban
on SUP and

\ accordingly raids are

| being conducted.

[

DMs, SDMs & ULle

necessary initiatives for
strict & effective

i
|

Chief-r All concérﬂed ‘shaH také ‘

]
enforcement of the ban

imposed on the use of
| Identified Single Use

Plastic [tems in the State.
s All concerned shall
submit  the
report regarding
enforcement  in the
prescribed format to the
TSPCB.
Strict vigilance shall be
done to restrict dumping

monthly |

|

|

|
]

of non-biodegradable I

| wastes & plastic wastes
into storm water drains.

o The amount of
penalty/pollution cost
realized from the
violators shall he

deposited to the bank
account of TSPCB (A/c
No- 33906035634, SBI,
TLA House Branch). A
formal communication
may be made through
email after deposition of
pollution cost in  the
TSPCB Bank Account.

\

Other ULBs have also |

| constituted teams for

enforcement o ban on
SUP.

* TSPCB has organized

a  workshop on

14

|

|

oo —
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SL. | Responsibl = Action Points as I Progress as on Date | Decision taken in i
N e per NGT order meeting of 357 State |
o Departmen Level Committee held on /

- t/ ‘ 31.08.2024 |

| ) Organizati 1 i ‘
| on | |
( - i implementation  of B

ban on SUP with the
Officials &  Task {
Forces of AMC on

, _ ! 30.07.2024 | |
1 I1&C kDevelopment, I-Many Advt. were [*I & C Department shall |
5 /TRLM/ | Manufacture and | published in local | provide necessary |
TULM Promotion of | newspapers inviting assistance to}
I Alternatives ofi willing entrepreneurs | entrepreneurs for setting
! Single Use Plastic| to  encourage to | up of manufacturing units
[tems and  produce alternatives | of alternative items of
| Promoting  New | of SUP. . SUP.
‘ Innovative Ideas | ® Tripura Industrial |* The TRLM & TULM shall
‘ Investment Scheme | take necessary initiatives
( has been launched | to  manufacture  the
wherein provision for | alternatives of the SUP
incentives are there  items through SHGs and
' for alternatives of | make it available in the
‘| SUP producers. | market.
¢ SHGs under TRLM
are making paper
, plates, cups, pottery-
based utensils, jute |
bags and cloth bags. ' P =
* Selling  point  of 7 Q
alternatives of SUP |
items is functional at | /% /1
Sanjog outlet at PO
Chowmuhani, MRBRB |
Airport, 2 nos. Rural AP
Mart at Nalchar RD NANT />
Block & Salema RD \ .
Block, BDO Offices,
, DM Office of
‘ i | Sepahijala District. ‘
) { * Training of making
( ' ( cloth bags/ jute bags ’
‘ , is being conducted
L I | through RUDSETI.
1 ICA/ Awareness | « Extensive awareness !* The IEC video clips and
6 [ UDD/ generation  and  activities  involving | other photographs of
| ULBs/ | capacity building ‘ ICA, School Education | waste management shall
TSPCB/ | Department are being | be displayed across the
DSTE/ | carried out time to | big digital screens
| | Education | | time, | installed by ICA |

Department. B

S .

15
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Progress as on Date ] Decision taken in

' st | Respon31bl | “Action Points as

N e | per NGT order } | meeting of 35" State
o | Departmen | Level Committee held on
t/ | | 31.08.2024
Organizati ! |
on | il |

1 | I— [

Issue: Bio Medical Waste | Management as per Bio Medical Waste Management Rules,
12016 and Scientific Disposal of Bio-Medical Waste arising out of COVID-19
| Treatment/ Handling/ Diagnosis’ |
' Ref: NGT Orders dated 22.01.2020 in 0.A. No.710-713 of 2017 and NGT Orders dated
21 04 2020 & 18. 01 2021 in 0.A. No. 72/2020 (Application i is Disposed on 18.01.2021) | |

Health& OCEMS . Regular monitoring

7 Family ' of Common BIO] installed & and enforcement drive |
| Welfare/ | Medical connected with CPCB | shall be done to ensure
TSPCB/NH | Treatment server proper segregation,

H
| | |
! M/DHS | Facility (CBWTF) B TSPCB has | collection and disposal of
| | | already provided the BMW generated from the
‘ l | Unique Number of | HCFs and also to check the
| } each Healthcare | operational status of the |
l | l Facility for CBWTF at DC Nagar.
l | | implementation  of e Necessary \
| | bar-coding system. initiatives shall be taken
! | . A Team s | for introducing bar coding
being constituted | system for collection/
under State Nodal | transportation of  bio
( Officer, BMW, | medical wastes within
l | Tripura with | September, 2024,
members |o All  the bedded
represented from | Health Care Facilities shall |
TSPCB & AMC for | take necessary initiatives
assessment as per | for proper treatment of
. ‘Checklist for | Sewage as well as liquid
J | Performance | wastes before discharge.
)__ : R Evaluation of the
/ | [ . Common Bio-
/1 e | | medical Waste |
; ’ . l | Treatment and
o S ‘ Disposal Facility
D\ e | | (CBWTF).  Report
a.'_..-/; NG J | will be submitted !
N/ : X | within  September |
I'--I.. ~OF v 2024,
R .| . Necessary steps |
| have been taken for
| introducing bar
l | coding system for
| collection/ \
z | transportation of|
| BMW through the
‘ | | CBWTF Operator as
| i | per the CPCB|

16
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'Sl ] Responsgiﬁ"' Action Pointsas | Progress as on Date ‘
N per NGT order ’

N e
.‘ 0 |Departmen
e
Organizati
on
;
|
| |
|
|
|
|
-
L1 P,

Decision taken in
meeting of 35" State
Level Committee held on

31.08.2024

|

Guidelines for Bar |
Code System for |
Effective
Management of
BMW and work will
be completed within
September, 2024

Health
Department have
already notified rate
structure to collect
the BMW from
private HCFs in the
AMC area at the
existing rate and
terms & conditions
of AMC. BMW
collection by the
existing TSPCB
authorized CBWTF
have accordingly
started.

A Committee
has been constituted
under the
Chairmanship of the |
Mission Director,
NHM with members
representing  from
AMC, UDD, TSPCB
for finalization of
rate chart for BMW
collection in other
ULBs. Meeting of the
said Committee is |

scheduled on
06.09.2024 for
further course of
action. |

Standard
Operating

Procedures (SOPs)’
on ‘Liquid Waste

Management’
mentioned in the 1
Guidelines for |

WA ¢ ) {_}

17
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| SI. | Responsibl |

Action Points as
per NGT order

Progress as on Date |

Decision taken in
. meeting of 35" State
Level Committee held on
31.08.2024

[7250233/2024

|

|

N | e |

' 0 | Departmen
N
Organizati \

on i

I
|
|

| { |

| L |

Implementation of
‘KAYAKALP’

Initiative, Ministry
of Health & Family
Welfare has been
circulated to all
Districts with focus
to the HCFs which
need to introduce
Liquid Waste
Management Facility
immediately.

\

|
|

|

|

[Eroper Management of Sewage and Construction of adequate Treatment Plants, water
ody conservation & restoration, rain water harvesting etc.
‘NGT Case No. 0ANo. 156/2023,263/2022,22/2024(CZ)

earlier orders be ;
deposited with the
Mo]S, to be utilised |

physical was well as

qualitative
parameters of the
water samples

’ UuDD/ e Chief B State Level
ULBs/ | Secretaries of all | Committee  (Nodal
| PWD(DWS) | States must work | Agency) under the
| / in mission mode | hajrmanship Chief
RDD/PWD | T Smc;' wildlife Warden is
! (WR) /Fish comphance © | monitoring the
A timelines for
l eries/TSPC commencing new | water body
B projects, Fonservation activity
completing | in th(? state. The last
ongoing  projects meeting was held on
and adopting 02.07.2024.
interim phyto/bio- (e Till date 1645
. remediation water bodies have
! measures, failing | been identified and
! which interms of
|

et o ]

| I
|
|

in the respective |
States as per action
plan to be
approved by the |
NRRM. Other steps
in terms of action

plans for |
abatement to |
pollution and
rejuvenation of
rivers,  including |,
preventing

discharge or

_dumping of liquid |

Tripura

collected from these
water bodies
been analyzed.

have

o The UDD & ULBs
may take necessary
initiatives in time bound

| manner for construction
of STPs and other facilities
for sewage management,

o All ULBs may take
necessary initiatives for

| regular  monitoring  for

| conservation and
rejuvenation of the
identified water bodies
and rivers of the State.

. The PWD
(WR)/RDD may
iinitiatives for creation /

| construction of rain water

| harvesting facilities in the

State.

An Action Plan |

has been prepared
on
of rain
harvesting system in
the State.

In the State of
Tripura, the Rule of

18

Building

|

implementation |
water |

i

take |
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S1. | Responsibl ‘ Action Points as

0

e
Departmen
t/
Organizati
on

per NGT order

’ Progress as on Date

L

Decision taken in
meeting of 35" State
Level Committee held on

31.08.2024

1

and solid waste,
maintaining e-flow,
protecting

floodplains, using
rreated sewage for
secondary

purposes,

developing bio-
diversity parks,
protecting  water
bodies, regulating

ground water |
extraction, water
conservation,

maintaining water |
quality etc. be
taken effectively.
The  Chief
Secretaries of all
States/UTs may |
personally monitor
progress  at  least
once every month
and the NRRM
every quarter.

Rules, 2017 makes it l

mandatory to create |

RWH structures for
all new  building
within the
jurisdiction of its
municipal areas.

The PWD(WR)
is presently taken up
the construction
work of Rain Water
Harvesting Plant.

The UDD, ULBs
and PWD (DWS) are

Science, Technology & Environment

Government of Tripura

19

taking necessary Il A
initiatives for = &
construction of STPs \ A\ &
' and other facilities W AN
for sewage N\
management. \J A
The treated | e
waste water |
discharged from the
existing STP is being
reused for road
watering and
gardening. L |
Signed by Mahender Singh
Date: 15-09-2024 13:01:20
(Mahendar Singh, IFS)
Director
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ANNEXURE-1

List of Participants in 35" State Level Committee Meeting held
on 31/08/2024

Name, Designation & Department

Sri].K. Sinha, Chief Secretary, Tripura

Sri Brijesh Pandey, Secretary to the Government of Tripura, Revenue & PWD (DWS,

-| Sanitation), Tripura |

Sri Pravin Agarwal, PCCF (P & D), Forest Dep_rtment Government of Tr1p1na _

Sri Kiran Gittee, Secretary to the Government of Tripura, Health and Industries & |
Commerce, Tripura

Sri Abhisek Singh, Secretary to the Government of Tripura, Power & UD Department,
Tripura

(

Dr. K. Sasikumar, Secretary to the Government of Tripura, Department of Science, |
Technology & Environment, Tripura !

7. | Sri Apurba Roy, Secretary to the Government of Tripura, Finance Dep_ir?;nent T npura _
8. Dr. Sailesh Yadav, Municipal Commissioner, Agartala Municipal Corporation - |
9. | Sril.Darlong, IGP (Crime), Home (Police) Department, Government of Tripura |
| 10. | SriJeya Raghul Geshan B, Director, IT Department
11. | Smt. Kuntal Das, Addl. Secretary to the Government of Tripura, RD Department
12. | Sri Rajat Pant, Director, UD Department, Government of Tripura e |
13. | Sri Mahendar Singh, Director, Science, Technology & Environment Department,
Government of Tripura. o !
14. | Sri Rajib Datta, MD, NHM, Trlpura B - -
15. | Smt. Swapna Debnath, Addl. Director, I & C Department -
| 16, | Sri M. K. Gop, Chief Engineer, UD Department, Government of Tripura
17. | Dr. Bishu Karmakar, Member Secretary, Tripura State Pollution Control Board
18. | Dr. S. Reang, SNO, BMW, Health & Family Welfare Department, Govt. omepura |
19. | Dr Dipayan Ghosh, CoO, TRLM '
20. | Sri Debabrata Bhowmik, SWM, TULM '
21

Sri Dipak Rudra Pal, Jr. Scientist, Tripura State Pollution Control Board

20
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NS Department of Science, Technology & Environment

=== |ripura State Pollution Control Board \If I.. FE G: £
e (A Statutory Organization Under Government of Tripura) N /d/ I
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Lifestyle for
Environment WETFH

ONE LARTH + ORE FAKILY - OKE FUTURL

No.F.13(23)/TSPCB/NGT/606/Pt-1I September17 ,2024

To:
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NN UV WO N = O

18.

19.
20.

Principal Chicf Conservator of Forest, Govt. of Tripura.

Principal Secretary, Department of Forest, Govt. of Tripura.
Secretary, PWD(DWS), Sanitation part, Govt. of Tripura.
Secretary, Science, Technology & Environment, Govt. of Tripura
Secretary, Revenue Department, Government of Tripura
Secretary, Finance Department, Govt. of Tripura. >
Secretary, Education Department, Govt. of Tripura. |\ <
Secretary, Urban Development Department, Govt. of Tripura.
Secretary, ICA Department, Tripura.

. Secretary, Agriculture Department, Govt. of Tripura.

. Secretary, Rural Development Department, Govt. of Tripura.

. Additional Director General/Inspector General of Police, Govt. of Tripura.

. Director, Urban Development Department, Govt. of Tripura.

. Director, Department of Industries & Commerce, Govt. of Tripura.

. Director, Science, Technology & Environment, Govt. of Tripura.

. Dircctor, WSSQ, PWD (DWS), Govt. of Tripura

. District Magistrate & Collector, West Tripura, Sepahijala, Gomati, South Tripura,

Khowai, Dhalai, Unakoti & North Tripura District.

District Forest Officer, West Tripura, Sepahijala, Gomati, South Tripura, Khowai, Dhalai,
Unakoti & North Tripura District.

Municipal Commissioner, Agartala Municipal Corporation, Govt. of Tripura.

Regional Director, Central Pollution Control Board, Shillong.

{Dr. Bishu Karmakar)
Member Secretary

Copy to:

The PPS to the Chief Secretary, Tripura for kind information of the Chief Secretary._

21
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No.F.18(28)/TSPCB/NGT/475/§ 4 &% ~92- August 20, 2024
Ta

The Director
Urban Development Department
Govt. of Tripura

Sub.: Compliance of Order/direction dated 12.07.2024 passed by the Hon'ble
National Green Tribunal in OA No.475/2024-reg.

Sir,

This has reference to the subject cited above. The Hon'ble National Green
Tribunal, Principal Bench, New Delhi has passed an Order dated 12.07.2024 in O.A
No. 475/2024 in connection with the News item titled "Mountains of plastic are
choking the Himalayan States"appearing in The Hindu dated 04.03.2024. A copy of
the said Orderis enclosed herewith for ready reference.

I would, therefore, request you to kindly take necessary initiatives in this
regard as directed by the Hon’ble National Green Tribunal and submit an Action
Taken Report within 07.09.2024.

7

/‘f ‘_‘_’.' K== _ ‘,, _;\:«\ ) )
Y N\ Yours sincerely,
Enclosed: As stated /i N /N, S 5ERD KAAN N 9 \
Ho | =4l -
\O\ w1 19/ A0 8 ey
|\t »<=//  (Dr Bishu Karmakar)
\_‘\\ P . ‘,’ ’rif‘
A\ : Member Secretary
Copy to:
i PPS to the Chief Secretary to the Govt. of Tripura for kind information of the
Chief Secretary.

ii) PA to the Secretary to the Govt of Tripura, Science, Technology & )
Environment Department for kind information of the Secretary.

iii}  The Director, Science, Technology and Environment, Govt of Tripura for kind
information.




Y P 5 £13 L) 1EK L i Se 0TI | v J% A 5% ) -

fEne b - T NGT 'MATTER
No.F.18(28)/TSPCB/NGT/475/ § (fg g’\xg@; August 20, 2024
To

The Director
Tourism Department
Govt. of Tripura

Sub.: Compliance of Order/direction dated 12.07.2024 passed by the Hon’ble
National Green Tribunal in OA No.475/2024-reg.

Sir,

This has reference to the subject cited above. The Hon’ble National Green
Tribuna' Principal Bench, New Delhi has passed an Order dated 12.07.2024 in O.A
No. 475/2024 in connection with the News item titled "Mountains of plastic are
choking the Himalayan States"appearing in The Hindu dated 04.03.2024. A copy of

1

the said Order is enclosed herewith for ready reference.

I would, thereforc, rcquest you to kindly take necessary initiatives in this
regard as directed by the Hon'ble National Green Tribunal and submit an Action

Taken Rezort within 07.09.2024. P
V4 /_ - A RN N .
S/ S~} VYourssincerely,
Enclosed: As stated f ./ un areED KN\ e \ /w
f Gier Oy 4 .
{{a] _ Z|
\te} el 1) 20 8-y
\ &\ 5 / == IDr Bishu Karmakar)
N AN~ 5/ Member Secretary
Copy to: i
i)  PPStothe Chief Secretary to the Govt. of Tripura for kind information of the
Chief Secretary.

ii} PA to the Secretary to the Govt of Tripura, Science, Technology &
Environment Department for kind information of the Secretary.

iii) The Director, Science, Technology and Environment, Govt of Tripura for kind
information.
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No.F.18(28)/TSPCB/NGT/475/ S 338D August 20, 2024
Tao

The Chief Engineer
Rural Development Department
Govt. of Tripura

Su.b.: Compliance of Order/direction dated 12.07.2024 passed by the Hon'ble
National Green Tribunalin OA No. 475/2024-reg.

Sir,

This has reference to the subject cited above. The Hon’ble National Green
Tribunal, Principal Bench, New Delhi has passed an Order dated 12.07.2024 in 0.A
No. 1475/2024 in connection with the News item titled "Mountains of plastic are
choking the Himalayan States” appearing in The Hindu dated 04.03.2024. A copy of
the said Order is enclosed herewith for ready reference.

7

I would, therefore, request you to kindly take necessary initiatives in this
regard as directed by the Hon'ble National Green Tribunal and submit an Action

Taken Report within 07.09.2024. e
/w O N Yours sincerely,
Enclosed: As stated /I TN, N,
J‘[ ol f'e iy’ SR T\ \/\ ™
Ho | ] R
I..'.H.\ ’-‘} I. - ' I- I 9\0 '?‘ % bﬁ
}‘é_":‘, L ’ = (br Bishu Karmakar)
NG 74 // Member Secretary
AN e, J
Copy to: S
i} PPS to the Chief Secretary to the Govt. of Tripura for kind information of the
Chief Secretary.

ii)  PA to the Secretary to the Govt of Tripura, Science, Technology &
Environment Department for kind information of the Secretary.
iii)  The Director, Science, Technology and Environment, Govt of Tripura for kind

information.
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7 IRANSITICN TOWARDS -
SINGLE USE PLASTIC FREE LIFE

Carry resuable/ ' Use bamboo/paper/glass/

bio-degradable bags ~ porecelain cutlery instead of
S plastic cutlery
Use puperlbdmboo straws  Use clay cups instead of

instead of plastic straws plastic cups

wr_

Use bamboo/wood sticks for Use paper/cloth flags instead
ballons/chocolate/icecream of plastic made flags
instead of plastic sticks | O VA4

— e —
¥

Use paper/cloth decoration
instead of using thermocol

uuuuuuuu

fapchk

= TRIPURA STATE POLLUTION CONTROL BOARD
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EASY STEFS TO REDUCE
SINGLE USE PLASTIC ITEMS
FROM OUR DAILY LIFE

Always use bags made of cloth/
‘paper/ jute and take your own
bags to market -

During events use cups and
plates made of paper/leas®
instead of plastic/thermocg

L = &

Use cutleries made of wood/clay/ 4 N
bamboo instead of using single
use plastic/thermocol items

Use wooden/ paper/ bamboo
sticks instead of plastic sticks in|
candies/ ballons/icecreams.

Use straws made of metal/ paper/ 48
bamboo instead of single use {§ Wl
plastic straws W
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_TERE TRIPURA STATE O@LLUTION ¢ _ONTROLBOARD
— (A Statmon Organisation Under Government of Tripura)
s v ey D ¢ ct
S epartment of Science Technology & Environment
t...ch

No.F.8(2@/TSPCB/SUP/2022/4;£;éﬁ/;_ 57— August 10, 2022

OFFICE ORDER

The Government of India has issued notification regarding phasing out of the
Single Use Plastic {SUP) for manufacturing, Storing, Selling, Distributing and Using
w.e.f 01/07/2022. TSPCB has taken up various activates to generate awareness
among the people in the line of Comprehensive Action Plan for Phasing out of SUPs.

2. The Government of Tripura has also 1ssued a  Notification
No.F. 8(30)/DSTE/ENV/Pt V/5612-30 dated 03.08.2022 regarding prohibition of
identified SUP and plastic carry bags as mentioned in the Plastic Waste Management
Rules, 2021 (Amendment) dated 12.08.2021.

2. The Tripura State Pollution Control Board is pleased to constitute 03(three) nos.
Team with the following officials to conduct regular Field Inspection & Monitoring to
strengthen the implementation of banning of Single Use Plastic throughout the State
of Tripura. ' : :

Team -

S. No District Team Member }
1 Team-1 1. West Tripura i. Sri Sushanta Das, Junior Scientist,
ii. Sepahijala TSPCB
iii. Khowai ii. Sri Dipak Rudra Pal, Junior
iv. Dhalai Scientist, TSPCB
] iii. Sn Gautam Ghosh, Junior
270 VAL Scientist, TSPCB
/ & Ve TN\ W, Sri Prakash Paul, Junior
1/ & /un SAYEED .+ Environmental Engineer, TSPCB
| /e fis ceeon Loy V. Sti Saptarshi Roy, Project Engineer,
I{e] ! TSPCB
(@ vis |Sri Abhijit Das, Information officer, |
= //ENVIS
{1 Sri Anoj Debnath, DEO, ENVIS
vidi. Sri Ajoy Goswami, DEO, TSPCB
2 Team-2 i. Gomati i. Sri  Subrata  Majumder, Jr.
ii. South Tripura Environmental Engineer, SZOL,
TSPCB :
ii. Smt. Satarupa Sengupta, Jr.
Environmental Engineer, SZOL,
- TSPCB _
' ii. Sr1i Suman Das, Data Entry
Operator, SZOL, TSPCB
3 Team-3 | 1. Unakoti 1. Sri Amarendra Jamatia, Assistant
|ii. North Tripura Environmental Engineer, NZOL,
' TSPCB '
| ii. Sri Biswajit Bhattacherjee, Data
k Entry Operator, NZOL, TSPCB

s

G

Page 1/2
2 ge 1/
Add
PARIVESH BHAWAN ntepeb Cramen:
ﬁ'gﬁd !ii\:?i: Sz\mu?: G&s&hzbmt by pebutripura.goviin / trpenvis.ric. in I(\J/if:;rénar; : 038} - ?32}4’{62 )
yaban. Agartata, West Tripurz - 799 008 mpurasvbwg'na*lcor/fe: -t @gov.i “:a’; oe‘:Og‘&\l:?‘?%l?é?}gégZz?:)z'J'Q1
el O UINCE T Uss ) -~ 2322433

OCMS Help Desk - 0381 - 2328787
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3. The Team will conduct regular Field Inspection on use of the identified banned
Single Use Plastic items in commercial establishment at their respective jurisdiction
throughout the State of Tripura and submit the necessary inputs for uploading in the
CPCB’s SUP Portal.

4. The team will also take necessary steps to conduct raids on ban order of Single
Use Plastic item as notified by the Government of Tripura in coordination with
concerned SDM office and Police Station.

3. This has been issued with the approval of Chairman, TSPCB vide U.O.No.

16114 dated 04/08/2022. (\M
v

(Dr. Bishu Karmakar)

Member Secretary
To

1. Sri Amarendra Jamatia, Assistant Environmental Engineer, NZOL, TSPCB
2. Sri Dipak Rudra Pal, Junior Scientist, TSPCB

3. Sri Sushanta Das, Junior Scientist, TSPCB

4. Sri Gautam Ghosh, Junior Scientist, TSPCB

5. Sri Prakash Paul, Junior Environmental Engineer, TSPCB

6. Sri Subrata Majumder, Junior Environmental engineer, TSPCB
L;./,Sri Satarupa Sengupta, Junior Environmental Engineer, TSPCB
. Sri Saptarshi Roy, Project Engineer, TSPCB

9. Sri Abhiyit Das, Information Officer, Tripura ENVIS Hub

10. Sri Anoj Debnath, Data Entry Operator, Tripura ENVIS Hub
11. Sri Ajoy Goswami, Data Entry Operator, TSPCB

12. Sri Biswajit Bhattacherjee, Data Entry Operator, NZOL,TSPCB
13. Sri Suman Das, Data Entry Operator, SZOL, TSPCB

Copy to the:-

i. PA to the Chairman, Tripura State Pollution Control Board for kind
information.
ii. PS to the Secretary, Science, technology & Environment, government of
Tripura for kind information of the Secretary.
iii. Director, Science, Technology & Environment, Government of Tripura for
kind information.
iv. HoO & DDO, Tripura State Pollution Control Board.

10 .8 U q,

—
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No.F IS/ ISPCBISUP &5 4 4 - ¢y August 27, 2021

MEMORANDUM

Pursuant to the Memorandum F.No.830VDSTHENV/Pr-IV/6976-U0 dated 13/11/2019, it has
txu. decided that all the establishments under the Department of Science. Technology &

be 1‘cc]‘-""" as Sh Uise  Plastic Free™. Vide  Memorandum
1';;-.1\\ RIS N wed 270220200 bssued by DSTE,  all

ons have been requested o take necessary steps to minimize the use of
i SLCs [51 P). In comphiance of the said memorandum and in accordance with the
decision taken in the meeting under the Chairmanship of Chiel Secretary, Tripura held on
02/08/2021. the Tripura State Pollution Control Board is pleased to constitute Audit Team with
the following ofﬂcia]s to conduct regular visit in the different Government Offices o assess the
tatus of SUP u

- SN \;L,s,mma

present

_,_"'SP( 3 ‘ | All Government offices / |
L ISPC B

m < ions  of  West |

. Prakash Paul. Jr. Lnvironmental En Sepahijala, |
TSPOB. k\hovx al. Dhalai district

Smt. Sa L&ruoa Sengupta. Jr. Environmental Engineer. | All Government offices |
| SZOL, TSPCB /Organizations of Gomati
- Sri Subrata vla,umdu Jro BEnvironmental BEngineer.  All Government  alfices

CNZOLLTSPC O ians ol Unakoti -

/North Tripura district.

2. The Audit weam is hereby directed to conduct iQLuldr audit in the different Government
Qilices and a 150 to assess the present level of implementation on the direction contained in the
above mentioned Memorandums.

3. i'&:;- udn team is also divected 1o submn mumhl\ stafus report on implementanon of
f against mwh Government Officerorganizations in the prescribed format

her See J\ PCB.

(Bishu Karmakar)
Member Secretary

To
St S CB Sri Guutum Ghosh. Junior Scientist, TSPCIBY Sri
P TSPURB Smt. Saw Sengupla, Jr. Fmiromnenta!

cer. NZOLUTSPCRB.

nder. Ir. Fnvironmentul b

U LN -
v PPS w the Chiel Secrcuary, Government of “tripura for kind information of the Chif
Secrelary.

iy PS to the Secretary, Science Technology and Environment, Tripura for kind information
of the S;u 1a

PP state Pollution Controf Board. =
) e ience Technoiogy and Favironment. Tripuray
I/
he Muagistrate & Collector, Al Districts. B '
A :-

(Y
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UsSPUBy 8L __\)_).3 2425 Date: 06.07.2022

OFFICE ORDER

Sub: Establishment of State Control Room to moniter Enforcement of SUP Ban

Y oRie Conreal Room (SCRY 1o monit enforcement of SUP Ban has been

el T rppurse State Polution Cont 3} 10 accordance with decisions
aken by the National Task Force in its 3¢ June 26, 2022,

-2 The SCR shall become operational w.e.f. July 06, 2022 and facilitate activities

related to effective implementation of SUP ban including the following:
iz) Provide assistance, guidance, clarification and information as may be sought by

wrious stakeholders regarding ban on SUP 1tems. which may include but not

o Specificatems covered under [/ excluded from SUP Ban.

+  Alternatives to banned SUP items and their availability in the respective
State/UT,

¢ QGuidance for filing of Complaints on SUP Public Grievance App.

»  Guidance for operation of SUP Compliance Monitoring Portal

ues related to switching over to Alternatives including lssue of Consent /

10/

gistri a 1o Plasuc producers {Consent Mechanism/ OCCMS/ Closure

acturers: Certifie
lasuic manuiacturers.

iwn procedure, testing facilities,

certified compostable p

b] The SCR shall monitor enforcement of SUP ban through concerned Authorities
{c) Coordination of activities related to Awareness campaign on SUP

3. Deiails of the State Control Room are as given below:

Se——

. Tripura State Pollution Control Board, Parivesh Bhawan, Gorkhabasti,, —o
Agartala- 799006 o L) L2 BN
+ Operating Hours: 10:00 AM — 5:30 PM, during July 06 — 31, 2022 ,/ % )
* Room Number: 211 (1=t floor) R &4 [ E
+ Telephone No.: 0381:2328792 - ‘ )
+  E-mail: sup.tspch2022mwgmail.com

¢ Team: WA

1. Sri Gautam Ghosh, Junior Scientist, TSPCB, Mob: 9774450665 e

-

2. Sri Saptarshi Roy, Project Engineer, TSPCB, Mob: 8774775467
3. Sri Ajoy Goswami, Data Entry Operator, TSPCE, Mob: 7005479652

P1/2
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The BCR team shall prepare daily report based on activities undertaken by
Tripura State Pollution Controel Beard and information submitted by ULB,s for
submnission to CPCB by 4.00 P.M

o e team shall funcuon ander overall supervision of Sri Manas Mukherjee,

3
£ &
\ N i
* .
LIV s ot ; “ -~

\J¥

(Dr. Bishu Karmakar]

Member Secretary
Copy to:

PAro the Chalvman ., TSPCB for kind information of the Chairman.
Viernber Sceretary, Central Pollution Control Hoard for kind information.
Regional Director, CPCEB, Northeast Region, Shillong for kind information.

iv.  Director, Science, Technology & Environment, Government of Tripura for
kind information.

v.  Director, Urban Development Department, Government of Tri
Vol Executive Offcers’ BExeowive Officers, all Urban Local Bodies, Tripure

N Sr Manas Mukherjee, Executive Engineer, TSPUB for kind information.
Viii, Sri Gautam Ghosh, Junior Scientist, TSPCB.

1. Sri Saptarshi Roy, Project Engineer, TSPCB.

X. Sri Ajoy Goswami, Data Entry Opcerator, TSPCB.
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GOVERNMENT OF TRIPURA
PUBLIC WORKS DEPARTMENT
No. F.6(129)-PWD(E)/2022/5306-456 Dated, Agartala, the 8" July, 2022.

NOTIFICATION

The Governor of Tripura is pleased to notify “Policy for use of Waste Plastic in
construction & periodical renewal of bituminous road” with detailed procedure for
implementation within 50 km periphery of Agartala City.

The Policy for use of waste plastic in construction & Periodical renewal of bituminous
road with details standard procedure will remain in operation until further order of the State
Government. The State Government shall have full power to amend / modify this policy.

The policy is available in the home page of PWD website with the link
https://pwd.tripura.gov.in/images/circular/5306-456.pdf.

By order o¥the Governor,

2w

%) (o]
I st O 0l ( Rajib Paul)
(| . —! | Deputy Secretary, PWD

Copy to forward to: N

1. PPS to the Chief Secretary, Govemment o"fti;-ﬁpu‘ra. ‘

2. PS to Principal Secrctaries/Secretaries of all Department, Government of Tripura.
. All Chief Engineers, PWD(R&B)/DWS/WR/Buildings/PMGSY/NH, Agartala.

(O8]

4. Chief Engineer, Tripura Jal Board/ U.D Department.

5. All Head of the Departments.

6. All Superintending Engineers, PWD(R&B)/ DWS /WR /Buildings/ PMGSY/NH.
7. All Executive Engineers, PWD(R&B) DWS /WR /Buildings/ PMGSY/NH.

8. 1TCC, PWD.

Copy also to:

The Superintendent, Tripura Government Press, Agartala with request to ish in the next

issue of Tripura Gazette.
wrt”

5]

Deputy Secretary, PWD

—
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POLICY FOR USE OF
WASTE PLASTIC
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1. INTRODUCTION

Tripura generates 3,080,000 kilograms or 300 tons garbage every year. Plastic
Waste in different forms is found to be almost 9% to 12% in municipal solid
waste, which is toxic in nalure. Non-biodegradability of plastic in the
environment has created numerous chalienges for both urban and rural india.
Common problems are choking of drains, stagnation of water, reiease of toxic

gases upen open incineraticn.

One of the solutions proposed and demonstrated was by Professor Vastidevan
in utilising waste environmentai plasiic in road construction.The technical
objectives include un'derstanding the scientific background and process,
assessing relevant guidelines and rules of the Indian Road Congress, use of
aiternalive materials, 'assessing‘_ the Integration of technoiogical and éngineering

decision of use, road construction ino the policy framework and executiorn.

Bitumen plays an imgortant role in binding the aggregate together by coating
over the aggregate thereby irparting strength to the road. However, due o
ololels resistarice towafds 'wéier and high costs invo!véd, there.is a demand for
hig’n'qua!ity bitumen at low cosié. Th_is can be accomplished by mddifying the

r'heo_lo_gical' properties of.bitumeh by usihg additives such as plastic or rubber.

2. NEW APPROACH

{h Dedpmber, 2013, Indian Road Congress (iRC) released the code, 1RC: SP:
98¢ 30,13 for appiication cf the ‘plastic road technology'. The ccde provides the
st,é:ﬁii!érd for the use of waste plastics in construction of roads. A separate cost
head needs to be created to aliow engineers to gat shredded waste plastics and

get it mixed with bitumen through the schedule of rates.

As'.per a genaral esﬁmétion’, to‘lay one km of plaétic road 3.75 m wide, 9 tonnes
of bitumen and 1 tonne of waste plastic are required for coating whereas a
normal road requires, 10 tonnes'b‘imr—ne‘n for each kilometre so a piastic read
séves 1 tonne bitumen for évér*,'/ kilormetre laid. There will be an approximate
saving of 50,000 to 60,000 per kilometre. In addition, the énvironment wil

remain free from toxic side effect of plastic waste. One tonne of plastic waste is
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aquivaleni to 10 lakhs carry bags.

Urban local bodies collect waste plastics from everywhere, qump yard, waste
land and segregate during the waste coliection. Venders need to be identilied
by the iocal bedies for shredding waste plastics of the size less than 2.36 mm

and-ih2 waste plastic with size more than this size sholild be tsad for recyaiing.

-Th'é' road contractor workers add the segregated plastics into the heailed
aggregate and then the molten plasiic gets coated around the metal. Then, it
gets transferred to Bitumen mixer 'unit; there bitumen is coated over the’plastic
p%e-coated metai-. There is mechanism t¢ monitor addition of plastic is done by
Road Contractor, this is done by a lower level staff for each-and every road

during construction of the road.

3. SALIENT FEATURES OF PLASTIC WASTE MANAGEMENT,
RULES, 2016: S

(1) The plastic waste management by the uiban local todies in their respective

jurisdiction shall 2e as under:

{a) plastic waste, which can be recycled, shali be channelized to re,g?steréd-

plastic waste recycler and recycling of plastic shali conform fo the Indiar
Standard: IS 14534:1998 titled as Guidelines for Recycling of Plastics, as

amended from time to time.

(b) local bodies shall encourage the use of plastic waste (preferably the plastic
waste which cannot be further recycled) for road construction as per indian
Road Congress guidelines or energy recovery or waste to cil etc. The standards

and poliution control norms specified by the prescribed authority for these

technoiogies shall be complied with.

(c) Thermo set plastic waste shall be processed and disposed off as per the

guidelines issued from time to time by the Central Poliution Control Board.

The inert from recycling or processing facilities of plastic waste shall be

disposed of in compliance with the Solid Waste Management Rules, 2000 or as

amended from time to time.
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3.1 RESPONSIBILITY OF LOCAL BODY

(1) Every local body shall be responsible for development and setting up of
infrastructure for segregation, collection, storage, transportation, processing and

disposal of the plastic waste either on its own or by engaging agencies or

producers.

(2) The local body shal! be responsible for setting up, operationalisation and co-

ordination of the waste management system and for performing the associated

functions, namely:

(@) Ensuring segregation, collection, storage, transportation, processing and

disposal of plastic waste.
(b) ensuring that no damage is caused to the environment during this process.
(c) ensuring channelization of recyclable plastic waste fraction to recyclers.

(d) ensuring processing and disposal on non-recyclable fraction of plastic waste

in accordance with the guidelines issued by the Central Poflution Control Board.
(e) creating awareness among all étakeholders about their responsibilities.

(f) engaging civil societies or groups working with waste pickers; and

(@) ensUring that open burning of plastic waste does not take place.

(3) The iocal body for setting up of system for plastic waste management shall
seek assistance of producers and such system shall be set up within one year

from the date of final publication of these rules in the Official Gazaette of India.

-The local body to frame bye-laws incorporating the provisions of these rules.

®
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3.1.1 COLLECTION, SEGREGATION, STORAGE AND SALE OF
' PLASTIC WASTE

Coliection of solid waste in all ULBs from the door steps of households/shops/
marketplaces/restaurants/commercial establishments/ organisations/institutions -
etc. is being done by engaging trained Women SHGs. These SHGS will collect

plastic waste from the above places from their doorstep twice a week.

Accordingly, all the above places will be sensitized beforehand to store plastic

waste separately. In case the plastic waste is not stored separately by
household women SHG members will segregate the same at the point of
collection at doorsteps to demonstrate the segregation process to the owners.
SHGs will inform households and other places mentioned above that separate
collection of plastic waste will be done twice a week and collection charge as
fixed by ULBS for household and other places will be collected at month end.
Separate collection charges shall apply for household and other categories eg.

shops/ marketplaces/ restaurants/ commercial establishments/ organisations/

institutions etc.

The collected plastic waste will be stored separately in their tricycles and after .
completion of their door to door collection activity they will carry it to the

secondary centres for further segregation.

After bringing the plastic waste to the secondary centre women SHG members
will further segregate the same into various categories for example (High
Density Polythene (HPDE), Low Density Polythene (LPDE), Single Use
Plastic(SUP) carry bag. other SUP, pet bottles, jars, containers etc.

The segregated plastic waste will be washed and cleaned to ensure removal of
dirt and stored separately as per category. This will be done at secondary
centre by SHG members. Upon 80-90% filling up of storage capacity of any
segregated category of plastic waste or filling up of secondary segregation
centres storage space the SHGs informs the supervisor/ULB representatives to
ihfofr_n”secyclers for sale. Upon arrival of the recyclers each category of
s_eg'regaféd plastic waste shall be weighed separately and the agreed upon
price for.the same will be péid by the recyclers. A record of item wise sale of

recyc[ab.{és_ along with quantity is recorded. The amount which will be earned
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from the sale of the plastic waste will in turn be distributed to the women SHG

as per their collection record for additional income and welfare of women

' SHGS. The recyclers who collects the segregated plastic waste of various
categories from the secondary centres will in turn further process the plastic
waste as per category to produce plastic chips, plastic granules or bail plastic

waste etc. They may further send the same as raw materials to other industries

or recycle as per market demand.

3.2 RESPONSIBILITY OF GRAM PANCHAYAT:

(1) Every gram panchayat either on its own or by engaging an agency shall set

up, operationalise and co-ordinate for waste management in the rural area

under their control and for performing the associated functions, namely.

(a) ensuring segregation, collection, storage, transportation, plastic waste and
channelization of recyclable plastic waste fraction to recyclers having valid

registration; ensuring that no damage is caused to the environment during this

process.

(b) creating awareness among all stakeholders about their responsibilities; and

ensuring that open burning of plastic waste does not take place.

3.2.1 WASTE COLLECTION MANAGAEMENT IN RURAL AREAS
The Government of India, in February, 2020 approved the phase-ll of Swachh

Bharat Mission (Grameen) to focus on the sustainability of ODF status and
Solid & Liquid Waste Management (SLWM) in rural areas. The phase-ll of
SBM(G) will continue upto 2024-25 to generate employment and provide
impetus to the rural economy through construction of household toilets and
- community sanitary complex as well as infrastructure for Solid & Liquid Waste
Management (SLWM) such as compost pits, soak pits, waste stabilization
ponds, Plastic Management Units material recovery facilities etc.

* As per guidelines of SBM(G) Phase-ll, elements of Plastic Waste Management
Plan in Rural Area is as follows: 0

« Door to door collection of all plastic from households, commecial, areas,

markets etc.
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Transportation to the village level shed, where segregation takes place.

After segregation, plastics that have value like plastic bottles, broken plastics
buckets etc. can be sold to recyclers.

Balance segregated plastic from village shed shall be sent to Material Recovery
Facility or Plastic Management Unit at Block/District Level

Shredded plastic can be used for road construction or fuel for Cement

Industries..

4. MORTH GUIDELINES TO ENCOURAGE THE USE OF PLASTIC
WASTE IN THE HOT MIX BITUMINOUS WEARING COAT

Ministry of Road Transport & Highways vide circular no. RW-NH-
33044/24/2015-S&R (R) dt,09.11.2015 (copy enclosed) had issued guidelines
to encourage the use of plastic waste in the hot mix bituminous wearing coat as

under:

Bituminous mix with waste plastic shall be the default mode for periodic renewal
with hot mixes within 50 kms periphery of urban area having population more
than 5 fakhs. Any relaxation on ground of non-availability of waste plastic, cost

etc. shall involve approval of the Ministry.

All the agencies responsible for preparation of project reports / estimates for the
National Highways and Centrally sponsored works are expected to analyse and
clearly bring out reasons of inclusion or otherwise of provision of use of waste

plastic in wearing coats in the proposal.
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5. INDIAN ROAD CONGRESS GUIDELINES (IRSC SP 98:2013)

_ Safe disposal of waste plastic is a serious environmental problem. Being a non-
biodegradable material it does not decay over time and even if dumped in
landfills, finds its way back in the environment through air and water erosion,
can choke the drains and drainage channels, can be eaten by unsuspecting
grazing animals causing them illness and death, can contaminate the
construction fill, etc. The best way of disposal of waste plasticis its recycling to
the maximum extent and many developed countries have recycled waste

plastics to manufacture various products, including some used in heavy

construction, e.g.railway sleepers.

Studies have revealed that waste plastics have great potential for use in
bituminous construction as its addition in small doses, about 5-10%, by weight
of bitumen helps in substantially improving the Marshall stability, strength, fatigue
life and other desirable properties of bituminous mix, leading to improved longevity
and pavement performance. The use of waste plastic thus contributes to

construction of green roads.

Depending on their physical properties, they may be classified as thermoplastic and
thermosetting materials. Thermoplastic materials can be formed into desired
shapes under heat and pressure and become solids on cooling. On subjected to
the same conditions of heatand pressure, they can be remolded. Thermosetting
materials which once shaped cannot be softened/remolded by the application of
heat. The examples of some typical Thermoplastic and Thermosetting materials
are tabulated in Table 1. Thermosetting materials are not used in pavement =

construction.

Table 1 Typical Thermoplastic and Thermosetting Resins & A

Thermoplastic Thermosetting
Polyethylene Teryphthalate (PET) Bakelite
Polypropylene (PP) _ Epoxy
Poly Vinyl Acetate (PVA) - Melamine
| Poly Vinyi Chloride (PVC) ] ‘Polyester
Polystyrene (PS) Urea - Formaldehyde
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] Low Density Polyethylene (LDPE) Alkyd

’ High Density Polyethylene (HDPE)

Plastics can also be classified according to their chemical sources. According to
sources of plastic, there are six general groups: Cellulose Plastics, Synthetic Resin
Plastics, Protein Plastics, Natural Resins, Elastomers and Fibers. Table 2 gives

the source of waste plastic generation. Only plastic C?Jnforming to Low Density

Polyethylene (LDPE), High Density Polyethylene (HDPE), PET and

Polyurethane shall only be used in pavement construction.

Table 2 Waste Plastic & its Source

Waste Plastic

Origin

Low Density Polyethylene (LDPE)

Carry bags, sacks, milk pouches, bin lining, |

cosmeticand detergent bottles.

High Density Polyethylene (HDPE)

Carry bags, bottle caps, house hold articles etc.

Polyethylene Teryphthalate (PET)

Drinking water bottles etc.

Polypropylene (PP)

N\ | detergent,biscuit, wafer packets, microwave trays

| "'for readymade meal etc.,

Bottle caps and closures, wrappers of

Polystyrene (PS) .

)_' .

"ii_-'l_Yoghurt pots, clear egg packs, bottle caps.
rIFoamed Polystyrene: food trays, egg boxes, |

'___d!sposable cups,protective packaging etc.

o

Polyvinyl Chioride (F’VC) :

Mineral water bottles, credit cards, toys, pipes
and gutters; electrical fittings, furniture, folders

and pens, medical disposables; etc.

There are two processes namely dry process and wet process for manufacturing

bituminous mixes using waste plastic. In the dry process, processed waste plastic is

added after shredding in hot aggregates where as in the wet process, processed waste

plastic in theform of powder is added in the hot bitumen.
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5.1 SCOPE

These guidelines deal with the specifications and use of waste plastic in wearing

course using dry process, their advantages, application, manufacturing,

transportation, storages, and quality testing requirements.

5.2 ADVANTAGES AND LIMITATION OF USING WASTE PLASTIC
AS MODIFIER AND BINDER

Laboratory as well as field performance studies/investigations carried out in

india (Appendix-1) identifies following advantages in using waste plastic in bituminous

mixes. )
. Higher resistance to deformation. _ A
. Higher resistance to water induced damages. ‘
. Increased durability and improved fatigue life.
o Improved stability and strength.
: Disposal of waste plastic and thereby environment friendly;: w =>

However, following need to be ensured in order to achieve the advantages of

these specifications;

. The material shali consist of only low density polyethylene (LDPE) or high
density polyethylene (HDPE), PU (available in limited quantity as waste) and

PET.

. Black coloured plastic waste is a result of repeated recycling and should not be

used.
. PVC shall not be used since they release lethal levels of dioxines.

. The Thermo Gravimetric Analysis (TGA) of thermoplastics has revealed gas
evolution and thermal degradation may occur beyond 180°C. Thus misuseor
wrong implementation of this technology may result in release of harmful gases,

premature degradation, if the temperatures are not maintained during

construction.
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5.3 MATERIALS

i) Bitumen

- The bitumen for bituminous mixes for wearing course with waste plastic shall
comply withthe Indian Standard Specifications for viscosity graded paving
bitumen IS 73. Guidelines for selection for grade of viscosity graded paving

bitumen shall be in accordance with the IRC:111-2008.

ii) Aggregates

The aggregates shall comply to IRC:111-2009, for dense graded mixes and
IRC:14-2004, IRC:SP:78-2008 and IRC:110-2005 for open graded mixes

respectively.
i) Filler

The filler for dense graded mixes shall comply with IRC: 111-20089.

iv) Waste Plastic
The waste plastic shall conform to the size passing 2.36 mm sieve and
retained on 600 micron sieve.

Dust and other impurities shall not be more than 1 percent. The process
is indicated in Appendix-2. An easy method to determine the gquantity of

impurity is to determine the ash content at 600°C.

To ascertain the ability of plastic to mix with the binder, the melt—flow value
shall be tested as per ASTM D 1236-2010, for which the range shall be

asfollows:

For LDPE: 0.14-58 gm/10 min

For HDPE: 0.02-9.0 gm/10 min

10
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5.4 DESIGN OF MIX

The requirements for waste plastic modified design and open graded mixes are as

follows:

5.4.1 Dense Graded Mixes

The properties for dense graded mixes are indicated in Table 3.

Table 3 Requirements for Waste Plastic Modified Dense GradedBituminous Pavement

Layers
Minimum stability (kN at 60°C) 12.0
Minimum flow (mm) 2
Maximum flow (mm) | 4
Marshall Quotient (kN/mm) 2.5-5
Compaction level  (Number  of 75 blows on each of the two faces of
blows) the specimen
Per centair voids 3—5
Retained Stability {%) 98
ITS (min) MPa ' 0.9
VMA 16
VFB 65-75
Quantity of Waste Plastic % by |6to8depending on low rainfall or high_-_;‘?i‘;'.? A D
| weight of bitumen rainfall areas I_f.?"f"t.
o]

5.4.2 Open Graded Mixes

Waste Plastic @ 6 to 8 percent of the weight of the bitumen can be used for Open-G'-r;a'dé'-; ;__:_:'_ ' e
Premix Surfacing and Mix Seal surfacing mix. Quantity of bitumen can be reduced

correspondingly.

11
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5.5 MANUFACTURING OF BITUMINOUS MIX USING WASTE PLASTIC

The scope of the present guidelines is restricted to dry process only for the

followingreasons;

. Plastic is coated over stones - improving surface property of aggregates.
. Coating is easy & temperature required is same as road laying temp.

. Use waste should be 6-8 percent by weight of bitumen depending on

theclimatic conditions of high and low rainfall areas.
. Flexible films of all types of plastics can be used.

. Doubles the binding property of aggregates.

. No new equipment is required.

. Bitumen bonding is stronger than normal.

. The coated aggregates show increased Stability of the mixes.

. Better performance after construction based on the experience gained

formedium level city traffic.

. No evolution of any toxic gases as maximum temperature is 180°C.

5.5.1 Dry Process

In order to ensure that the quality of the finished waste plastic product is
consistent the following process (Appendix-1) must be adhered to before
considering its use in bituminous construction: '

a)  Collection of waste plastic

) Cleaning and shredding of waste plastic
c) . ~Shredding Machine
d)y Mnxmg of shredded waste plastic, aggregate and bitumen in central

O

" mixing plant.

12
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5.6 CONSTRUCTION

Construction operation shall be in accordance with the IRC:111-2009, IRC:14-2004,
IRC:110-2005 and IRC:SP:78-2008 for dense graded and open graded mixes

respectively.

5.7 CONTROLS

Controls shall be in accordance with the IRC:111-2009, IRC:14-2004 and IRC:110-2005
and [RC:SP:78-2008 for dense graded and open graded mixes respectively.
Besides, plastic shall be tested for impurity and melt flow value. Three sample be tested

for each day work or when there is change in the source of plastic.

13
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Appendix-1 (Refer Clause 3)
Case studies in India
s . In Tamil Nadu, length of roads around 1000 m in various stretches were

constructed using waste plastic as an additive in bituminous mix under
the scheme “1000 km Plastic Road”, and found that, the performance of

all the road stretches are satisfactory.

. The performance of the road stretches constructed using waste plastic
in Bangalore (Karnataka) are also found to be satisfactory. More than

2000 kmhave been laid so far.

. In Delhi a number of test sections about 50 km were laid and most of

them are performing well.

14
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Appendix-2 (Refer Clause 4.4)

Processing details: -

i) collection of waste plastic
ii) cleaning and shredding of waste plastic

iii) mixing of shredded waste plastic, aggregate and bitumen in central mixing

plant
iv)laying of bituminous mix
a) Collection of waste plastic:

Waste plastic is collected from roads, garbage trucks, dumpsites or compost
plants, or from school collection programmes, or by purchase from rag-

pickers or waste-buyers

15
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b)Cleaning and shredding of waste plastic:

Waste plastic litter in the form of thin-film carry-bags, use-and-throw

cUps,PET bottles, etc. these are sorted, de-dusted, washed if necessary.

Fig. 2 Cleaning Process
c) Shredding machine

Plastic waste which is cleaned is cut into a size between 2.36 mm

and 600 microns and of maximum size 2.36 mm length and 2.00 mm

width usinga shredding machine.

16
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d) Mixing of shredded waste plastic, aggregate and

Bitumen in Central Mixing Plant:

The aggregate mix is heated to 140-175°C in Central mixing plant. The
requisite percentage of wasie plastic to the weight of bitumen is injected
with a pipe under compressed air in the drum of a drum mix plant
through a pipe at 2/3 length of the drum or through an opening over the
pug mill in the case of a batch mix plant. The waste plastic initially coats
the heéted aggregates. In the next stage bitumen is added to the
aggregates, the temperature of the binder shall conform to the
temperature depending on the grade of binder and the type of mix. The
plastics waste coated aggregate is mixed with hot bitumen for 15 secs

and the resulting mix transported for road construction.

Central mixing plant helps to have better control of temperature and
better mixing of this material thus helping to have a uniform coating and

heated bitumen is also sprayed.

Fig. 4 Central Mixing Plant

e} Laying of bituminous mix:

The road laying temperature is between 110°C to 120°C for waste plastic

bituminous mix. The roller used can be of any specified capacity.

17
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AGARTALA SMART CITY LIMITED
(CIN: U74999TR2016SGC013499)
U. D. BHABAN, 157 FLOOR, SAKUNTALA ROAD,
AGARTALA, WEST TRIPURA - 799 001

No. F. 4 |75} / ASCL / 2020 ¢ ’;;' ),3/,—% %D Dated 4 .08.2020
Letter of Award

-~

To

Sti Sujit Pal

Ramnagar, Road No. 2 (End)
Agartala - 799 002

Tripura (West]

E~-mail: palcontracting@outlook.com

Sub: Letter of Award the work of Resurfacing of B K Road by Using Plastiéf'__l&faéte- i
Pavement Material and Post Completion Operation & Maintenance for 05 {Rive)
Years Including Defects Liability Period of 01 (One} Year

Ref: 1) NIe-T No. ASCL/RFF/03/50 & Tender Id No, 2020_CEC_5933_1

Dear Sir,

With reference to the above, Agartala Smart City Limited is pleased to inform
that the rates oftered by you, i.¢. Rs. 63,02,791. 00 (Rupees Sixty three lac two thousand
sevenn hundred and ninety one only) mcluding all raxes and duties for the above
mentipned work has been accepted by this office,

You arc requested to start the worlc at once and kindly note that the date of
commencement of work will be reckoned after 07 (seven) days from the date of issue of
this Letter of Award.

As your quoted rates are less than 15 {fifteen) percent of the estimated cost
put to bid; you are reguested to submit Additional Security Deposit Rs. 38,045.00
(Rupees Thirty Eight thousand forty {ive only) through a Bank Guarantee in the
prescribed format valid till completion of the work at the dme of signing the agreement. The
format of the Bank Guarantee towards Additional Security Deposit is enclosed herewith.

Further, you are requested to attend this office along with Rs, 500/- stamp paper to
execute the agreement on or before 15 (fifteen) dayvs from the date of issue of this Letter

B Gl

{Dr. Shailesh Kr. Yadav, IAS])
Chief Executive Officer
Apgartala Smart City Limited

Encl. Format of the Bank Guarantee towards Additional Security Deposit
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ACTION PLAN ON MITIGATION MEASURES
TO OFFSET THE ADVERSE IMPACT OF

TOURISM ACTIVITIES ON THE \

ENVIRONMENT OF

THE STATE OF TRIPURA

(In Compliance of the Directions of Hon'ble National Green
Tribunal Order dated 09.03.2022 in connection with OA No.

178 0£2022 ]

f//\’! :': N\
submitted by: [ty

Tourism Department.” . - /9

TRIPURA
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Tripura is the third smallest State in India, TRIPURA
with geographical area of about 10,491 R
Km2. The topography of the State is
characterized by hill ranges, valleys and
plains. The prominent hill ranges are
Baramura, Atharamura, Longtharai, Shakhan
and Jampui. Tripura has a number of rivers
originating in the hills of the State and
flowing across the State before entering
Bangladesh. The network of rivers includes
Khowai, Dhalai, Manu, Juri and Longai
flowing towards the North,  while  Gumti
flows to west and the Muhuriand Feni
to the south-west. About 74% of population
lives in Rural areas. The people of the
Scheduled Tribes (ST) comprise about
31.00% ({Approx.) of the population.

AL

BANGLADIAN

MAIZORAM

The State has total recorded forest area of 6,294 sq. km, which is about 60.‘02%,’0? its -
geographical area. However, total forest cover after taking into account the tree cover in—
non-forest areas, works out to 73.68% as per FSI Report, 2017. The State is extremely
rich in bio- diversity. As per Census-2011, Tripura had a population of 36,73,917
persons. The population density of Tripura in 2011 was 350 persons per sqg.km.

The State is organized in 8 Districts and 23 Sub-Divisions. The Rural Areas are
organized in 58 Blocks and the Urban Areas have 20 Urban Local Bodies (Municipal
Corporations/ Councils/ Nagar Panchayats). In Rural Areas, there are total 1,178
elected bodies (591 Gram Panchayats/ 587 Village Committees). Among the Urban
Local Bodies, Agartala Municipal Corporation is the largest with total population of
more than 4 lakhs as per Census-2011. In other urban local bodies, the population
ranged between 7,000 to 41,000.

Tripura is primarily an agrarian State, with about 50% of the population depending on
agriculture and allied activities. The industrialization process has suffered due to
geographical disadvantages.

Since the State has large forest cover, with rich flora and fauna and a relatively cleaner
environment, the State is placing a lot of emphasis on promoting Eco-tourism, The most
valuable natural resource of the State is Natural Gas. The State currently has 1,000 MW
of gas-based Power Plants. Natural Gas is also being used for cooking, as CNG for
vehicles and as a fuel for the industrial units (instead of coal or diesel). This is also
helping in controlling pollution. The beauty of the erstwhile princely state of Tripura

e
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4 stands from the splendour of its natural setting and its dazzling heritage. This

panoramic tiny state is inhabited by 19 ethnic tribes. Tripura is blessed with its scenic
beauties, historic palaces, rock-cut carvings, stone sculptures, museums, breath-taking
verdant hills, Buddhist and Hindu holy places and bio-diversity treasure-troves of

9.6

N

r

wildlife sanctuaries.

2. Background:

Hon'ble National Green Tribunal has passed an Order dated 09.03.2022 in Original
Application N0O.178/2022 based on the News Item published in The Hindu dated
27.02.2022 titles “Tourism has brought economic prosperity to the Himalayan region,
but the environmental cost has been catastrophic”. This matter has been taken up in
light of the media report to the effect that there is huge damage to the environment in
eco sensitive Himalyan States of India on account of unregulated tourism activities,
which needs to be regulated and checked to effectuate the Sustainable Development
principle. In this Judgement, the Hon’ble NGT has directed to prepare an Action Plan on
mitigation measures to offset the adverse impact of tourism activities on the
environment of the state of Tripura.

3. Major Tourist Destinations of Tripura:-

The religious spots and temples in Tripura include Tripura Sundari Temple, Unakoti,
Fourteen Guddess Temple, Bhuvaneswari Temple, Vishnu temple, Nager Dol, Hari
temple, Gopinath Temple, Mahamuni Pagoda and Benuban vihar, among others. The
fampui hill, Sepahijala Wildlife Sanctuary, Rowa Wildlife Sanctuary, Trishna Wildlife
Sanctuary, and Eco Parks add to the attraction of the state in terms of its nature and

wildlife sanctuaries.
> Wildlife & Eco Tourism:-Sepahijala Wildlife Sanctuary, Baramura Eco
Park, Tepania Eco Park, Khumulwang Eco Park etc.
» Heritage Tourism Sites:-Tripura State Museum, Ujjayanta Palace,
Neermahal (Ramsar Site) etc.

Religious Tourism: Tripura Sundari Temple, Chaturdash Devta Temple,
Kasba Kali Temple, Gedu Mia Maszid, Mahamuni Pegoda, Venuban Bihar

N/

> Archaeological Sites: Unakoti, Pilak and Boxanagar Archaeological Sites

N/

Nature & Adventure Tourism: Jampui Hill, Chabimura, Dumboor Lake.

: \.\'. N
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The state has taken special initiative in involvement of people in management of
iorests 1o wicicorial Divisions and Wildlife Sanctuaries through formation of joint forest
management Committees (JFMCs] and eco development committees (EDCs)
respectively. In comparison to the other States of North Eastern Himalayan Region , the
annual footfall in Tourists though has seen a considerable increase in number, yet due
to abundant of biodiversity and various steps taken up by the State Government to
present the highly rich ecological balance of the State the biodiversity and ecological
balance of the environment is still undisturbed.

"\
N
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Tourist Footfall:

r Year No. of Tourist {over night visit)
Domestic Foreign ‘Total |
1 2 3 4
| 2020-2021 SRR 01 74345
| 20212022 196820 | 36 } 196856
20222023 249712 ! 35124 T 284826 1

Description of Major Tourist Destinations of Tripura

Uijayanta Palace:

The gleaming white Ujjayanta Palace located in the capital city of Agartala€vekes
the age of Tripura Maharajas. The name Ujjayanta Palace was given by Nobel Laureate
Rabindranath Tagore. This Palace was built by Maharaja Radhakishore Manikya in 1901
A.D: this Indo-Saracenic building is set in large Mughal-style gardens on a lake front. The
palace has three domes each 86 feet high stunning tiles floor curved wooden ceiling and

wonderful crafted door decor.

Neermahal Water Palace

Neermahal literally means Water Palace. The place is a picturesque fairytale
Royal mansion located in the middle of the Rudrasagar Lake which is 53 km South of
Agartala. Maharaja Bir Bikram Kishore Manikya built the palace in 1930 AD as his
summer residence being inspired by Mughal Style of Architecture. Viewing Neermahal
from the back of Rudrasagar reminds one of the famous and enchanting ‘Jagniwas
Palace’ in Pichola Lake at Udaipur, Rajasthan. It is a fascinating sight to view the

reflection of the palace on the placid water of the Rudrasagar Lake.

= Scanned with OKEN Scanner
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Bhubaneswari Temple Akt

Bhubaneswari Temple (55 km from Agartala) located on the eastern fringe of
Udaipur town by the bank of river Gomati. To reach the Temple one has to cross over
Gomati River. Bhubaneswari Temple is now under the control and supervision of the
Archaeological Survey of India. Maharaja GovindaManikya (1660-1676) built the
Temple. This Temple is immortalized in Rabindranath Tagores famous plays known as

Rajarshi and Bisarjan.

Tripura Sundari Temple

One of the most important and much venerated attraction of Tripura is the
ancient temple of Matabari or Tripurasundari temple located on a hill-top 5 KM from
the main town at Udaipur. Maharaja DhanyaManikya constructed the temple in
1501A.D. Tripurasundari temple occupies a place of distinction among all the Hindu
religious shrines as it earns special veneration on account of being one of 51 Peethas of
Hindu Centre of worship and submission. Goddess Tripurasundariis an avatar of the
Goddess Parvathi, the consort of Lord Shiva. The temple consists of square shaped
sanctum designed in the model of typical rural Bengal hut.

Forteen Goddess Temple

0ld Agartala is 6km away from the present Capital City of Agartala wh_er’é"’tlf;e
Temple of fourteen Gods is located. On the occasion of the special puja of the Fofirteen
Gods known as ‘Kharchi Puja’, a grand mela or fair is held for 7 days in and around'th.ef :
0Old palace. It is a popular religious shrine where thousands of devotees across the
country assemble to celebrate Kharchi Festival with great pomp. i\ Re

Kasba Kali Temniple

This popular Shakti Shrine is 31 away from Agartala and is located beside the
international border of our neighbouring country, Bangladesh. The serene lake in front
of the temple ads to the enigmatic charm of this place. Although Maharaja
KaliyanManikya started the work, Maharaja DhanyaManikya ultimately built this temple

in the late 15% century.

Unakoti Archaeological Site

It is ‘Shaiba’ (Saivite) pilgrimage and dates back to 7th - 9th centuries if not
earlier.The marvellous rock carvings, murals with their primitive beauty, waterfalls are
ot to be missed. Unakoti means one less than a crore and it is said that these many rock
cut carvings are available here. As per Hindu mythology, when Lord Shiva was going to
Kashi along with one crore gods and goddesses he made a night halt at this location. He
asked all the gods and goddesses to wake up before sun rise and proceed for Kashi.

= Scanned with OKEN Scanner
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[ampui Hill

It is situated about 220 Km. away from Agartala and is the highest hill range in
the state bordering Mizoram. This permanent seat of eternal spring is situated at an
altitude of 3000" above sea level. Jampui is famous for its charming landscape and
bracing climate. The excellent climatic condition, green forests, beautiful orange garden,
view of rising and setting sun are wonderful sights for tourists.

Action Taken by the State as mitigation measures to offset the adverse

impact of Tourism activities on the environment till date:

» Action Taken for combating Air Pollution: -
In almost all the Tourist destinations, Battery Operated Vehicles (BOVs) have been

arranged so that pollution from emission of toxic gases from the fossil fuels generating

in the periphery of the tourist destinations can be checked and minimized. In Sepahijala
sanctuary, tourist destination, where the average vehicles visiting a day during peak
seasons varies from 400-500 nos,, all such vehicles are parked outside the sanctuary
area in the picnic ground while the visitors were allowed to enter the sanctuary area by
the BOV’s. Steps have been taken up to procure e-vehicles for a much cleaner
environment in future in consultation with State Government. The same battery
operated vehicles are being placed in other tourist destinations like U]]ayanta Palace

Agartala, International Check Post, Agartala and Durgabari Tea Tourism Destmatqons

> Action Taken for combating Noise Pollution: -

Proper traffic system is being followed in the tourist spots. Music system ofhlah dec1be1
sound is totally prohibited inside any tourist destination site to mitigate sound pollutlon
whiclh may affect particularly the wild animal viz. Sepahijala Wildlife Sanctuary, T-m,s_‘_hna,

etc, In addition, proper monitoring through dedicated guards are being taken to check

the noise pollution.

> Action Taken for combating Water Pollution: -

To mitigate water pollution inside the tourist spots, adequate quantities of Public

Toilets with septic tanks have been set up. No big commercial activities are allowed

inside and periphery of the tourist spots to prohibit discharging of any type of liquid
Moreover, Hotels /

/

waste which may further contaminate natural water resources.

Motels are also equipped with proper liquid waste treatment plants.
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Other Activities Taken up as mitigation measures includes: -

. In all the Urban local bodies, women SHG’s are engaged in large number who
collects the biodegradable as well as non-biodegradable wastes for segregation,
processing and recycling in secondary and tertiary centres. While the dry and
wet biocegradable wastes are being processed in those centres for production of
compost using vermibeds, non-biodegradable wastes like plastic bottles, caps etc
are transformed into pallets by crusher machines and recycled.

In the Religious Tourists Sites like Mata Tripureswari temple, Kasba Kali Bari
Temple, Gunabati Group of Temples etc. , flowers/leaves offered by the
pilgrims/devotees in large numbers every day. They are the major types of Solid
Waste of the Religious Tourists Sites. Steps have been taken up for collection of
the above wastes by engaging NGO’s or SHG's, and these bio-degradable wastes
are converted into compost in the Tertiary Treatment plants and thus after
packaging, sold in the local markets.

To encourage the visitors for not carrying single use plastic bottles insid‘g’_‘.ai}’-iy"
tourist destinations of the State, water ATM’s are proposed to be set up %;the '
Department of Tourism in consultation with the State Government. _ : :
Neermahal Water Palace at Sepahijala District has recently been déclafe‘d as
RAMSAR site by the Wetland Authority of India and the Tourism Depa}f;rﬁe:;xt_ ié
working to protect the aquatic environment, the fishes and the flora and."-F._a_ur‘l.'a'.
Steps are being taken up in consultation with the State Government to procu;é:E#" :
boats, battery operated Boats in place of motorized boats which runs in fuel so
that the air pollution can be minimized. In the wetlands of Neermahal, Siberian

and other Migratory birds visits in large numbers throughout the year.

Tourism Department is organizing cleanliness drive in different Tourist
Destinations on regular basis. In 2021-2022 & 2022-23 Tourism Department had
conducted cleanliness drives at Neermahal Palace, Ujjayanta Palace, Matabari,
Chabimura, Dumboor {NarkelKunja}, and Jumpui Hills, with a view to target
overall cleanliness of dry & wet waste, and maintaining health and hygiene. In
almost all Tourist destinations, plastic bins were given for waste segregation and

disposal, which later were collected and processed scientifically by engaging

/
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6. Tourism Department has organized awareness programme like seminar, group

'\_')‘ WJ

discussions etc from time to time to make the above destinations clean and

single use plastic free. Tripura has banned the use of single use plastics vide No.

F.8(30)/DSTE/ENV/Pt-V/5665-5836 dated 03-08-2022. Apart from these,

Sewerage treatment plants and providing of iron wire mesh at the exit point of

major drains were carried out so as to collect the non-degradable wastes for

entering into the rivers or streams, such wastes are later on periodically

collected by the NGQ’s/SHG’s and recycled and processed accordingly. Facility of

dustbins has also been made available in all the important Tourist Destinations

by Tourism Department. Secondary and Tertiary treatment plants are being
constructed by the Urban Local Bodies to segregate disposable and non-

degradable wastes. Strict regulations are being enforced at the boating ghat by
deploying trained staffs to put a check and aware the visitors to prevent single
use of plastic bottles before entering the Neermahal Palace, Shipahijala Wild Life
Sanctuary, which are renowned tourist destination of Tripura. Dumpsites and
landfills are being developed by the Urban Local Bodies to dispose the
degradable wastes. Bio-pesticide is also being used occasionally to clear the
landfills from polluting the environment., Tourism Department in collaboration
with other Departments is taking necessary measures for making all the Tourist
destinations plastic free and tobacco free zone. In almost all the Urban local
bodies women SHG’s are engaged in large number who collects the dry waste as
well as non-biodegradable wastes for segregation, processing and recycling in
secondary and tertiary centres. While the dry and wet biodegradable wastes are
being processed in those centres for production of compost using vermin beds,
non-biodegradable wastes like plastic bottles, caps etc are processed into pallets
by crusher machines and recycled to construct plastic road by using non-
recyclable plastic waste.

To spread the message of a greener and cleaner environment to the public so

~J

that the ecological balance is maipgained, Tourism Department has opened

various social media sites. (s T
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Status of social media handle of Tripura Tourism as on 19/09/2023 <
SI. Particulars = Facebook | Instagram Twitter YouTube |
No. | ‘ Page |
|
1. Followers 43,486 41,341 18,379 566
subscribers

Action Plan On Mitigation Measures To Offset The Adverse
Impact Of Tourism Activities On The Environment Of The
State Of Tripura

Pollution

2.

3.

4.

5.

6.

7.

adequate numbers of e-
vehicles to run inside the
tourist ~ spot  which
controls toxic emission.
Regular checking of
vehicular emission and
issue of Pollution under
Control Certificate at the

entry gate of every
tourist spot.

Good traffic
management including
re- direction of traffic
Movement.

Regular cleaning of
road dust. Water

spraying on roads in and
around the tourist spot
through tankers

Construction of
pucca pavement along
the roads.

Extensive three tyre
plantation on road side.

Restriction on open
burning of municipal
solid waste, Biomass,

/Forest/Traffic/ULBs

| SL. | Thrust Areas : Proposed Action Plan Responsible Timeline
No. Departments |
1 Control of Air | 1. Procurement of | Tourism/PWD (R&B) Mid Term

ya

Qs
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~
) =

plastic horticulture
waste etc. inside the
every tourist spot.

8. Issue of advisory to
public for prevention and
control of air pollution

9, Generation of Public
| Awareness through display
of notice boards regarding
adverse  effect  of  air
pollution.

Control
Water
Pollution

of

| 3. Cleaning

A

1. Construction and
maintenance of the public
toilets inside every tourist
spot

2. Ensure setting up of

proper Effluent Treatment |

Plant(ETP)/Sewage

Treatment Plant (STP) in

the commercial

establishments nearby the

tourist spots

and
rejuvenation of the natural
water bodies on regular
basis

4, Ensure prohibition of
littering of any solid waste
and discharging of any
liquid waste in any natural
water resources

5. Generation of Public
Awareness among the
tourist regarding adverse
effect of water pollution.

6. Construction of Rain
water
inside the tourists spot.

harvesting  plant |

Tourism

/Forest/ULBs/Gram

Panchayets

Short Term |

Control
Noise
Pollution

of

1. Restriction of entry of
vehicles as well as Public
Address  {PA)  System
inside the tourist spots

2. Three tier plantation
to combat noise pollution
3. Restriction of using

any kind of miking system
in the peripheral areas of
the tourist spots

4. Generation of Public
Awareness among the

Tourism
ULBs/
fPolice)/ Traffic

/Forest/

Long Term
Home

= Scanned with OKEN Scanner



|

97

tourist regarding adverse
| effect of noise pollution

LD

Solid  Waste 1. Restriction of entry in
Management | the eco parks and Zoo with
any kinds of potential solid
waste
2. Providing adequate
bins  for  storage  of
| biodegradable and non-
| biodegradable wastes

- separately

3. Channelization of the
wastes through nearby ULBs
for disposal of solid wastes

4. Channelization of the
plastic  wastes to the

- authorized recyclers

5. Setting up of compost
pit inside the tourist spot for
disposal of biodegradable
wastes.

6. Restriction for entry
into any eco-sensitive areas
or tourist spots with banned
Single Use Plastic Items
including pet bottles.

7. Providing adequate
water ATMs in all tourist
spots.

8. Strict vigilance

9, Generation of Public
Awareness

Tourism
/Forest/ULBs

Short Term |

Conservation 1. Initiatives be taken
of for conservation of

biodiversity biodiversity in the eco-

sensitive zone and all eco-
tourism based tourist spots

2. Protection of natural
flora and fauna

Forest/ Biodiversity

Board/Tourism

Continuous
Activity

= Scanned with OKEN Scanner
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Quarterly Compliance Report on implementation of Plastic Waste
Management Rules, 2016 for the period of April, 2024 to June,

2024
| S | No.| [tem CurrentStatus Desirable | Gapbetw | Timeline!
| No. | levels eencurre
ntstatus
\ anddesir |
‘ ed
\ | level | ‘
1 l a. | Whatis the quantity of The quantity of plastic waste |
\ plastic waste generated generation from April, 2024
! toJune, 2024 is 61.083 MT |
| 2 a. | Number of registered plastic | As per the latest record, there
| | manufacturing units | are total 25 Nos. of Plastic
ltems Manufacturing Units in
| the State.
r b. | Capacity of registered plastic | Production capacity is 3470 -
‘ manufacturing units (TPA) | TPA. However, actual
| production is much lesser
than the production capacity
due to low market demand in
the State.
i |
3 a. | TotalnumberofULBs 20 l
b. | Percentage of ULBs which 100% L 100% No-gap-
‘ | have set-up of plastic waste (20 ULBs) (20ULBs) /40 |-
‘ 1' ! management system as per | 85 nos. of Waste Segregation Y = |
i Rule 6(2)? (including | Centres for collection, | : 3 AL
j collection, segregation, | segregation and processing of | Dicl. Crt |
; channelizalion & processing | plastic wastes have been set | G ; I|
i | of plastic waste) up scattering in all ULBs. The \ ‘ i '
sorted and segregated plastic \G i _
| wastes are being sold to the - ’ ’
| registered  Plastic =~ Waste ‘ ' !
I | Recyclers. B =04
¢ Percentage  of ULBs 100% - 100% No gap. :
naving menities for (20 ULBs) (20 ULBs)
I collection of segregated
‘ | | waste |
d | Percentage of ULBs 100% (20 ULBs) 100% No gap.
Material Recovery Facility ‘All the ULBs have started| (20 ULBs)
'Secondary Segregation Centres
‘ |for sorting and recovery of
| |plastic materials. Till date, 85
nos. Segregation Centers |
located scattered in all the
ULBs are found functional |
‘ MRFs are also functioning in |
the Rural areas. |
| 4 a | Total number of 1176 - -
Gram Panchayets / VC J
1
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73

Percentage of Gram e
Panchayets (GPs) which
have set-up plastic waste
management system as per
Rule 77

The Plastic Waste
Management Systems are
being set up in Village level
also. 1130  segregation,
storage and compost
premises in village level has
already been setup.

In addition, the existing MRF
in ULBs are being utilized by
the adjacent villages. In this

regard, an inter-
departmental MoU was also
signed

Percentage of GPs having
facilities for collection of

- s_egregation
sheds/storage/composting

segregated waste facilities at village level and
using existing MRF facilities of ‘ ‘
nearby ULBs. ‘
Percentage of GPs 100% 100% | Nogap N
having material recovery [all the GPs have MRF and the ‘ ‘
facility GPS are also co-using the ‘
facility of nearby ULBs] | .
No. of registered Producers/ 25 Nos - - -
brand owners/ importers as
per Rule9 and 13 of PMW : ‘
Rules? B I
Percentage of producers 100% 100% No gap -
/brand owners/ importers
which have engaged with
ULBs for PMW ~ |
Percentage of ULBs which 100% 100% " No gap - ’
have setup system for (20 ULBs) (20 ULBs) | \
plastic waste management I
with assistance of producers
been set up? Rule 6(3)? o .
Number of registered plastic| 13 Nos
Waste recyclers ‘
Capacity of recyclers (TPD) 4.5 MTPD k - -
Status of utilization of Plastic - = 2
Waste (Annual report form
vi pt 4)
B 1 =
Quantity of plastic waste 259.64 TPA | 259.64 TPA
utilized in recycling(TDP) (As per
Annual
Report 2023-
24)
Quantity of plastic waste Recently, 680 metre road from - /] i g
utilized in recycling/ road Budhjung School to Women '
construction College road was constructed ( .
utilizing the plastic waste. In | \ [ ]
order to utilize the plastic | j ' '
|waste at the maximum extent, N :
Agartala Smarﬁ City Limited is | . :
L encouraging the contractor| N

File No. No.F.18(23)/TS5PCB/S/QR (Computer No. 64400)
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i [towards utilizing the plastic
| (waste in paved surface. {Copy
‘ } ,enclosed as Annexure-1}.
[ ‘ d ‘ Quantity of wastes co- ’ Nil - - -
! processed in cement
. | Kkins(Plants) |
e | Quantity of waste utilized in Nil - - -
' | Production of Refuse Derived
Fuel (RDF)
‘ f | Quantity of plastic waste Nil - - -
used in Production of waste
to oil
g | Quantity of plastic waste Nil - - -

used in other purpose.
(please specity)

‘l 8 | a | Number of units ‘Two nos. industrial units have | - - -
‘ registered Manufacturing \already started manufacturing |
compostable plastic compostable plastic carry bags |
} in the state. Commercial
production started in full swing
‘l after obtaining testing report
\ from CIPET and after obtaining |
i ; due permissions from all ‘
| | concerned. Another two nos.
industrial units have been set =
up to manufacture compostable “C SN
carry bags. But production is Y 77 YN
yet to be started; awaiting for i
R i itesting report from CIPET. | it L Sage
b | Total  capacity  of | 18 MT/Month (Two Industrial @ P
units manulacuuring Units) L
compostable plastic Y .
9 | a | Number of unregistered Nil : - VR
plastic manufacturing or : A
recycling units. (Annual

Report Format Pt.7)

| 10 a | Whether the local bodies Yes. All the ULBs have framed | - - -
i framed bye-laws{Rule6(4)}? 'bye-Laws

11 | a | Whether plé;t'ic carry_b_ég?s" Yes. The plgétic carry bags are - - | -
& plastic sheet of thickness jallowed as per the Plastic |
<50 micron banned or not (Waste Management Rules,

(Rule4c)? 2021  (Amendment) dated |
12/08/2022. Copy enclosed as ‘
S| |Annexure-2 | i
12 a | Hascomplete ban on ' No. - - -
plastic carry bags been
iniposed? |
| ’ (Annual Report Format Pt.3) | |

non-compliance of PWM |The frequent raids are being
Rules.  (Annual  Report |conducted in the local markets;
Format Pt.9) shops etc. to implement the |
hanning order of plastic carry!
bags. Monetary penalties are
' also  imposed for  non-

compliance of BWM Rules. |

‘13 a | Status of action taken on Yes. - - -
\
|

| 1
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)

14 | a |Status of marking and [No such industry is available in -
labeling on plastic carry Tripura. ‘
bags & multilayered
‘ packaging.(Rule 11)

15 | a | Whether state level advisory Yes.

committee is constituted or |Meetings of  State Level
not? [Rulel6]. If yes, details |Advisory Committee are being
of number of meeting |held on regular basis and the
conducted in a year and |[recommendations of the State
implementation of |Level Advisory Committee are
suggestions of committee in |being implemented by the
the last two years. concerned Departments.
Further, the issues related to |
plastic Waste Management
Rules, 2016 are being reviewed
by the Chief Secretary, in the
State Level Committee | ‘
| meetings  periodically. The
minutes of the said meeting is
| enclosed as Annexure-3.

i

16 a | Status of phasing out |There are no such - - -
Manufacture and use of fmanufacturing units operating |
multilayered plastic which |currently in the State. However, |
is non-recyclable or non- |Many awareness programmes
energy recoverable or with |are being conducted on a
no alternateuse of plastic in |regular basis for phasing out
two years time.[RuleS-3] the use of multi layered plastic
which is non-recyclable or non-
energy recoverable.

e e = : SRR e

17 NGT directions (Paral4d) of
247/2017 order dated
06.12.2019

a | Has institutional mechanism Yes. - -

established? (Y/N)

. b | Confirmation that Yes. ) - -

]
I asperpara 14d. been - ‘
|
Is operated in the state(Y/N) ‘I

¢ | Confirmation that no plastic Yes. - - -
carry bags /films <50 |No person shall manufacture,
microns of thickness is [import,  store,  sell the
manufactured, stocked, sold |prohibited plastic carry bags in
(Y/N} and used in cities [the whole state of Tripura.

| /towns in the state

——— = n - e e

d | Confirmation that Yes.

thermocol /polystyrene ||njtiatives have been taken to
cups , plates etc are not eliminate the single use plastic
used extensively and are |in the State. Many awareness
not haphazardly \hrogrammes are being
littered(Y/N) conducted on a regular basis y
for minimizing the use of single | \\ 7 !
use plastics.

. m / {

L L . p—| 4

,
F"‘ f A8
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[A Special Task Force (STF) has
been notified by the State
Government for preparation of
Action Plan to phase out of
Single Use Plastics (SUP)
| (Annexure-4).Moreover, the
| Urban Development
Department and Rural
Development Department has
been designated as Nodal
Department for elimination of
SUP. (Annexure-5)

A comprehensive Action Plan
has been prepared for Phasing
Out Single Use Plastic from the
State and submitted to the
Ministry of  Environment,
Forest & Climate Change, Govt.
of India.

'The Government of Tripura has

aunched “Plastic =~ Mukta
| Tripura Abhijan” an initiative
| ffor elimination of Single Use
~ Plastic Items in the State.

e | Confirmation that  has | Yes. - - -
special environmental |District Level Task Force in
squad been set up for |eight Districts and

enforcement to oversee and |environmental cell in each ‘ |
; ensure that no litter of |ULBs have been set up for
' \ plastic waste takes place at |enforcement to oversee and

| historical, religious, public lalso to ensure that no littering

places.(Y/N) of plastic waste takes place at
historical, religious and public
’ |places.
f | Confirmation that no Yes. - - -

dumping of plastic waste on (Wire meshes were installed in
drains, river bank and no |major drains in each ULBs to
burning of plasticsin open arrest the littering of plastic
| takes place in state /UT wastes into any water bodies.

l (Y/N) The  Urban  Development
Department has designated one =
Ward as Nodal Ward in each e
ULBs for implementation of
Waste Management rules. f
Burning of all types of wastes is / 4.

prohibited in the State of -
L - | Tripura. {Annexure-6) | u A -
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TRIPURA STATE POLLUTION CONTROL BOARD

——— (A Statatory ()1‘guni5f11i0n }J.ndur (f'mvcrnn{cnt' of Tripura) ;
ECTd Department of Seience Technology & Environment 10L
g Fr !
trpch
No.F.8(28)/TSPCB/PWM/AR/ £2. 1 2.~ 2/ 3 September 11, 2024
To
Smt. Divva Sinha
Additional Director & DH-UPC-11
Central Pollution Control Board
Parivesh Bhawan
East Arjun Nagar, Delhi-110032
Sub: Submission of Annual Report on implementation a Plastic Waste
Management Rules, 2016 and its subsequent Amendment for the year
2023-24-reg.
Madam,
Please [ind enclosed herewith the Annual Report on implementation of
Plastic Waste Management Rules, 2016 & its subsequent Amendment for the year
2023-24 in the prescribed format for favour of your kind information and further
course of action.
Yours Sincerely,
Enclo: As stated ~
Q. Uy
(Dr. Bishu Karmakar)
Member Secretary
‘.

Copy to:

1. Regional Director, Central Pollution Control Board, Regional Directorate
NE, Lower Motinagar, Shillong, 793014.

Address e
PARIVESH BHAWAN

Pandit Nehru Compiex. Gorkhabasti. e-mail :

website Contact; =

wavwv.Ispeb.iripura. gov.in / trpenvis.nic.in Chairman : 0381 - 2322462 )
Member Secretary : 0381 - 2325421

PO : Kunjaban. Agartala. West Tripura - 799 006 tripuraspeb/@gmail.com / hoospeb-trifzgov.in lHead of Office : 0381 - 2322455

OCMS Help Desk : 0381 - 2328792
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Annexure |

{(Column 2)

Details of Plastic waste management details

PW Generated (
TPA)

PW Collected ( TPA)

PW Proccessed (TPA)

| 25964

259.64

259.64
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Annexure il ( Column 4)

Details of Unregistered Manufacturers

S.No.

Name of
the unit

Capacit
b

MLP/ Rigid/
Flexible/
Recycler/ Co-
processing/
Compostable /
Qthers { Please
specify)

Status
(Operati
ng/Clos
ed)

Production
capacity {
TPD)

Details of Action
taken against the
unregistered unit

1

There is no Unregistered Plastic Manufacturers in the State of Tripura.
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Details of units producing restricted Single Use Plastic items

S.No.

ltems Total Cperating |Capacit |Closed |Capacity of
No of Units y of Units (|closed units
' units  |( No.) operatin |No.) (TPD)
g units
‘ ( TPD)
1 Ear buds with \ - - - -
| . . Nii
plastic sticks
2 Plastic sticks for X - - - -
Nil |
balloons i
3 |Plastic flags Nil - - - -
4 |Candy sticks Nil |- - - -
5 lce-cream sticks Nil - - - -
6 |Polystyrene - - - -
[Thermocol] for Nil
decoration
7 Plates, cups, - - - -
glasses, cutlery
Isuch as forks, Nil
'spoons, knives,
istraw, trays, 1
8 Wrapping or ' - - -
packing films
around sweet
'boxes, invitation Nil
cards, and
|cigarette packets
S [|Plastic or - - - -
PVC banners less Nil
than 100 micron, T
stirrers .
10 [Plastic Sheets < . |- - - -
: Nil
50 micron
i1 |Plastic Bags < 75| . |- - - -

micron
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Annexure-li { Column

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT

Timeling

Serial |ltems Current Status Doslrable  |Gap hotween
No. Levels [the current
status and |
desirable level
1 What'is the quantity of plastic waste 259.64 TPA (As per - -
generated (Annual Report form Vi pt. 2,6) |Annual Report 2023-24
(TPD) covering the period w.e.f
April 2023 to March,
2024)
2{a)  Number of registered piastic As per the latest record, - -
manufacturing units there are total 25 Nos. of
Plastic items |
Manufacturing Units in the
State.
2(b) Capacity of registered plastic Production capacity is - - .
manufactunng units (TPD) 3470 TPA. However,
actual praduction is much
lesser that the production
capacity due to low
market demand in the
State. L R——
3(a) Total No of ULBs 20 (Twenty) -
3{b) Percentage of ULBs which have set-up of|100% (20 ULBs) 85 nos. [100% (20|No Gap -
plastic waste management system as per |of Waste Segregation ULBs)
Rule 6{2)? centres for Colfection,
(including collection, segregation, segregation and
channelization & processing of plastic processing of plasic
waste) wastes have been setup !
scattering in all ULBs.
The sosted and
segregated plastic wastes
are being sold to the
registred Plastic waste
Recyclers.
3© Percentage of ULBs having facilities for 100% (20 ULBs) 100% (20 No Ga L
. p
collection of segregated waste ULBs) |
3{d) Percentage of ULBs Material Recovery 100% (20 ULBs) Alithe [100% (20|Nil "
Facility ULBs have statrted ULBs)
Secondary Segregation
Centres of plastic
materials. Till date, 85
nos. Secondary
Segregation Centres
located scattered in all the
ULBs are found
functional.
4(a) Total no. of Gram Panchayat/VC 1176 ‘

Scanned with OKEN Scanner
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1o

14(b} Percentage of Gram Panchayat which }The Plastic Waste -
nave setup of plastic waste management |Management System are
systerm 33 per Rule 7 fbemg set up in village
leve! alsg 3942
segregation. storage ana |
| |compostable premises in
ivillage level has alredy
ibeen setup. in addition,
|the existing MRF in ULBs
lare being utilized by tha
\ ladjacent village. In this
| regard inter-depantmentat
‘ VioU was also signed
jz. c |Percentage of GPs having facilties for 942 waste segregation 1 - -
|Coliection of segregated waste |sheds/storage/compostin
|g facilities at village level
and using existing MRF
facilities of nearby ULBs
z ‘ | .
l4(d) [Perceniage of GPs having Mater:al f 100% 100% No Gap -
Recovery Fac !
|
|
|
o
'5(a) No of regstersd Producers/brand 125 nos - |
owners imporers as per Rules 9 & 13 of
(PWNM Ruies? | , |
'5(b) |Percentage of [100% [100% No Gap I-
Producers/Brandowners/importers which
have engaged with ULBs for PWM
5@ Percentage of ULBs which have setup :100% (20 100% {20|No Gap -
systein for piastic waste management IULBs) ULBs)
with assistanice of producers been set -
_ lup? Rule 6349~ ;
a(a) Number o° reg:siered plastuc waste 13 Nos - -
recyclers | | ‘
6{b) Capacity of recycier (TPD) 4.5TPD | - J
7|Status-of Utilization of plastic waste ¥ 1 -
{(Annual Report form Vi pt.4)
7(a) | Quantity of Plastic waste utilized in 1188.64 188 64 |- -
[recycling {TPA) | S
7{b)  |Quantity of plastic waste utilized in 12.5 MT {aprox) -
recychng Rozo Construction iRecently. 680 metre road 2
from Budhjung School ¢ »
Women College road was | K
constructed utilizing the | ,
‘ Plastic Waste. In order to //
lutilize the plastic waste at Y/ !
| | [the maximum extent, ' Ja
Ix—\gartaia Sman City ( :'
! Limited 1s encouraging = [
the contractor towards 1\
utllizing the plastic waste \
1IN paved surface. |
i |
7® Quantity of waste Co-processed in INil |- - :

Plastic Waste in Cement kiins
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carry bags & multi layered
packaging (Rulet1)

available in Tripura.

‘L \ 1'-,
7{d} Quantity of waste utilized in production of | Nil
RDF B
7 {e) |Quantity of plastic waste used in [Nl
production of Waste to oll
7{f} Quantity of plastic waste used in other Nil
purpose (please specify)
8(a) No. of Units registered manufacturing Two nos. industrial units -
compostable plastic have already started
manufacturing i
compostable plastic carry
Dags in the state
Commercizl production
Istarted 0 fuil swing after
obtaining testing report
[from CIPET and after
obtaing due permissions
from all concered.
Another two nos.
lindustrial units will be set !
(up te manufacture
_ icompostable carry bags |
'8(b) |Total Capacity of Units manufacturing |18 MT/Month { Two [
compostable plastic \Industnal Units) |
S(a) No. of unregistered plastic manufacturing |Nil - -
|or recyching units (Annual Report format
|ot7) i
!TO [Whether local bodies have framed bye- | Yes. All the ULBs have
. | 20 ULBs
|laws [Rule6 (47 framed bye-Laws.
11 |Whether plastic carry bags & plastic Yes :
sheet of The plastic carry bags are
~ thickness < 50 mucron banned or not allowed as per the Plasuc
[Ruled(c)? Waste Management |
Whether plastic carry bags & plastic Rules 2021 |
sheet of {Amendment) dated
[thickness < 50 micron banned or not 12/8/2022
[Ruled(c)? e |
12 Has complete ban on plastic carry bags | l-
been imposed? (Annual Report format  [No
pt. 3) —
13 Status of action taken on non-compliance | Yes i
of PWM Rules (Annual Report format |The frequent raids have
pt 9) |been conducted in local |
shops, markets for g
enforcement of banning ‘
order of plastic carry bags | ‘
in the State  Monitory
penalty is also being
‘l imposed.
[14 Status of marking & labelling on plastic ~ No such industry is
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—

—

is constituted or nat? [Rule 18] If yes,

‘15 [Whether State Level Advisory Committee | Yes. - -

Meetings of State Level

details of number of meetings conducted Advisory Committee are

Hn @ year and mp emeniation of
suggestions of ccmnittee in the last 2
years

| |

|

‘being held on regular
‘basis and the
recommendations of the | i
|State Level Advisory i i
Comimittee are being 1

limplemented by the "

concerned Departments |

(Further. the issues related!

o Plastic Waste ‘

Managemen: Ruies 207€

are being reviewed by the |

IChief Secretary, In the

State Level Committee

meetings perodically.

16 |Status of phasing out of manufacture and |There are no multi- ‘- S

!L;se of multi-layered plastic which is non- llayered plastic item
’ recyclable or non-ebnergy recoverabie or manufacturing units

, with no aiternate use of plastic in two
‘ years' time [Ruled-3]

operating currently in the
|State. However, Many
lawareness programmes
Eare being conducted on a
|regular basis for phasing
|out the use of multi
[layered plastic which s
,’non recyclable or non
lenergy recoverable

T

— S — ———-
117

a  |Details of Action taken to ensure that
|plastic waste 1s not burnt { Rule-6{g))
|

[All types of burning of - |-
wastes is prohibited in the |
State of Tripura ]

b !Details of Action taken w.r.t engagement
of civil socities/groups with waste pickers

Adverttsement in I-
newspaper are being

6(e))

awarness amonz stakeholders { Rule-

competition has been
conducted among ECO- |
Club students. 2. '
Awarengss programme in ,
‘schools are being

conducted on regular

basis 3. Adverisement in

newspaper are being

published to aware the |

Jlocal people.

{ Ruie-6/f)) published to aware the
iocal people/ civil socities |
L |
c Details of Action taken wrt creating 1. Online Quiz - - -
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GOVERNMENT OF TRIPURA
A DEPTT. OF SCIENCE. ﬁ:;)HNOLO\h & I N\’H\ONM’ NT
VIGY AN, PRAJURTI O PARIVESTT BHAWAN
PT.NEHRU COMPLEX: «\(mf%l: VLA
TRIPURA-7990Q00

No.F.8 (30)/DSTE LNV /PLV/5012-30 Dated: 03/08/2022

NOTIFICATION

thrca% n Cy‘i'CiSL‘ of the nowers conlerred under the provisions ol
o . g of 108061, and also the
Scction 5 of the Envirorment (£ mtuL on} Aci, 1936 (29 of 1980), and aiso le
. 11 o

POWECTS confumd o this Staie, vide Notification No.5 .0.479 (2] datcd the 25

July, 1991 under the pmvzsrons of Section 23 o the Environment (Protection)
Rules, 1936, the Government  of

Tripura  had issued  Noulfication
No.F.8(30)/DSTE/ENV/Pi-11/1679-97 dated 10.03.2015 imposing a complete
ban on manufacture, import, storing, vansport. sale and usc of plastic carry
bags in the whole State;

And
Whereas, the Ministry of Emvironmen:, [Forest & Clhi

(MOEF&CC], Government of India
{Amendment} Rules, 2021

mate Change

1ssucd lh(? Plastic Wastc M nagement

, vide Notification No.G S R.S7H{E) dated 12.08,2021.

Now, therefore, the conditions and provisions maentio Poin the

160 e Paastic
Waste Management {Amendment] Rules, 2021 wssued on 12082021 by the
Government of india ¢

shall be carried out in the Stawe of Tripure.

This  is  issucd in  supecrsession  of  the Notification  No
.8 30)/D‘7TE}/EN" [ PL- 11/16/9 97 dated 10.03.20135 and will take immediate
effect. = . ~ )

By Order

. ) ; = | {Dr. P.K. CI uz\rava ty, {AS)
N\ Sceretary
\ "‘f::‘“"}if'.'_\-.. P to the Government of Tripura
Lopy‘.,}gl- = g .
1. ']hL'S(:ru_um <: the Hon'ble Governor, Tripura,
ki ne Principal Private Scerelary to the Hon'sic Chiel Minister, Tripura
3 P.Swihe All Hon ble Ministers, Govt. of Tripura
4. The Homvbile w fayor, AMC, Agartala.
5. The Han'bie Cl 1airpersons of all Municipal Council s, Tripura.
O

The Hon'ble Chairpersons

irpersons of all Negay Panchovets, Topura
O Cs '

Scannad with CamSeanrer

Seanned e CamSeannor




N 7
e i e . -
f
N
ToThe S wo Chaed Sceretary, Gove of Tripuri
8. The Divector General of Palice, Gavt, of Tripura, Agartala.
L9 The Chndrman, Tripura State Pollution Cantrgl Board.
LOUAN Pro Seerctaries/Seareiarios/ Special Seerctaries, Govi of Tripura.
L The dMunicipal Comissioner, AMC, Apartadic
F2The Chiel Executive Oificer, TTAADC.
LAl DR & Collectors, Tripura.
Hh Al Heads of Departments/Directors, Govt. of Tripura.
150 Al Sub-Divisienal Magistrates of ail Sub-Divisions, Tripura,
16 Al Block Development Qificers of @l RD Blocks Tripura,
VO Chae! Sxecutive Offieers, Al Municipss Councils, Tripura,
18 Execuuve Officers, All Magar Panchavets, Tripura.
19, The Manager, Government Press for publication of this notification in the
next issue of official gazette,

?

s I
s :f”’\rﬁ-“f{[ﬁ;"gﬂﬂ/“
(Dr. 7.0 Chakravarty, 1AS)
Secretary
to the Goavernment of Tripura

e r—
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VU CORIPLELN ST EALA
TR 006

No. b8 (30}/DS.H':-“':N\"/1’(~\’,f. 61/‘(:%_._ SE 6 Mated ()_/3) JOS12022

3

NOTIVICATION

I exercise ol the powess conderred upon an per the provicion of Section &
of the Enviramment [Protec hion] Act, psta (209 b TAES) and adno che power
conterred to this State, vide NotSeabion HooS Oud 0] died the 250 July, 000

under Scction 23 of the BEoviranment (Protection tales, 1086, the Gavernment of
Tripura had assued Notification No 9 8{30)/ RDSTIS/ENV/PEV/5612.30 dated
03.08.20220 for muanagement of plastic wasle and phasing oul Single Use Plastic
remis) in the State of Tapur in accordance with the Plastic Waste Management
{(Ameadment) Rules, 2021,

v ovder 1o ensure
Mrorgement anendmeniy Dules, 2021 0
shall be realized v case of wolintion
{(Amendment) Rules, 2021

sl

SI. Pollution Cost to be Tollution Cost |
No. Imposed upon Rs. {
] - Permanent - 1) Rs.1000/- only in casc of first nffence. !

| Shops/Establishments | ii} R$.2000/- oniv 5. Sccond offence,

itl} Rs.3000/- <o for Third & Subscquent
offence.

i

[vg

Temporary or mobile | 1) Rs.500/- only in case of first offence.

shops/establishments i1) Rs.1000/- only for Second offence. !
L i) Rs.1500/- onir for Third & Subscquent’
offence, }

-¢) i Individual Usc

[
Assisiant Sub-inspector of Police under control of Sub-Divisional Police Officer
(SDPO} in cach Sub-Division and also by the following ‘Authorized Officers’ in
their respective jurisdiction. The amount collected as ‘pollution cost’ will be
centrally deposited in the Savings Account Number = 33906035634 which
is in favour of Mcmber Sceretary, Tripura Stute Pollutlon Control Board] at
State Bank of Indiu, TLA Itouse Branch, Colonet Chowmunliani, Apartaln o
utthze the fund for tie pugpose of covironment up-goadation e stde, ipaca
Sate Poliation Coitrol Sonrd CEs PO will Toolk aliey the overall tncuon of the
Banlc Account and proper utilizauon of fund, The sime account shall be audited
regularly by the TSPLI.

L W\ 5
ﬂ “: ;
__n A \ L. / P g
= \\ :
-
\ O\ ™ — Scannéd with CamScanner
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[ RN CO oA e
e it e S

e A . i e .

Ay F 172008 feorea: . : 1 :
1, Authonzed Officers: Notification in -

: - . et 111 Con amploment this 1
owing officers nre horeby vty \s
. , ¥
and Cfficers al '

| and ~ahove.

The (ol

el fesprotve JUrmsdionien, aney,

. ol 3o
stembeor Secretoy, Trpnon St Pellul Control Board

i . v Scients

the Jovel of a4 B oimental Enpsees L uimor st
. I -~ S . s I O yration,
2 Municipal Comunussioner, Agartada Hune sl Carporabion,
othicr Officers noatnated by him.

Apartala and

e ) . . eous District Council,
3 Chicf Exceutive Officer of Tripuen Tribal Acua AUlnomous Distr

Tripura and other Officers nommated by him,

o in Tripura and his

4 Listricy Magistrare & Cotleciars of afl respesteve Distict

N Ce s,

wewor of Police and Asst Sub-

by Superintendent of

S Supermendent of Pohen, SEBPO, Sub-ine
Inspector of Police & Other Officinls noeminated
Folize.

6. Director, Department of Scicnee, Technslogy & Rnvironment, Government

of Tnpura and his nominces.

and Officers at the level of

7. Director, Food amd Civl Supphics Deparu
inspelor and above Diector may nominate any other officials as deemed
fie

Y Sy - SN . o ~ . e B 3
§ Dircctor, IndGustries & Commercs Departrent and otner Officers nominated
by him.

Lo

. Director, Health & Family Wellure Deparunent or other Officers nominated
by hum.

10. Comrmissicner of Taxes & Excise and Ufficers at the level of Inspector of
Taxes and abave,

tl. Labour Comniissioner

7, Latzar Deparunyne and Sficers at the level of
Inspector and

v
12. Sub-Divisional Magistrate of all respective Sub-Division in Tripura.
13. Controller, Legal Metrology, Government of Tripura & his nomineces.
14. Block Development Officer of alt respective R Block ui Tripura.

15. Chief Exccutive Officey ol all Municipal Councils in Trpura

1o, Exccuuve Clficers of il Magar Panchayets o fripara.

5. [t s made clear thot at Uoe tme of imposition poilution cost and collection
from the shop keepers or {rom any indvidual as per the quanium referred above,

proper receipt showld be given by the ail concerned oy dociment

15 Proper accounting should bhe matde by the il concerned and alse by the
a State Pollution Control Monrd, so that e State Lovel Advisory Bod
el e Doviiomnent (iates o Act, 19805 and th
TG oo tune o Lime o can

Tripusi
asutuied urnder the prov,

cn Wuste

3
S

L Upeinent Ve
;e s pooscehon of Bovironinent

supurviss the @orc ol e imy cinesin e

\ / Page 203
\ \\
! N
{ \
"'/J \ }
Scanned with CamScannes
o VeS ! Qeranned by CamScanner
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Ay -
+
Ll T
‘ LA ey
UMU {4 T AL TR SRR i s brannooet o D anmitherined s
~ " ;“.‘\ : . DR R A R R . v : ‘A U o .
uigley \.‘ v bible (o o St gtnye et sthier oenialory rder oas conbigocd
1 . . . .
the RIY m\m‘“ nE (rate cliend Act o bann ! Rutes oede there under, apart from
RARN Menlioned

I Paynecnt ol nolittion coat.
L. l\m'm)’ tiid
Police wiy rontier
AUthorities

S eounducted by tie all above mentioned "Authorized Officers”, i“cal

Pl co-operation and in cane of refuns Lo pay ‘pollution cost’, pelice
Wil {ake neceasary

ICessAry selion i accordance W,
N o
10, This is ] . T i
T80 2 [N i SUperseesien aolie i
TS0 TDETE/ N SPRCIV Meany Sugd D9 luno s and S HIE P [
ilCL,’ .

t2- Order of the Governor

(Dr. P.K. ChaXravarty, [AS)
Seeretary
1ot Guvernment of Tripura

o

lic Scoretasy Yo Ui

2. The Principal Privie o b e Chyos Mimster e
3 P.3 o the Al ch'ul“ usters, Gove ol jz'.pum

<. The Homrble Ma VI, Agartalal

The Hon'ble Chairpersans of all Mumcipal Councils, Tripura.
6. The Hen'ble Ch m 3Crsons 01 all Nagar Panchaycts, Tripura,
7. The PS tc Chiel 1 T

Tripura.
. _TFhe Director G. i
7 The Charrmaay

L0 Al Pr. Sceretanc

. ST
1. The Mumicipad Commn s uner, AL L

12, DM & Collecters of all districts of T 'PU“v

13 Al Heads of Departments/ Birectors, Covt. of Topura.

14 All Sub-Divisional Mamstrates of all Sub-Divisy
13.All Block Development Oir"m—s of all RD Plocl 5
ir’_xCh;sf Executive Officers, Al Muni il
cutive om-»m C
wwemed
Netification (2
v 8r: S Bamlg,
Website.
20 The Manager, Governmenl Press for public
issue of official gazelic

{2

Page Jof
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No.E27(3) 1 SPUB/MONWM/2/ A0 -+ 4
FORM 2
[See Rule 6(21]

L

FORN TOK Gl I OR RENEWAL OF AUTHORISATON BY TRIPURA STATE
FOLLULTTION  CONTROL BOARD 10 THE  OCCLPIERS, RECY (LERS.
PREPROCESSORS™ RE-USERS. USER AND OPERATORS OF DISPOSAL FACH. TS

o TSPCB/ HOWM /1]
wilication: Application No. 433 dated 28/002021

.

With reference o the application duted

28 00 2024, Mungan Miah, Pros i
Mesoosalidt @ Sahin Enterprise is bereby granted hor

3 =

»d slgnew inspection report tar sl

,‘

RSN

Fremiises situated at Nimbark, Badharghat Indusuial Estuie. Agartalu, Tripur. (W),

§ Chemicals - Authorized mode of

disposal  or recyeling

SN Ndnie w!

utihization oF co-pracessing.

Cic.

t Sludge and adlters conraminated - Storage &  Transfer of OU1I7An um
with ol ~Hazardous Waste

2 Mol wustes and waste consisting 230 VA num

ol ailoys or any ot the

Poo b he pancnzanoashall be valid toea period of five years [roso the du

i iplag wg i dooon Fimti L . s i E A N
cobhe asihonizationas sabject o the follow g yenerdl and spocilic condffi O8sz.

v Generab conditions of authorization @l

Poc authorized person shall comply witl the provisions ol the Enviro ¥

N DR d thie rules made there under.
N B o s meweweadl sliall e asredriced e masaintion Y
20 The w o is renewal shall be produced Tor mspection I

a1
ed by the Tri

ipura State Pollution Control B
! dortzed shall not rent. fend scli,
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NG.I".8(26)/TSPCB/PW U/2019/10/ December 30, 2020

CERTIFICATE OF REGISTRATION

[For the Recycler winder Rule 13(5]

Ve Lo Se Pollut oo Conral Bowd alter oxanining the application hercby issued Certificate of
P aaien wo MY sabd & Sabin FEoterprise, having its factory located at Badharghat Industrial

Foatie, Aourtala, West Tripura tor recscline of plastic waste or processing of waste subject w0 the

S 403 Cana s

I ot shall comply with the provisions of the Plastic Waste Management Rules. 2016, as
aided mder the oy ironmental (Protection) Act, |
; lix newal uf wceniticate shall be made «t least 120 days prior to expiry of
1 ‘,/\
Lo\ e wee us per the Guidelines issued by the Ministry of Environnent.
e Conral Pedlutiog Control Board from time o thine.
¢ sile 0" Roezistut Hobe forteited or wi ld for non-complyi vith 1
¥ Woihe B ¢ W banupement Rules, 2016, as amended 2018, during
. i e e e ne etz should not be dischurged i open land. [t shoula be
1 il NRLES X i+
TRMUR TESATIN ] I s ete. shic not be dumiped in the road side
W cton ) e waste should be ensured.
wld oot B dlewed o manulacturedproduce any kinds ot plasiie carry bags and
d S 11345

ave W be provided 1 the workers of the unit
the ISPCB once inayeur,

g~

T Certitlcate of Kegistration shall be valid for a period ol

susper.ded.

3{three) yvears unless revoked:

{.Al reauarrs i}
l | Lo i
~ L) I
Lo Y
sel Mo Miuh \5)(133J> — = N .

Badbarehar ludusteiat s ave

Agartuda, West Tripura,

Fhe vt Nugastr ne & Collector, West Tripura District. 3
[he croccon Dlepariaat Industries & Conimerce.

Fhe St ing Direceor, Tripura Industrial Development Corporation Lin\igee '\
[he Dirceior, Depariment of Science, lechnology & Environment N\ O
-:_-\. 2 ¥ C
R §
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No.F.27(3)/TSPCB/BOWMT 5439 - 43 January 0, 2022
FORM 2
[See Rule 6(2)]

FORM FOR GRANT OR RENEWAL OF AUTHORISATON BY TRIPU}}A STA?E
POLLUTION CONTROL BOARD TO THE OCCUPIERS, RLCYCL}ERS,
PRI:PROCESSORS’, RL-USERS, USER AND OPERATORS OF DISPOSAL FACILITIES.

L. fwthorization No: TSPCB/ HOWM /27
2. Reference of application: Application No. 115409 dated 08/09/2021

With reference 1 the application dated 08/09/2021, Sri. Sankar Chandra Deb
applicant of M/s. S. D. Metal is hereby granted an authorization based on the enclosed signed
inspection report for storage of Hazardous Chemicals on the premises situated at Malaynagar,
By-pass Road, Agartals, Tripura (W)

Details of Authorization _
'S/n | Name of Other waste as per HOWM ~ Authorized mode of disposal | Total quantity
Rules, 2016 ' or recycling or utilization or \ (tor/ annum)
‘ | » | co-processing, €fc. B
"1 B/BIOI0 - Maal & Metal-alloy | ’. \
_ wastes in metallic, non-dispersible |
2 B,/B1110 - Electrical & Electronics |
 assemblies Storage of Other waste 6 MTA
'3 | ByB 3020 - Paper, paper board and
5 paper product wastes
4 By/B 3010 — Solid plastic waste

—— = 1 | = W j

1) The authorization shall be valid for a period upto § years from the date Ofl'ilSS‘tiC.
2) The authorization is subject to the following general and specific conditions: -

A. General conditicns of authorization:

1. The authorized person shall comply with the provisions of the Environment (Profééﬁo’n)
Act, 1936, and the 1ules made there under.

2. The authorization or its renewal shall be produced for inspection at the request of an
officer authorized oy the Tripura State Pollution Control Board.

The person authorized shall not rent, lend sell, wansfer or otherwise transport the

hazardous and other wastes except what is permitied through this authorization.

1. Any unauthorized change in personnel, equipment or working conditions as mentioned
in the application by the person authorized shall constitute a breach of his authorization.

5. The person author.zed shall implement Emergency Response Procedure (ERP) for which
this authorization 1s being granted considering all site specific possible scenarios such as
spillages. leakages. fire etc. and their possible impacts and also carry out mock drill in
this regard at regular interval of time;

L

N
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The persons authorized shall comply with the previous outlined in the Central Pollution
Control Board guidelines on “Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste Penalty”

[t is the duty of the authorized person to take prior permission of the Tripura State Pollution
Contrel Board to close down the facility.

The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardcus and other wastes shall be
maintained.

. HDPE liner shall have to be used to avoid any contact with natural water body & ground

water.

. The hazardous and other wastes which gets generated during recycling or reuse or recovery

or pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specific condition of authorization.

. The importer or exporter shall bear the cost of import or export and mitigation of damages if

any.

. Proper measures shall have to be taken to avoid any spillage of Hazardous & Other waste.
. An application for the renewal of an authorization shall be made as laid down under these

Rules.

. Any other condition for compliance as per the Guidelines issued by the Ministry of

Environment, Forests & Climate Change or Central Pollution Control Board from time to
time.

. Anpua) return shall be filed by June 30" for the period ensning 31% March of the vear.

B. SPECIFIC CONDITIONS:

Proper safety measure should be taken unit by the industries dealing with Hazardous &

.Other waste.

Utmost care should be taken while handling of Hazardous & O‘her waste by using trained

manpower.
Safety of workers and residents in the vicinity should be ensured.

W D\-mv\vsw/

(Sushanta Das)
Jr Scientist
Tripura State Pollution Control Board

Sri. Sankar Chandra Deb, Proprietor
M/s. S. D. Metal
Malaynagar, By-pass Road, Agartala, Tripura (W)

Copy to:
]. District Magistrate & Collector, Tripura (W)

RV &

. Director, Industries & Commerce, Tripura (W) . g
- Municipal Commissioner, Agartala Municipal Corporation, Tripura (\\‘M'
. SDM, Sadar, Tripura (W) W
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No.F.27(3)/TSPCB/HOWM/28/ 5489 - 33 January O/, 2022
FORM 2

[See Rule 6(2)]

FORM FOR GRANT OR RENEWAL OF AUTHORISATON BY TRIPURA STATE
POLLUTION  CONTROL BOARD TO THE OCCUPIERS, RECYCLERS,
PREPROCESSORS’, RE-USERS, USER AND OPERATORS OF DISPOSAL FACILITIES.

1. Authorization No: TSPCB/ HOWM /28
2. Reterence of application: Application No. 116115 dated 08/09/2021

With reference to the application dated 08/09/2021, Sri. Prahalad Deb applicgnt of
M/s. P D Enterprise is hereby granted an authorization based on the enclosed signed
inspeetion report for storage of Other waste on the premises situated at Malaynagar, By-pass

Road, Agartaia, Tripura (W)

Details of Authorization

'S/in | Name of Other waste as per HOWM | Authorized mode of | Total quantity
Rules, 2016 disposal or recycling or  (ton/ annum)
utilization or co-processing,
A . - ) ete. -
1 (B/B1010 - Mctal & Metal-alloy |
| wastes in metallic, non-dispersible
2 B/B1110 — Electrical & Electronics |
assembhcs Storage of Other waste 6 MTA
3 53 B 3020 - Paper, paper board and |
| paper product wastes | .
"4 By/B3010 - Soli J plastic waste P/

/IS ! y
/{ % / WL 3

1) The authorization shall be valid for a period upto § years from the date of Issya. "
2) The authorization is subject to the following general and specific conditions: ) |

A. General conditious of authorization: \

[. The authorized person shall comply with the provisions of the Environment (Dmteumn)
Act, 1986, and the cules made there under. AL

2. The authorization vr iis renewal shall be produced for inspection at the request of an

officer authorized by the Tripura State Pollution Control Board.

The person authorized shall not rent, lend sell, rransfer or otherwise transport the

hazardous and other wastes except what Is permitted through this authorization.

4. Any unauthorized change in personnel, equipment or working conditions as mentioned
in the application by the person authorized shall constitute a breach of his authorization.

5. The person authorized shall implement Emergency Response Procedure (ERP) for which
this authorization 1s being granted considering all site specific possible scenarios such as
spillages, leakages, fire etc. and their possible impacts and also carry out mock drill in
this regard at regular interval of time;
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The persons authorized shall comply with the previous ontlines] in the Central Pollution
Control Beard guidelines on “Tmplementing Liabilitics for Environmental Damages duc to
Handling and Disposal of Hazardous Waste Penalty”

[tis the duty of the authorized person to take prior permission of the Tripura State Pollntion
Control Board to close down the facility.

The imported hazardous and other wastes shall be fully insured fer transit as well as for any
accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

. HDPE liner shall have to be used to avoid any contact with natiral water hody & ground

water.

. The hazardous and other wastes which gets generated during recycling or reuse or recovery

or pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specific condition of authorization.

. The importer or exporter shall bear the cost of import or export and mitigation of damages if

anv.

. Proper measures shall have to be taken to avoid any spillage of Hazardous & Other waste.
. An application for the renewal of an authorization shall be made as laid down under these

Rules.

. Any other condition for compliance as per the Guidelines jssued by the Ministry of

Environment, Forests & Climate Change or Central Pollution Centrol Board from time to
time.

- Annua! return shall be filed by June 30" for the period ensuing 21°" March of the vear.

B. SPECIFIC CONDITIONS:

Proper safety measure should be taken unit by the industries dealing with Hazardous &

Other waste.
Utmost care should be taken while handling of Hazardous & Otrer waste by using trained

manpower.
Safet of workers and residents in the vicinity should be ensurcd.

{\}!\\( o\No\-\L'Oﬁ“ -
(Snshanta Das)
Ir Scientist
Tripura State Pollution Control Beard

Sri. Prahalad Deh, Proprietor
M/s. P D Enterprise
Malaynagar, By-pass Road, Agartala, Tripura (W)

Copy to: _;II- .____,.
1. District Magistrate & Collector, Tripura (W) =<

2. Director, Industries & Commerce, Tripura (W)
3. Municipal Commissioner, Agartala Municipal Corporation, Tripura (W) |
4. SIDM, Sadar, Tripura (W) \\

-

\ ".I
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CERTIFICATE OF REGISTRATION
[Far the Reeveler under Rule 13(37]

P Hripure State Pollntion Conteol Board atter examining the dpplication
wooiticate o i to Mos, Sureya Industry having s factony Tocuted ot Bodhj
b, (W) o reeyele on provess phstic waste subject w the 10low
~
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tilde SN ental {Provection Act. 1V8G.
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< Loer Vocrdiimsliiees sodid W sTOS . My ]Tl\ﬂ;ii“!.\ Cliosntau i Nl D ﬁ.L.:l“.'\.L e road
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0l sosdld ot be dllowed to manub

O s R ¢ a0 S RSB C e,
3 Pt Damd s s ence coveraae shall have 1o be provided to the svarkers of e unit.
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CERTIFICATE OF REGISTRATION

[ Far the Recveler under Rule 13(3)]

Uhe Tripura State Pollution Contred Board alter examining the application hereby issue

Contflcate of Registrution w M/, Surya Industry having its factory located st Bodhjungnugar,
Acactabn Tripues (W) 0 raevele on process plastic wastle subject o the tullowing wrms wisdd
oG LS
el st ey avith i P Pazeilys td Hhe Plastie Svaste Maameement Rales, 2000 us
..... cu 2L E ot ted woder the Diveronmental ( Protection) Act, 1986,

A1 Rk 2 reacval o g certilicote shall beonade e feast 120/ dayvs prior 1o expiry

Any wther conditions Tor complinnce as per the Guidelines issued by the Minis

'

invieonient. Poresoams Climate Change ae Centenl Pollution Coywrel Board from time 1o

s ol Reis vation shall be forfeited or withhield tor nen-compl ing with the
ic Waste Management Rules, 2016, as amended 2018, during random

provi=tons ol the P?lest
Hispution.

T AW gste svnter aeneratad during washing should not be discharged i open Jand. [t should be
fischirged confurming 1o the preseribed standard.

{. Unider ahw elircumstinees solid wastes, raw materials cie. should not be dumped 1 e roa
shde ¢ e etory sremises, Sale disposal o) the wwasie should be ensared
1 bewdr <bovhd oo sy atovad toomam betire: produgce iy Kitds ol plistic corey dags uned
MRS for oy Cirisianees.
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~ g repaant niwy be submined to the TSPCE onve ina year,

s Cortitivats of Regis

ion shall be vaiid Yor o period of T(one) yvears uiless revoked

~ x 1

{Sushunta Day) -
Head ol [lead of C. M. Division
Tripura State Pollwion Control Bourd
L
sl Biswagit Deb
Mososueva Lindustry

wiarial L Tripura (W)
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(R ik L i Y T 0o
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)
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CERTIFICATE OF REGISTRATION

(Lor the Reeyeler under Ruie 13374
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No.F.27(3)/ TSPCB/HOWM23/ 1127 -4} June09 . 2021

FORM 2
[See Rule 6(2))

FORNM TR GRANT OR RENEWAL OF AUTHORISATON BY  IRIPERA <L A
POLLLTION CONTROL BOARD TO THE  QCCUPIERS. RECY( LERS.
PREPROCESSORS™, RESUSERS, USER AND OPERATORS OF DISPOSAL FACILITIES.

1. Authorization No: TSPCB/ HOWM /23
2 Reference of application: Application No.90618 dated 17/04/2021.

3OWith reference to the application dated 17042027, Sri. Subham Das Proprictor of Mes. Jay
Ram Plastic is hereby gramed an authorization based on the enclosed signed inspection report
for storage of Hazardous Chemicals on the premises situated at Kathaltali Industries Estate,
Agartala, Tripura (W)

Details of ‘mthonzatmn

CS'N | Name of Hazardous Chemicals Authorized  mode nﬂ Quantity (ton/
| disposal or recveling or | annum)
tilizatio ()
. e | pro¢essing. ele.
1 Glass wastes in non-dispersible | Recycling. I 2 Ton/Annum
| I fl)l"l'ﬂ Bzozo‘ ...... i e
2 Metal wastes & Metal waste  Recycling, il"]un;Ammm
_cousisting of alloy A1010. I B

1 lzz photization i< su *“; ect 1o the tollowing wereral and specitic ul. PSS
*
A. General conditions of authorization : ]
§. The authorized person shall comply with the provisions of the Env lrunmenr\ ctityn, 1. 018 2022
Act. 1986, and the rules made there under. LI‘ 'fp‘ Uate- 340327

2: The authorization or its renewal shall be produced for inspection at the re
afficer authorized by the Tri pum State Pollution Control Board

H

Phe persoo anthorred Shal! qo

Uorent, lend sell franaicr o sthenwase Lrapsy
e drdobs and vther wastes exeept whal s permitted througl this authoreation

4 Am unauthorized change m personnel, equipment or working conditions as menticned
in the application by the person authorized shall constitute a breach of his authorization.
The person authorized shall implement Emergency Response Procedure (ERP) for which
this autherization is being granted considering all site specific possible scenarios such as
spillages. leakages, fire etc. and their possible impacts and also carry out mock drill in
this regard al regular interval of time:

L

Page 2
L
\ )
S AN
Website : Contact
- " . SEateman: (5327 9320483
Agidress . vt el trinhrs gov.in / trpenvis pie 1 Chairman G231 2280
sl !
- 5 LA e -0 TR s 1 I B ] . g
1 Kgguaban, Apmiaia West Trpula SRS Inpuraspeb S|l elm £ R ' OOKS Help Degk 3Nl 2822
wyubu : N ¢
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The persons authorized shall comply with the previous outlined in the Central Poliution
Control Board guidelines on *Implementing Liabilities for Environmental Damages due
1o Handling and Disposal of Hazardous Waste Penalty™,

Ioas thie duts of the authorized person o tike prior permission of the Tripu, Siate
Pabiution Contal Buard 40 ¢lose down te fae “‘_‘

Ihe imported hazardous and other wastes shall be fully insured tor transit as well as for
any accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

. The hazardous and other wastes which gets generated during recycling or reuse o

recovery or pre-processing or utilization of imported hazardous or other wastes shall be
froated and disposed of d< per specific condition of authorization
he dmponer or exporter shall bear the cost of Import or export and mitigat) o

damages if any.

2. An application for the renewal of an authorization shall be made as laid down under

these Rules.

- Any cther condition for compliance as per the Guidelines issued by the Minisiry of

Environment, Forests & Climate Change or Central Pollution Control Board from 1ime
to time.

i i | $ 1. E: gan A ESETY IR " P, 1 - N 1 % 2 - N . .
pat rethiensshall ke fied b dunge 300 Jor theiperiod o 217 Mo | TR

SPECIFIC CONDITIONS;

The unit shall maintain a record of Hazardous and other wastes managed by him in
Form-3 and should be made available for inspection.

The unit shall have to arrange on site facility for storage of the wastes,

Phe unit should have to submit manifest in Form-10 Tor transmit of Hazardous and sther

sastes ta other Stale. h

-—\,_\ %
| D .. Lo
(Bishu Karmakar)
Member Secretary
Tripura State Pollution Control Board

SriSubham Das
M/s. Joy Ram Plastic
Kathaltali Industries Estate, Agartala, Tripura (W)

Copy o2

1.District Magistrate & Collector, West Tripura District, Agartala,
2 Director. Indusiries & Commerce. Agartala. Tripura.

¥ Municipal Commissioner. Aganala Municipal Corporation. Agartala
§SOM. Sadar. West Tripura. Aganaia
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TEETR TRIPURA STATE POLLUTION CONTROL BOARD

A S T
B e
— (A Statutory Organisation Under Government of Tripuara)
“‘:%;l' De ;:Lzrnne nt of Science Technology & Environment
fapthd : : . . . -
, r\ \‘_‘
\-Il [ \I\:f. } I\i‘l B«P\\ \b’?.Ul‘Ui“) \I ocd VJ; /{' :“3]

CERTIFICATE OF REGISTRATION
{For the Recycler under Rule 13(3)]

[he Tripura State Pollution Control Board after examining the application hereby ssueld
Certificate of Registration to M/s. Saha Enterprise having its factory located at Dukli
[ndustrial Area, Ranirkhamar 'thaﬁ, Tripura {W) o manufacture multilavered products

such s HIDPE pipes and Warer Storage Tanks and allow 1o Seli the products i the |

Brang Samg

ds L aleutty l.ummtu,r.uu" subject to fnc following terms and cond

¥

l. The unit shall comply with the provisions of the Plastic Waste Management Rules. 2016, as
amended 2018, notified under the Environmental (Protection) Act, 1986,

2. Anapplication for the renewal of a certificate shall be made at least 120 days prior 1o capiry’

of validity.

L) Any ol!w conditions for compliance as per the Guidelines mm,(i by the f‘vt;nm" of
Frvironment, Forest and Climate C han-k or Central I e Contral Board {rom
Lmie

4 ('he Certificate of Registration shall be forfeited or withheld {or non-complying with the
provisions of the Plastic Waste Management Rules, 2016, as amended 2018, during rundom
inspection.

)

Waste water generated during washing should not be discharged in open land. It sbouid be
discharged conforming to the prescribed standard.
6. Lnder any circumstances solid wastes. raw materials cic. should not be dumped in the road
e ot the Tactory premises. Safe disposal of thy voasie shioul
wunit should not be ailowed 1w manufacture produe e 4
containers upder any circumstances.
8 ‘!th"i-' lizbiliry insurance coverage shall have to be provided to the workers of the uni .
¢, Compliance report may be submiited to the TSPCB once in a vear.

This Certificate of Registration shall be valid for a period of 3(three) vears unless
revoked [ Suspended.
{ {

N Y b S S . 1 — EBA L

(\z;mremtn Jamatia) ¢
Asst Environmental Engincer
Waste Management Division
To
Smt. Dipali Debnath Saha
M/s. Suha Enterprise
Dulli Industrial Area, Ranirkhamar, Amtali, Tripura (W)

Copy 1o

I The District Magistrate & Collector, West Tripura Disuict
2. The Dire ¢Lor, Department Industries & Commerce.
3 The Mansging Director, Tripura Industrial Development Corporation Limited.
4. The Director, Dc;}az‘tmer‘.r of Science, Technology & Environment.
Address : wehsite :
P"\RWES“AB“"“*N . . www.ispeh tripura.gov.in / irpenvis nic.i
Pandit Nehru Complex, Gorkt 111‘-351-., e-mail : '

PO 1 Kunjsbsn, Agartala, West Tripura - 799 006 tripuraspeb@gmail.com / HO0SpLb-lr@ED
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TEETS - TRIPURA STATE POLLUTION CONTROL BOARD

——— : . (A Statutory Organisation Under Government of Tripura)
q‘-‘.a’ " ‘Department of Science Technology & Environment
iz iftl
No.F.8(26)/TSPCRIPWMA019Y BY 99 - BT : oy I0/ R0

CERTIFICATE OF REGISTRATION
[For the Recycler under Rule 13(33]

The Tripura State Pollution Control Board after examining the application hercby issue.
Certilicate of Registration to M/s. Tarasankar Plastic Industries having its factory located at
Dukli, By-pass Road, Agartala, Tripura (W) to. manufacture multilayered products suchi as
Plastic Flake subject to the following terms and conditions:

1. The unit shall comply with the provisions of the Plastic Waste Management Rules, 2016, as

amended 2018, notified under the Environmental (Protection) Act, 1986.

An application for the renewal of a certificate shall be made at least 120 days prior to expiry

of validity.

3. Any cther conditions for compliance as per the Guidelines issued by the Ministry of
Environment. Fomt and C I:mate Change or Central Pollution (ﬁ’{mtrol Board from time to
time.

4 The Centificate of Registration shall be.forfeited or withheld for non-complying with the
provisions of the Plastic Waste Management Rules, 2016, as amended 2018, during random
inspection.

3. Waste watgr generated during washing should not be discharged in open land [t should be
discharged conforming o the prescribed standard.

6. Linderany circumstances solid wastes, raw materials etc. should not be dumped in the road

side outside the factory premises, Safe disposal of the waste should be ensured.

The unit should not be glowed to ménufacture/produce any kinds of plastic carry bags and

containers under any eircumstances.

8 Public liability insurance coverage shall have to be pmvzded to the workers of the unit.

9. Compliance report may be submitted to the TSPCB once in 2 vear.

§d

-

This Certificate of [{ cgistration shall be valid for a period of 3(three) years unless
revoked | Suspended.

Aoy J)o\\
(Sushanta Da
Jr Scientist

Tripura State Pollution Control Board

To
E-.1'i. Sanjils faha

5. Tarasanhar Plastic Industries
l)ukh By-pass Road, Agartala, Tripura (W)
Capy to: e S A {
1. The District Magisirate & Collector, West Tnpum DlS‘EIiCL

N, SAYEED KHAN
Dist. Cvit & gession Coutt
at &pole

2. The Director. Departmeiit Industries & Commierce. ] Pegn. 10, 01872022
3. The Managing Director. Tripura Industriel Development (QI’}}UTﬁ‘i%Gﬂ Limited, Eryiry Nate:310Y 2
4. The Director, Department of Science, Technology & Environment. /
NG
e WE
N
Addiess: ' . webiie: | R Contaet:

PAR[\EQI“! BH\WA\Q . PEETETRRY Tt SR PRt S R 1 NSRS SR S PR R L Rt easiiieie
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e T"'i'l“'-' State Pollution Control Board Al ?, EIF ;
B —

i ! s LR pdel Qe e is, A T .
e lm.cnl of Science. Technology B Bavironment ‘&{b/ B L s
vl Rk DT B Producer 201926 IDELH=0R A 20
CERTIFICATE OF REGISTRATION
[For the Producer under Rule 13(%)]
I'ne Tripura State Pollution Control Board after examining the applicution hercby ssuc
Lertificate of Reglstration 1o M/s. Loknath Enterprise having its factory located at Bisah'u;znrh
Ba-piass, \epahuula Trr;mm e reeyeling of plastic waste of processing of wasie sobject i the
e halh ety sl the pros stons ol the Plastie MWois Mahagsmen! e= i, us
mrepdded 2018 nositied under the Envirenmental «Protections Act TUS6,
L s apphication Tor the renesal of a certilicae shal! be made at least 120 days prior ooospies
olvalidis, ) ‘
30 Ay cther condidons for compliance as per the Guidelines issued by the Ministry of
Environment. Forest and Climate Change or Central Pollution Contrel Board from time to
LI
Lan ate f Registration shall be forfeited o withiveld 1or npm=compl ing with the
Pron st ol te i’lw\u\. W aste Management Rules. 2016, ax amended 108, Juving rindons
nspection
S Wawie watee generated during washing should not be discharged in open land It shoud be
diseharged conforming o the prescribed standard.
f Uinder ans circumstances solid wastes. raw materials ete, should not be dumped ir the road
side oulside the factory premises, Safe disposal of the waste should be ensured
7 tre il <tresahd ot be alltaved te manufetune produee w Kinds ol plaseic vorey hag . and
L s
hs e T s ansaifdnee coberaiee S Bave e be pis vided odthie sk cis cb die aly
o Comphianes report (igy be submitted o the TSPL I onee oy vear,
[his Certificate of Registration shall be valid for a period of 1{one) vears unless revoked
I Suspenge.]
Q,&%WL‘E&Q
tAmarendrs .{:nn;rtm} 1 ’5)‘- ‘) LB 7—
Nt Eavinamental D g 2
Slate Poliuion Contro Board
oo . : MD. SAYEED KHAN
Smil. Sutapa Saba (Proprietor) Dist. Civil & Ssssion Court
Als. Loknath Eaterprise at Alipare
Bishalzarh. By-pass. Sepahijala. Tri Regn. No, 018/2022
U apyitn: Expiiy Dale-31103/27
| O = Vo)
Yo . ] Wl i
TS TR B P ST ST >': b N~ A --.:m.rm‘ 4 i<* URIRR ST % d~ h
-c.,.L ~ L3 1\)13
Asst, Eavironmental Enginoer
Tripurn State Potlution Contro. Beard
@1 Address: ‘ @Wab&im % Contacy
PARIVESH BHAWAN W ISPCD ITPLILEDY, e PCIVIS AN in Chusrmsa D381 - 231120
*a hrw Compiex, Garkhehaste : Member Ssoreimy 0k 2
g o A @ Emaik Head of Office, 0381 - 2322

Pt 205006 ' sipuraspeh@gmail.com  hoospebrdgey m OUMMS Help Desk - (135 - 23879,
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GOVERNMENT OF TRIPURA 1 K4
DIRECTORATE OF URBAN DEVELOPMENT
3P FLOOR OF KHADYA BHAVAN
PANDIT NEHRU COMPLEX .
AGARTALA, TRIPURA (W) Q’ﬂ A
No. F. L (44-UDDDUDR01S D LpbD —= 5 Zf Dated, Agartala, The May, 2019

To
The Municipal Commissioner,
Agartala Muunicipal Corporation

The Chief Executive Officer
Dharmanagar/Kailasahar/Kumarghat/Teliamura/Khowai/Ranirbazar
/Mohanpur/Ambassa/Udatpur/Bishalgarh/Melaghar/Santirbazar/Belonia Municipal Council

The Executive Officer
Panisagar/Kamalpur/dirania/
Sonamura/Amarpur/Sabroom Nagar Panchayat

Sub: Putting up of Wire Mesh in the drains to restrict the draining of solid waste materials like
plastic ete. into the rivers.
Sir.

[ would like to wnform vou that as per verdict of the Hon’ble National Green Tribunal, there
should not be flowing of any solid waste materials including plastic into the rivers. The Agartala
Municipal Corporation has taken initiatives to put up wire mess in the major drains of the municipality to
restrict the flow of solid waste materials into the river, Howrah.

In this respect, all the ULB authorities are requested to put up suitable wire messes in the major
drains of the ULBs flowing to nearby rivers so that the solid waste materials cannot be carried with
flowmyg water into the rivers. [f any technical support is required, the ULBs may conlact with Agartala
Municipal Corporation for necessary help.

The Chief Executive officers/ Executive Officers of ULBs are requested to take necessary action

in this regard and send action taken report by-1S* Jies 2019.

// /WG _ - Yours faithtully,

‘:' f - ,: ; . : : .\’v)

: | M l } ! 9

\O\ & ' | N.C. Shaffn \.;v&? —

\ S\ E Directo/r/

\ Urban Development Department

Copy to. N =
1. PS.to the Secretary, Urban Development Department for kind information.

2. DM and Collectors of West Tripura, Siphaijala,Gomati,South Tripura, Khowai, Dholai.Unakoti
and North Tripura District for kind information and necessary action.
3. Member Secretary. Tripura State Pollution Control Board for kind information and necessary

aclion.
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To
The Blook 'I')=~w'-if>;m;ez‘zt Officer
AN TR, D Dok

Jactve .. iy b s
b\i}). Avwi g Do UORTamIme on Dby “‘”) ()“[ ol S\]\ 1(' Use I)LISIA(,*I(_b,

Sir,
Forest & Climate Change

You e awiae that the Ministry of Environment,
Management

Y] AR ©o . . . . . p .
ol FRCC Govie of Tndin has issucd o Notification  [Plastic Waste

(:\nu:mhn(:n?f Fuides, 2020 dated Aupust 12, 2021 regarding banning of identified Single
SUPY ftems and preseribed minimum thickness of carry bag w.c.! July

1 - 1.
Pl N
20200 N copy of the said notification is enclosed herewiils,

Muanagement (Amendment) Rules,
8(30)/DSTE/ENV/PL-

the Stae of

n For cifeciive implementation of Plustic Wasic
2020 Government of Iripura has issucd a Notification  [Nol

V/SGI2-00) dinted 0370872022 reparding ban on Single Use Plastic in
Tripura. The Government of Tripura has also issucd a Notification regarding

Cost for violation of ban Order of SUP items. Copics of these said notiication

A

Pollution _

are also

n:n(.lu*,(:([.

3. The Tripura Stade Pollution Control Board haos made a short video on ban of SUP :
. 4
and ats E effects Tor pencration of awarencess, Apart fromy that, Icaflet, poster cic. on ban F
Gf SUP stems and s il effcets have also been prepared as resource materials, Soft Copies
of these resource malenals are hereby attached. _
;
4. [ owould, therefore, request you to take necessary steps to conduct awareness
programmice on Phasing out of Single Use Plastic to generate awareness under your
jurisdiction e T :
’”
_ Yours faitnfully,
Ir_ '..\:(_; & g /\
1~ % JE5310N Lo . \
finclo: Ay stated 10 K ~ )
1)) B, N YT - | /\l\ \/
"l". -y ey ¢ : : (VAN RN
S\ Emiy Date J ) i} LAZ 1.9, 9y
+ {Dr. Bishu Karmakar) -
C)o> o/ Member Secretary
Copy Lo
LoPPS o the Principal Scerctary, Science, TegBnoiogy & Environment, Government of Tripura
for fand infurmation of the Principal Seeretary.
2. P.A the Chairman, ‘Tripura State Pollution Control Board for kind information.
2. The Director, Department of Science, Technology & Environment for kind information.
4o The Diswiet Stagistrate, West Tripura/ Scepahijala/ Gomati/ South Tripura/ Khowai/
Lol Unakon/ North Trerpura for kind injormation.
Address : g
. website ; Co ot
PARIVESH BHAWAN o : , : Jomtuct:
: R WY LS 0y COVIS e S - (12 -
i t Icf‘(uComNcL otk b i ¢- ;'1:‘:§Pd’-(”pum.u)\.m/[rpm\h_.nu_m o Chainnan - 0381 - 2312462
unjaban, Apanial Wt o 799 00 er Secrelary £ 0381 - 232542)
X 16 ”'l'”(?‘m(b " enal 1t com /)\DO\PC’; i ‘5 sin ad of Office S015) L
QCAIS Help Desk - 0381 - 131\'%/

s

Qranned hv MamQeannar
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crpura State Pollution Control Board iz,
(\\ dutory Oraanization Under ¢ m\1 371 ol Hyipura) V) o T (
: ¢ . ‘ LN / ol \/J for
Depariment of Scienee, Tecl 11\01(>§_1}' & Environment //{, Enoardnment
12¢
No.F.8925)/TSPCB/SUP/ A1 < §) July 25, 2024

To

The Municipal Commissioner
Agartala Municipal Corporation
Agartala, Tripura- 799001

Sub: Workshop on “Enforcement of Banned Single Usc Plastic (SUP)
items and Demonstration in Assessment & Characterisation of

Plastic Waste”-reg.

Sir,

Jhis is a reference to you letter vide No.30/SEM/AMC/2023/208
2083 dated 29.06.2024 and the minutes of the Mecting which was held on
2506.2024 at 11.00 AM in the Conference Hall, Agartala Municipal

Corporation.

2. I would like to inform you that, a Workshop on “Enforcement of
Banned Sinzic Use Plastic (SUP) items and Dermonstration in Assessment &
Characterisation of Plastic Waste” is scheduled to be held on 30.07.2024 a

11.00 am in the Conference Hall, Tripura State Pollution Control Board.

3. [ would, thercfore, request you to kindiv deploy the concernced Zona
Ofﬁccrs, Samfary Inspectors and Task [FForce Team Members of Agartala
Municipal Corporation for attending the said Workshop.

Yours Sincerely,

Q'\ “~
St g e A s,
(Dr. Bishu Karmakar|
Member Secretary
Copy tc the:
1. PA to the Chairman, Tripura State Pollution Control Board, for
kind information of the Chairman.

N
A aress: @Websxte: B Contact:
T [ ¥ - L : L
AT \i\ ESH BHAWAN wiwvtspeb ripura govind trpensisaic in Chaiman - D381 - 23224402
n \(_xl\ hfL. CON"\(A Gorkb. b Meamber Se g § a8
- n. Apariala, Tripus @ Email: Heag of ON ]
wipuraspebiigmail com / hoospeb-tfi wov in OCMAS Hely Desh - 41

QReanned by Cam Qe annsr
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NOEIS (23]INGT/606/S/ 791 - 5+

To

The District Magistrate & Collector

West Tripura/Sepahijala/Khowai/Gomati/
South Tripura/ North Tripura/ Unakoti.

Sub.: Action to be taken in connection with the enforcement of ban
imposcd on the use of identified Single Use Plastic items-reg.
Ref: Minutes of the 29% State Level Comumnittee niceting held on

12.01.2024 under the Chairmanship of the Chief Secretary, Tripura.

This has reference to the subject cited above.

You arc kindly aware that the Hon'ble Chief Minister of the State has launched

the Plastic Mukta Tripura Abhijan on 15.07.2023. Morcover, in the meeting of tiic

State Level Committee (SLG) held on 12.01.2024 under the Chairmanship of the Chict
shall take necessary initiatives

Secretary, Tripura, it was decided that all concerned
of identified singlc

for strict & eficective enforcement of the ban imposed on the use o
use plastic items in the State. A copy of the minutes of the 29" SLC meeting is

enclosed herewith for reference.
therefore, request you to take necessary initiatives for effective

[ would,
enforcement of the ban imposed on the use of identified single use plastic items in

the State. 1 owould also request you to submit monthly report in this regard in

prescribed format (enclosed) to this-aiee.

7', . Yours Sincere

Enclosed: As stated y %
( o O\/VV\-D Loy

WZz\ - [ ‘»)1 Bishu Karmaka)
/ Member 50(:rctary

Copy to:
i. PPS to the Chief Seczcm) te-the Gt & Tlmu ra for kind information of the

Chief Secrectary.

i PA o the Secretary to the Govt of Tripura, Science, Technology & Environment
Department for kind information of the Secretary.

iii. The Director, Science, Technology & Environment, Government of Tripura for

kind information.

e
@i Address:

(;,i? ¢ )Sl'f( —~
(-; Lontact:

Dﬁ‘ IOt
*'” u\;/\t)hbri B) \\A'\N i W B <T’Lb"'"l"il covan e g e i ¥
s chry Conplex, Gorkiabasy S rpetsis e in Chawnan . 0381 - 3322442

. Email Merher Seecetary 10381 - 232542)

B0 Kynial
PO. Kumjaban, A

Pl 199064

caitala, Trinural Wagy)
Head of Office 1 0381 - 2322455

Fiprzaspeh T emak.com £ hoospehti oy in
: DURIMS Help Desk - 0381 - 2328792

Qf“)ﬂﬂﬁfi }\\I P‘.]I’Y\Qr"‘lﬂﬂf‘\'
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Planet East
Correspoandent,
Agartala, July 30:

Ovaor 960 wregular
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and Famaly WsHare
Department gathersd
taday in froat of the (Gh
Hosp4al, demapoing ine
sigie governmen! (o
regularnse thetr
employment The protesl
hetd at the

lhrcmcmnq4rgn
strike if the

are not met Dy oMOoTTow

The protest siams
from 1he recernt
govenmant orger iIssued
on July 25, slalng that
there 15 no pobcy (o

regulonse ifregulal
employsas. This bhas
sparked wdaspread

frustration among the
workers, many of wham
have served in the
department for decades

smployeos. axpressed
e coltective
senhmenl, saying ‘wWe
dempnd the
government repes! 1na
order  and  egnsurfe
rogularlisatien ol our
sarvice. We had
praviously approached
tormar Chlal Mimsler
Biplab Kumar Dab, wha
assured us ot
regularisiag ayr
sarvice, bul no aclion
has been laken despile

supanntendent s office.
saw a targo number o
workers yo:cng ihea

grevances and of he

wiihoyl beang requlansed.
Ratan Dabnath.
proleshing

our feponicd appeals.”
Debnatn highlighted
thit aroung 950 trregul{ir

one

Workshop on Assessment &
Characterization of Plastic Wastes in
urban areas and enforcement of ban

order of Single Use Plastics

Press Relaase:

Trpura S1ate Folunzn Controd Board
organized 4 workahog 00 en/orcement
ol bar ardar of Single Uss Plasbics and
assessment & characionzation of
plasiic wasles n urban aress on
30.07.2024 in the Conlerencs Hall &l
Pasivesh Bhawan  Tre Zonz! Officers.
Sanitary Inspecters ana Task Force
membars of Agarta's Mumicipl
Cuiporalion were allsnded the said
workshap Dr. X Sasixpmarn IFS,
Secrelary 1 the Goveinment of Tnpurs.
Science, Technology & Envwronment, Sn
Mahender Snigh IFS Doector, Sgisnes,
Tochnolegy & Emeronment and Dr
fishu Karmaka: kembei Sscrelary,
Trlpura S1ate Potiuton Conirol Boarg
viare gresenl o the workshop and
discussed the il etecis of Single Use
Flashics oh gnvionmant as wall 35
heiman nealth, The vanous provisions
¢l han order ol Swmgle Ues Plasiics.
monatgry peralty have @'so DIEN
discussed.

i 15 relevant to menbon here that
tho Blanstry of Envirgnment, Forest &
Clmate Change, Governmeny of Ingda
issued a cotificatian on August 12,
2021, wherein manufacture, import,

siocking, distnbulion, sale and use of

single use plaslic dems guch d4s 2ar
buds with plastic sticks, plilsie SNCks
lor halloons. piaste fags. candy slicks,
ice-cream  Slicks,  pabystyiens
{Theimeoco!) lor decoratlon, Ptates,
cups, glasses, cutlery such as forks,
SPOORS. KNves, siraw, 1rays, wiappng
or packing films arcund swent Boxes,
invilation cards. and cigaretie Nackals,

plashc ar PVC Daaners less than 100 ¢
plastic camy hans

mictan, shrers and
iless mat 120 mician thickness). (o
accoraiance with this. 1ho Statwe
Governmen also Issued a nolitcabon
for rmplementation of the ban order of
Single Use Plastics in the State

tn the Technrlcal Sesslan, the
details of ban orders of Singla Use
Plastics, panal provision, uso of SUP
Compliance Monitoring Forio! while
enforcamemt and N1s updatlen,
methadology of assessmoent and
chargctensalion of plasic wastos in

urban areas have been discussad
ttuough ihe PPT Dy ihe olhmals of the
Board Hands on Training of moasuring

Ihe thuckness of piastic carry bags
have alzo hean impartsd 1o the offienis
of Agartala Municipa! Corporasan for
eiteckrvo impiementation of ban ordor
of Single Uss Plasties.
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T T AN COMNTE
AT [RIPURA STATHRALLUTION QLS L .
SR e [ripusa)
R — (A Statutory Oreanisation Under Government of Tripura) R"a'g
. looy & Fnvironment
) Departiment of Science Technology & 1
_[AQG T i o
tzpchd L,ﬁl- 'L,]
re v 19, 2022
No.F.8(23)/ TSPCB/SUP/S/ @05/*53 Hovember T
o

The Cemmissioner of Taxes & Excise
Government of Tripura
P.N Complex, Gorkhabasti, Agartala, West Tripura

Sub: Restriction in import of prohibited Single Usc Plastic (SUP) items from outside
the State-reg.

Sir/Madam,

You are kindly aware that the Ministry of Environment, Forest & Climate Change
(MOEF&CC), Government of India, vide Gazette Notification dated 12th August, 2021 has

issued Plasuc Waste Management (Amendment) Rules, 2021 .( Copy enclosed)

2. In the said notification it was mentioned that "The manufacture, import, stocking,
distribution, sale and use of {ollowing single use plastic (SUP), including polystyrene and
xpanded polystyrene, commodities shall be prohibited with effect from the 1st July, 2022:

al Ear buds with plastic sticks, plastic sticks for balloons, plastic lags, candy sticks,
1ce-crequnt sticks, polystyrene [Thermocol] for decaration.
b) Plates, cups, glasses, cutlery such as forks, spoons, knives, straw, trays, wrappin g

or pacring films around sweet boxes, invitation cards, and cigarette packets, plast
or PVC banners less than 100 micron, stirrers.”

(@S]

Moreover, it was also mentioned in the notification that ‘Carry bag made of virgin or
recycled plastic, shall not be less seventy-five ricrons in thickness with effect frem the 30th
September, 2021 and one hundred and twenty (120) microns in thickness with effect from
31st December, 2022.

B}

Y The Tripura State Pollution Control Board vide letter No 18(23)/TSPCR/SUPR/
Sf 730-32 dated July 06, 2022 requested you to take necessary action so that no

nibited Szngle Use Plast:c lterns are imported from outside the State (Copy enclosed) ‘

In view of the above, it is raquested to take necessary action so that no prohibited
Single Use Plastic Itemns are imported from outs 1do-tITSTate,

-

Yours Sincerely

Jo

™
- SN AR
’ - ' 3 R AR e
\ 7 \ . 4 ; O\,\/\J)\ Cl l'l\L\k
A AN L ) / Dr. Bishu Karmaker)
NN flember Secretary
Copy to: :
1) PPS to the Charrmman, TSPCB, for kind mformau'ozq rf\ ATaTman.
i1} The Director, Science, Technology and Environment for information
Addrgsy:

website —\%‘N‘\
PARIVESH BIHAWAN . \vxa-‘v.':lspcb.Ir}pura.gov.in Fepenvisinic.in
Pandit Nelire Complex. Gorkhabast. e-mat :

P(} < Kunjabsn. Avartale. West Tripura - 799 006 Iripuraspeb@ema

ail / 5 7 i :
21.L0M / hoospeb-trfgoy iy He of Omc 81 )
a2 )

L\r g v 8570
Bl
\rw}nnﬂ»fi ‘\\/ {_'?n'l(\r"u‘}r‘x.’w‘
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= TRIPURA STATEHR LUTION CONTRO,

i (A Statutory Organisation Under Governiment of Tripura)
s et - N >, 1o e ~
~Yoa o5 &Y Departinent of Scicnce Technology & kEnvironment 28
meps = S , i
tapenN8(25)/TSPCB/SUP/S/ 1 pep L — 6% Dccernber 27, 2022
To

The Custom Inspector
Integrated Check Post
Agartala, West Tripura-799012

Sub: Restriction in import of prohibited Singlc Use Plastic (SUP) items from
outside the State-reg.

Sir/Madam

You are kindly aware that the Ministry of Environment, Forest & Chimate Change
(MoEF&CC), Gevernment of India, vide Gazette Notification dated 12th August, 2021
hus issued Plastic Waste Management (Amendment) Rules, 2021.( Copy enclosed)

2. In the said notification it was mentioned that "“The manufacture. import,
stocking, distribution, sale and use of following single use plastic (SUP), including
pelystyrene and expanded polystyrene, commodities shall be preohibited with effect from
the 1st July, 2022:

a) Ear buds with plastic sticks, plastic sticks for balloons, plastic flags, candy
sticks, icc-cream sticks, polystyrene [Thermocol] for decoration.

b) Plates, cups, glasses, cutlery such as forks, spoons, knives, straw, trays,
wrapping or packing films around sweet boxes, invitation cards, and cigarette
packets, plastic or PVC banners less than 100 micron, surrers.”
3. Moreover, it was also mentioned 1n the noufication that "Cerry bag made of
virgin or rccycled plastic, shall not be less seventy-five microns in thickness with effect
from the 30th September, 2021 and one hundred and twenty (120} microns in
thickniess with effect from 31st December, 2022.

4, The Tripura State Pollution Control Board vide letter No. 18(23)/TSPCB/SUP/
S/3730-32 dated July 06, 2022 requested you to take necessary action so that no
prohibited Single Use Plastic items are impeorted froin ocutside the State. (Copy
enclosed)

In view of the above, it is requested to take necessary action so that no
prchibited Single Use Plastic Items are imported-fresgutside the State.

P -

\! Yours Sincerely,

X : (Dr. Bishu KArr’aka £)
| Rt / Member Secretary

SR PN (U)_

Copy to: - y\
i) PPS to the Chairman, TSPCB, for kind infiréngden-ei€tiairman,
ii) The Director, Science, Technology and Environmerit for information.

dibresy © websife : Contact :

<W% SH B nfv VAN www tspeh tripura.gov.in / trpenvis nic.in Chanmar - 2322402
hiru len. Gorkhaba, e-mail : S| L 03 S SRR RRY
0+ Runiaban. Azartala, West Tripura - 799 006 tripurespeba ymaib.com £ hovspeb-ir @ govin Hzad of Office : 0381 - 2322433,

QCMS Help Desk : 0381 - 2328792

Qf")ﬂ l"lrﬂr'l }’\'&/ (\') nn Qt"‘,\”ﬂ e
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The Custom Inspector
Churaibari Checlk Post
Dharmanagar, North Tripura-799262

Sub: Restriction in import of prohibited Single Use Plastic {SUP) items from
outside the State-reg.

Sir/Madam,

You are lindly aware that the Ministry of Environment, Forest & Climate Change
IMOEF&CC), Government of India, vide Gazette Notification dated 12th August, 2021
has issued Plastic Waste Management (Amendrnent) Rules, 2021.( Copy enclosed)

2. In the said notification it was mentioned that "The manufacture, import,
stocking, distribution, sale and use of following single use plastic (SUP), including
poi_ystyrene and expanded polystyrene, commodities shall be prohibited with effrct from
the 1st July, 2022:

a) Ear buds with plastic sticks, plastic sticks for balloons, plastic flags. candy
sticks, ice-cream sticks, polystyrene {Thermocol| for decoration.

b} Plates, cups, glasses, cutlery such as forks, spoons, knives, straw, trays,
wrapping or packing films around sweet boxes, invitation cards, and cigaretie
packets, plastic or PVC banners less than 100 micron, stirrers.”

3. Moreover, it was also mentioned in the notification that "Carry bag made of
virgin or recvcled plastic, shall not be less seventy-five microns in thickness with effect
from the 30th September, 2021 and one hundred and twenty (120) microns in
thickness with effect from 31st December, 2022.

4. The Tripura State Pollution Control Board vide letter No. 18(23)/TSPCB/SUP/
S/5730-32 dated July 06, 2022 requested you to take necessary action so that no
prohibited Single Use Plastic Items are imported from outside the State. {Copy

enclosed)

In view of the above, it Is requesied- ‘“:; u::"l.;'-‘;:cessary action so that no
prohibited Single Usc Plastic Items are ipgoreey frorToUAS & he State

(BT Bt il nlinly Yours Sincerely,

"-{Dr Bishu Karmamr,
Member Secretary

Copy to:
i) PPS to the Chairman, TSPCB, for kind 1mo1matlon or Chaxmarw

iij The Director, Science, Technology and Environment for information.

— ™ | ONTROL BOART
TRIFURA J L 1E{JR¢3 Sré‘ POEJL& .!H[;Pll“ {: R AR —*"5’"”‘"“1' ek
e {A Statutory Ormmsa tion Under Government of Tripura} 1
e 5 & Department of Science Technology & Environment
y -
‘}unrs 25)/TSPCB/SUP/S/ 10002, - oS December 28, 2022
To

-

OCMS Heln s
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Address website : Contact : .
PARIVESH BHAYA '\ wwwtspeb.tripura.govin / trpenvis.nic.in Ch sirman - 0381 - 2322462
Pandii Nehru Comple. Garkhabastl, c-mail nber Secrerzn : 038) -
PO 1 Kunjaban. Agartala. West Tri ipura - 795 006 tripuraspch @ pmatl.com 4 b spebeiri geven C Al
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GOVERNMENT OF TRIPURA 143
DIRECTORATE OF URBAN DEVELOPMENT
3R FLOOR OF KHADYA BHAWAN
PANDIT NEHRU COMPLEX
AGARTALA, TRIPURA [WEST)
2914
No-F. 1 (40)-UDD/DUD/201IY/ 2-9’4[/’ 7O Dated, Agartala, the May,2019.

The Chief Executive Officer
Dharmanagar/Kailasahar/Kumarghat/Teliamura/Khowai/Ranirbazar
Mohanpur/Ambassa/Udaipur/Bishalgarh /Melaghar/Santirbazar /Belonia
NMunicipal Council

The Executive Officer
Panisagar/Kamalpur/Jirania/
Sonamura/Amarpur/Sabroom Nagar Panchayat

Sub: Linking of ban of plastic carry bags with issue of Trade License by the Urban
Local Bodies

Sir,

You are aware that ban of Plastic Carry Bags is mandatory in comphance of
the Sohd Waste Management Rules, 2016 and Plastic Waste Management Rules,
2016. But 1t is noticed that plastic carry bags of non permissible thickness are
frequently being used in the markets and other places of ULBs which are causing
irreparable damage to the environment.

Agartala Municipal Corporation has taken initiatives to link ban of plastic
carry bags with issue of Trade License to the dealers/merchants/shopkeepers doing
business in AMC Area. Likewise all ULBs may incorporate the condition of not
selling/delivering any plastic carry bag in the process of issuing of Trade License to
the dealers/merchants/shopkeepers of the respective Urban Local Bodies.

All the CEO/EOs of ULBs are requested to take necessary action accordingly
and send action taken report to thisDirerterate.

VR A SN LN Yours faithfully,
N ! ' YY)
[ EEr AEY e 7
// ® / - o UL 2 1'L 3 >
[~ [ N.C. Sharma. .
1= b Direetor
\Z\ rm A1 0 Uiban Development Department
Copy to. A ,
\: {_—a_

1. PS. to the Special Secretary; Erban-Development Department for kind

information of the Special secretary.

DM and Collector of West, Sipahijala, North, Unakoti, Dhalai, Gomati,

South, Khowai Districts for kind information.

1. Member Secretary, Tripura State Pollution Control Board for kind information
and necessary action.

8]
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SLNo.:THCBA/V/ 24316

Meamber Secretary,
TSPCB, Agartala.
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Beblose bwe Na.lin'»cmak Cﬁﬁéew T?‘JLBVW‘AV
Prinebah %ém:/{n) New Delas

Of”;x?/‘»'dal- 9\?'?1/»%&#0#\ NO. }5/2—01—&

Case No. Appeiiant

' Petitioner
N&\v’h ABewm t}\b‘\'dJ* “MO'V\vukm;V\/\ bé— \?la.A,‘EAL ahe L,L\a_*,\‘\}? %d’u_/ “ﬁw‘/{%m
Sk ek’ cpeating An WW“AM Versus - daked ook 03 200 A

Respondent/Opposite Party
KNOW ALL MEN BY THESE PRESENTS thatl/We_ B\w. Tribune Seeke Polubaon Conbr\
BOG-'%A\% m‘l- ?LZJ}/EMM '\’Lm\mba_}t 14',

do hereby in*my/our name/names and on my/our hehalf cons{itute and appoint

Shri/ Sarvasri ARNA% %&7’ LA Pn;.n/o ;cul’:(,, \’\od\gav‘\lj_ ew;ﬂol,me,yl, NmWBj’i}}S/'LOH

: “as my Jour
true and lawful Advocate/Advocates to appear and act for me / us'in the above case to file
appeals from decree or award or ‘order in original sult, or case or from appeliate decree or
from order in case Civil ./ Criminal /Revenue or any order, proceeding eic. to file written
objection in appeals/cases whenever necessary. to conduct appeal or case on my/our. behalf
and far that purpose to examine- wnnesses and to do all acts and things whatsocever as required
to be done in conneclion therewnth ‘such compromising of the above matter, depositing or
withdrawing any money in from the Courthfflce filling of any document!documenls in the
Court /Offices, referring matters in dispute belween the parties hereto™o arbitration, withdrawing
the above matters with liberty to file appeal/cases proceeding afresh, receiving properties,
release form attachment, filling execution or miscellaneous cases, bidding at Executlon Sale,
obtaining payment from the High Court, withdrawing custody and other fees and "~ doing on
my/our behalf such other .acts in the above matters as are necessary and proper.

In case of my/our failure to comply with any instruction given by my lawyer in connection with
this case the lawyer shall have no habﬂtty for any -loss suffered by me!us for any adverse
order against me/us.

|/We hereby agreeing to ratify and confirm all acts so done by the said Advocale/Advocates
as mylour own acts as if done by me/us, execute this Vakalatnama on this

» PRNAB RAY,
IZ&:LMV’:;J- Friom Tl c_L-.g'WL Ao C“ba H"z?"" Cownk, C)cJ_ufia
rekiokied and acegp.) Enrobmenk . WB /1335 /2001,

Mobiles- -t919¢1a 24¢
— ﬂ"ﬂaﬂé@ 9 g,

-+ 1911373\36\
LY Ewﬁwwwﬁmm =
15' " ., \’Vlc_u.'. Eovi .
101 & LNV Braj Ladiss: Lame BO. -
Mﬂfygdm 9 S.- f-""wt‘tﬁ'y-tm/ ]
Pirk Powsah, PN - T4



